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LOK SABHA
Tuesday, March 17, 1959/Phalguna 26,
1880 (Saka)

The Lok Sabha met at Eleven of the
Clock.

[{Mr SPEAKER tn the Chair]
ORAL ANSWERS TO QUESTIONS

Electrification of Howrah-Kharagpur
Section

+
" Shri 8 C. Samanta;
A {snri Subodh Hausda.

Will the Minister of Rallways be
pleased to refer to the reply given to
Starred Question No 395 on the lst
December, 1858 and state

(a) the further progress maae to-
wards the electrification of Howrah-
Kharagpur section of the South-
Eastern Railway;

(b) whether the proposed electrifi-
cation of onec station in South-Eastern
Railway 1n 1958-59 nhas materialised,
and

(c) if so, the name of that station”

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) Survey
of this section will be carried out im-
mediately after the work already in
hand on certain other sections is com-
pleted.

(b) and (¢) It has not been possi-
ble up till now to electrify Bhogpur
station programmed for 1958-59 as the

406 LS.D.—1
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West Bengal Electricity Board are un-
able to supply low tension power

Shri 8§ C Samanta: May I know
whether, where electric power 18
available near about a particular sta-
tion, there 1s any fixed himit of dis-
tance from which Government 1s
willing to take the power and utilise
it at the station?

Shri S. V, Ramaswamy: This dist-
ance depends upon the economic con-
sumption of power If 1t 15 far away
we may not take it I hope 1t will
be near about, and if 1t 1s near about
we will take 1t

Shri 8. C Samanta: I want to know
whether any hmit with regard to dis-
tance has been fixed

Shri 8. V. Ramaswamy: About the
.xact distance, Sir, I would require
notice

Shri Subodh Hansda: May I know
what 15 the cost of electrification of
a sitation by setting up generators?

Shri S. V. Ramaswamy: It depends
upon the power required and the size
of the station

Shri Subodh Hansda: As the cost of
production 1~ very high in the case of
setting up generators, may I know
how many stations have been electri-
fied up till now between Kharagpur
and Howrah by tapping electricity
from grds?

Shri 8§ V. Ramaswamy: So far,
only two stations have been electrn-
fied—Bagnan and Kolaghat—and 13
remain to be electrified
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Earth Tremors

+
(Shri Keshava:

Skri Rameshwar Tantia.
Shri 8. M. Banerjee:

d Sbhri Bhakt Darshan,

| Shri Naval Prabhakar
Shri Bose:

Shri Vajpayee:

| Shri Raghunath Singh:

Will the Minister of Transport and
Communications be pleased to state

(a) whether 1t 1s & fact that earth
tremors were felt at Dellu and other
parts of the country on the 28th De-
cember, 1858,

(b) if so, whether a statement re-
gaouliny dhe vngnr vf dhe damas; dhe
loes sustained thereby and its causes
will be laid on the Table,

(c) whether 1t 1s also a fact that the
Seismological Observatory at Delh:
could not record these shocks,

(d) if so, the reasons therefor, and

(e) action taken or proposed to be
taken to remove this deficiency?

The Deputy Minister of Civil Avia-
tion (Shri Mohiuddin): (a) Yes, Sir

(b) The epicentre of the earthquake
was near Latitude 20* North and
Longitude 80%° East, about 40 mules
to the North-East of Almora The
onigin  time was 11 hours, 4
munutes, 42 seconds The earth-
quake was apparently of tectonic
origin, which normally occurs due to
fracturing of great masses of rock
along a fault-line and rock movements
owmng to shipping of the strata

According to a report received from
the Government of Uttar Pradesh,
houses 1n a number of willages 1n
Almora district were damaged
There were three deaths in a water-
mill in village Narsal-Patiasar caused
by a falling stone which was dislodg-
ed from & nearby hill, as a result of
the earthquake

(¢) to (¢) The earth fremors could
not be recorded at Delln, as the
seismographs have been out of com-
mission since the 1st June, 1857, due
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to a general rise 1n the sub-soil water
in Delhi, which has rendered the
under-ground seismograph room |n
the observatory building unservice-
able Efforts to make the room
water-tight proved unsuccessful and
it became necessary to find an alter-
native site for the observatory

A new sutable site for the seismo-
logical observatory has since been
acquired on the Ridge near the Dell
Umniversity, where the construction of
the buildings has already been start-
ed It 1s expected that the mam vault
required for the installation of the
seismographs would be ready and
seismographs 1nstalled by about the
middle of this year

Shri Keshava: From the statement
it ® clear that the seismograph went
out of commssion on 1st June, 1857
This incident occurred on 28th De-
cember, 1958, 18 months later May
we know what are the i1easons for
the inordinate delay 1n putting it into
commission again?

Shri Mohiuddin: The water level
at the laboratory had gone up and
the room s which this instrument
was placed could not be used for the
purpose A new building had to be
constructed A site has been selected
at a suitable place and 1t is expected
that the instrument will be installed
by the middle of this year

st vy fey & ag ot wrgan
e xm T wy wrw § fr weiwr 7
T TR A FH R A AT AT AT A
3, ¥ AT ZANT AT FQ &, 70 F vy
& war W€ ey wraay Fro g & 7

Shri Mohinddin: That 1s the area
where this phenomenon usually occurs
and it 1s rather difficult for me to
say whether any research has bcen
made to find out the reasons for 1t
The reasons are, of course, geological

Shri 8. M. Banerjee: The statement
says that according to the report re-
ceived from the Government of Uttar
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Pradesh, houses in a numbper of vill-
ages in Almora district were damag-
ed and three men were also killed.
May I know whether Government
have paid any compensation for those
villagers and also the families of those
who were dead?

Shrd Mohiuddin: I am not aware
whether any compensation has been
paid, but I am informed that the
U.P. Government has authorised the
local officers to give some help or
loan for the repair and reconstruction
of the houses.

Shri 8. M. Banerjee: Three people
died there.

Mr. Speaker: Is it the default of
this Government that there are earth
tremors? It is for the State Govern-
ment to give help.

oft sy w¥r - @ Froo i qETn
wat § e e wdw o TR ¥ W
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g ?
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Shri Mohiuddin: The December
earthquake was, what might be call-
ed, of a moderate intensity and 1t is
generally a phenomenon that after
mild shocks there are small move-

ments mn the faults of the earth. That
is generally known ‘phenomenon’

Second Bridge on the Yamuna

+
Shri Ram Krishan Gupta:
Shri Bhakt Darshan:
Shri D. C. Sharma:

| Sardar Igbal Singh:

Will the Minister of Rallways be
pleased to refer to the reply given to
Starred Question No. 821 on the 12th
Decvember, 1958 and state:

*1268.

(a) whether Government have since
received report regarding the cons-
truction of second bridge on the
Yamuna near Tughlakeabad;

(b) 1if so, the details thereof; and
(c) 1ts location?

The Deputy Minister of Rallways
(Shri S. V. Ramaswamy): (a) to (c)
The Final Location Survey Report
and Estimate have since been received
and are under examination of the
Board but the results of the model ex-
periments for the Second Yamuna
Bridge which are stll in progress at
the Central Water and Power Com-
mussion’s Hydraulic Research Station,
Poona. are awaited. It is, therefore,
10 early to say anything about the
exact location of the bridge and details
thereof.
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Shrl Ram Krishan Gupta: May I
know when the construction work
will start on this bridge*

Shri 8. V. Ramaswamy: It is being
examined.

Shri P C Sharma: May I know
what will be done after the survey
report has been received, through
how many stages s will have to pass
before a final decision 15 taken, and
what 15 the tywme required for this
process to be completed?

Shri 8. V. Ramaswamy: There are
several stages before & prelimmary
report Then we will have to see
whether the final location 1: corrert
or not

Mr. Speaker: Order, order Are we
going into the details of admimstra-
tion, w%:o are all the overseers who
prepared the report, who are all the
architects who designed 1it, and who
are all the engineers who prepared
the estimates®

Nt e e & 33 A e g
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Shri Ram Krishan Gupta: May I
know the approximate expenditure to
be incurred on this bridge”

Shri 8. V. Ramaswamy: The esti-
mate now is Rs 3'51 crores

Study of Minor Irrigation Schemes in
China

+
Shri Bhakt Darshan:
Shri Rameshwar Tantia:
Shri Bibhuti Mishra:
Shri R. 8. Tiwari:
| Shri Hem Barua:

Will the Minister of Food and Agri-
Culture be pleased to state:

(a) whether an Indian team has
vigited China recently to study munor
urigation systems and soil conserva-
tion jn that country; and

(b) if so, whether it has submitted
its report to, Government and what
are 1ts main recommendations?

The Minister of Agriculture (Dr. P.
S. Deshmukh): (a) Yes, Sir,

(b) The delegation returned to India
on the 4th March, 1959 and their re-
Port 15 awaited.

d‘g wen v : W1 o dem A
arlt g fode 3 & ogd e W
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g

Dr. P 8, Deshmukh: Shr1 Mahabir
Prasad, Irngation Adwviser. Govern-
Tent of India, Dr P Sen, Director,
Soil Conservastion Department, Da-
odar Valley Corporation, Calcutta,

and Shn D A. Gadkari, Additional
Development Commissioner and Joint

1204,

Secretary, Government of Bonibay,
Bombay.
Shri Hem Barma: May I know

Whether the Government are convinc-
ed of the fact that China has evolv-
€d more effective measures in the
atter of munor irngation and soil
¢onservation and, if so, what are
they? If not, may I know whether
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the team to China was sent to examine
the operation and execution of schemes
by their peesants? A

Dr. P. 8 Deshmukh: This was
precisely the purpose for which
this delegation had been sent It all
depends upon their report as to whe-
ther we will ind anythung which 1=
worth being looked into

Mr. Speaker: The hon Member
wanted to know whether, before the
delegation was sent, the Governmuent
were satisfled that there was some-
thing to learn from China That 1s
exactly what he wanted to know

Dr P. 8. Deshmukh: Certanly
Otherwise, the delegation would not
Tzve ‘peen yemh

Mr. Speaker: He wanted to know
what are the points to be studied
Delegation after delegatoon w going
to every country, and naturally the
House 1s anxious to know why so
much money 1s spent, and wh® are
the items examined befors the Gov-
ernment came to the conclusion that
a delegation ought to be sent

Dr P B, Deshmukh. That 13 what
I smmd Unles: the Government came
to the conclusion that it 13 worth
going to a particular country to study
something we would not have sent a
delegation

Shri Hem Barua: I wanted to know
whether the Government are sending
some ‘space rockets’ to Chuna with”
Without estimating or without assess-
ing the correct position ‘What
18 the correct posiion? Why

was 1t necessary to send a
delegation  there m spite of
the foreign exchange difficulties?

We must be convinced of the reasons

Mr Speaker: He wants to know
prima facie what s the advantage
The hon Mimster must have come
to the conclusion prima facie from
the facts available from records or
otherwise that there 18 something to
learn, and, therefore, the hon. Mem-
ber wants to know what exactly that
something i

Dr. P. 8 Deghmukh: It will be very
difficult to describe what that some-
thing 1

Mr Speaker: The hon’  Members
want to know what 1t 1

Dr P. 8. Deshmukh: After all, this
15 a general conclusion, not  some-
thing specific that can be described

Mr. Speaker: Evidently, the hon
Member wants to know why delega-
tion after delegation to another coun-
try 1s being sent ‘There vas another
question about it recently, I thmk

Dr P. 8 Deshmukh: Itis qute
wrong to eay, ‘delegation after de-
legation’ It 1s only on a few occasions
that we are sending them

Shri Hem Barua: We are having
our irrigation projects and soil con-
servation projects, but over and above
that, we are sending a delegation to
Chma so that their experience mught
be helpful But then I must be con-
vinced that there are certain bases and
data available with us before sending
such delegations

Dr P 8 Deshmukh. What impress-
ed and made us send this delegation
was the utihisation of the water re-
sources with manual labour and
through co-operation of the people

Pandit D. N. Tiwary: May I know
whether the members of the delega-
tion have thorough knowledge of the
Indian conditions and of the Indan
minor 1rrigation works before gowmng
to Chuna?

Dr. P. 8. Deshmukh. Yes, they
were all experts

The Prime Minister and Minister of
External Affairs (Shri Jawaharial
Nehru): All the persons sent are
Indians, who are born 1n India and
five 1n India

Shri Braj Raj Biagh: We want to
know whether they were conversant
with our methods

Shri Warlor: May we know the basis
of constituting this delegation whare
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there are administrative officers and
there are people who are connected
with magor wrrigation and major items
of work, and not minor rrigation?

Dr, P, 8. Deshmukh: They were
considered fit to go and study the
exact efforts made therefor utilising
the local manpower and expanding
minor irrigation That was the pur-
pose for which they were sent

Several Hon. Members rose—

Shri Braj Raj Singh: The Minister
himself admitted that .

Mr. Speaker: Order, order After
all the Government must have made
up its mind Next question

Central Institute of Study and Re-
search in Community Development

*1295. Pandit D. N Tiwary: Will the
Minister of Community Development
and OCo-operation be pleased to state

(a) the achuevement of the Central
Institute of Study and Research 1n
Community Development since 1ts -
ception; and

(b) whether recently any new trend
has been guggested by the Institute for
the Community Development Blocks?

The Deputy Minister of Community
Development and Co-operation (Shri
B. 8 Murthy): (a) The function of
the Central Institute of Study and
Regearch in Community Development
t1ll now has been to stimulate think-
ing in the key personnel, in order to
create 1n them better understanding
of the Community Development Pro-
gramme and its functioning This 1s
being done by imparting onentation
traimung to senior officers from all the
States as well as to non-officials Dur-
ing the last three courses 84 officers
and 8 non-officmls have benefited
from the tramning

{b) Does not arise

Pandit D. N Tiwary: May I know
what 15 the precise object in getting
these persons trained and whether
they have done anything new in Com-
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munity Development where they have
been deputed?

Shri B. 8. Murthy: I have stated the
precise objects They are learming in
the training institute by mutual dis-
cussion s well as by the discourses
given by experts in several subjects
who are mwvited by the institute.

Pandit D N. Tiwary: May I know
how far any actual benefit has been
rendered to the Commumnty Develop-
ment Blocks by these officers?

Shri B. S Murthy: The course has
been started only last June and it is
too early to gauge the progress so far
made

Shrl Raghubir Sahai: We bear that
since this institute was started, three
orientation courses have already been
run May [ know if any synopais is
prepared for these courses for the
lectures given &nd who are the actual
persons who are giving these lectures,
what dre theirr qualfications, whether
they have got any actual experience
of village Lfe or not?

Mr. Speaker; How can all the pros-
pectus, syllabous etc, be given here?

Shri Thimmaiah: In addition to
these officers being trained, may 1
know whether mon-officials also are
being trained?

Shri B 8 Murthy: They are being
trained

Shri Raghubir Sahai: The Minister
has not replied to my question.

Mr. Speaker: How can he reply? 1
myself have replied to 1t

Shr1 Raghubir Sahai: I wiil break
up my question

Mr. Speaker: I have followed fhat
question A Central Institute for re-
search has been started The hon
Member wants to know what research
has been made Shall we go on
detailing the researches here—who are
the professors, who are the studeats,
whether they are officials or non-
officials, etc? Then the whole Ques-
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tion Hour will be spant like that—in
asking, so to say, what the syllabus is
in the I Form, 1I Form, III Form, IV
Form, etc., in a high school. What is
the question about? The hon. Mem-
bers will have to wait and see what
progress is made in the research ins-
fitute, and we will have a report at
the end of the year. In the meanwhile,
why should you ask as to why they
are baving this research and what is
the purpose, etc? I am not going to
allow such guestions.

Bhri Raghubir Sahai; Just one
question.

Mr. Speaker: In the same lnes?

Shri Raghubir BSahal: The hon.
Munister, in reply to a previous ques-
tion, answered that this institute has
been started to stimulate thunking in
regard fo Commumity Devalopment.
So, 1 wanted to know what is the
synopsis for stimulating the thunking.
I would like to know whether these
professors and lecturers who are giv-
ing discourses are qute competent to
take up and deal with the subject.

Mr. Speaker: 1 am afraid the same
thing 1s put agamn. If an hon. Mem-
ber wants to speak on a resolution
here, should I ask hum what are the
notes that he has, whether he has
prepared them or not, how can he
speak without preparation, whether it
1s done mentally or otherwise, ete?
Such questions are very strange.
Whet are they elucidating? Next
question,

Pmllmdslﬂp

Mathur:
Shri Pangarkar:

Will the Minister of Transport and
Communications be pleased to state
what progress has been made for the
purchase of shups in the Public Sec-
tor as indicated by the Minister of
Commerce and Industry in Lok Sabha
uvn the 5th December, 1938 while
replying to the debate on the Present
Trends in Export Trade?

Shri Harish Chandra
*1296. {
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The Minister of State in the Minis-
try of Transport and Communications
(Bhri Baj Bahadur): The matter was
discussed by the Director General of
Shipping with the Indidn National
Steamship Owners’ Association and
the latter egreed to fully explore the
possibiity of running a service to
South-East Asia but felt that before
they could embark on such a venture
1t was necessary to send a delegation
to those countrnes to ascertain further
particulars including cargo possibili-

ties. This request is under exami-
nation.

Shri Harish Chandra Mathur: May
1 know what are the present trends
in the market and on what terms
ships are offered at present?

Shri Raj Bahadur: It 1s exactly for
that purpose that we propose to ac-
cept the suggestion of the Indian
National Steamship Owners’ Associa-
tion to send a delegation. They will
go and look into the working condi-
tions of the ports, the availabihty of
the cargo and the trends of traffic.

Shri Harish Chandra Mathur: From
the observation of the Minister of
Commerce and Industry, the impres-
sion was given that ships were being
purchased in the public sector. May
I know if there 1s any intention to
make these purchases in the public
sector and take advantage of the
most profitable terms which are at
present obtamung in this connection?

Shri Raj Bahadur: The suggestion -
of the Ministry of Commerce and In-
dustry has been that we should better
set up a small ships corporation.
Qur reaction so far has been that this
work can be undertaken by one of
the two Government corporations al-
ready in the fleld. But, at the same
tume, we also want to explore the
possibility whether the private sector
would also not like to come 1n the fleld

Shri Harish Chandra Mathur: Do 1
understand that the private sector is
resisting the purchase of ships in the
public sector with any effect?
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Shri Raj Bahadur: There is “no
question of any resistance. It is a
question of mutual adjustment for
Mﬂndmg‘ out whether they can take a
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An Hon, Member: In English also.

Shri Raj Bahadur: Yes. A copy of
the Government orders 1ssued on 18th
February, 1059 is laid on the Table of
the Sabha. [See Appendix IV, anne-
xure No, 47.]
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Shri D. C. Bharma: May 1 know
by what percentage the extra depart-

mental post offices will be increa
during the Second Plan period?

i

Shri Raj Bahadur: The target that
we have placed before oursclves s
20,000 post offices during the period
of the Becond Plan. We have already
opened 3,687 post offices during 1956-
57, 2,765 post offices during 19857-58
and 1,847 post offices during 1958-59
up to January. 1959

Shri Jadhav: May I know whethe:
the scheme 1s likely to cover all the
villages having gram panchayats?

Shri Raj Bahadur: [ have alread)
indicated broadly thc recommenda-
vons as they have becn accupted 1
think the gram panchayats a< such
are not there

Shri Vajpayee: May I know if the
hon. Minister has any idea as to how
many ncw post offices are likely to
be opened after the implementation
of this decision?

Shri Raj Bahadur: I have already
indicated the target that we  have
got before us. It is not intended to
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increese the target. What is intended
is to liberalise and rationalise the
conditions under which a post office
is opened.

Shri B, K. Galkwad: What are the
main postal facilities which are pro-
vided?

Mr., Speaker: He has already re-
ferred to them.

et & weqwrelir ww

2R&s. ST AWW T ;T WG
awr_gpfe sftlag aae € w7 wO7
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ofy e sravee : wrafre s o &
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Shri Vajpayee: Have they given
them anything by way of loans for
purchasing seeds? It is a simple
queshion

Mr. Speaker: If a loan is given, 1t
1s eaten away. That is what he cays.
They spent them for marrages and
s0 on.

Shri Vajpayee: So seeds are g.ven?

Shri M. V. Krishnappa: Both are
given. &ur Y fear sy Wi o A
o |

Shri Vajpayee: The hon. Minister
has stated m hig statement that
ceeds were distributed against cash
payments. Why were seeds not given
on loans?

Shrl Goray: Shri Vajpayee is find-
ing it difficult to understand his
Hindi!

ft e ¥o Peweqy : Fwrlt A
€ wore duy fear wrar §, & el
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Public Call Telephones

+
Shri Subodh Hansda:
s {m S C Samanta:

Will the Minuster of Transport and
Communications be pleased to refer
io the reply given to Starred Question
No 266 on the 2Tth November, 1958
and state,

(a) whether all the Public Call
Telephones n all big cities have been
re-arranged for inserting new decimal
comns, and

(b) if not, the reasons for the delay”

The Minister of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur): (a) Out of 1085
coin collecting box Public Call Officea
in the country, all but 8 have been
modified for operation on the decimal
comage

(b) Due to non-receipt of the equup-
ment for the conversion

Shri Snbodh Hansda: May 1 know
whether Government have received
any complaint that the recent system
that has been introduced for insert-
ing new decimal coinage are not work-
ing properly and, if so, whether any
sieps have been taken”

Shri Raj Bahsdur. I am not aware
of any specific complaint I will be
grateful if the hon Member could
bring them to our notice

Shri Subodh Hansda: As the system
15 8 new one and as old coins are
available in the markets, may I know
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whether people are not facing dim-
culties?

Shri Raj} Bahadur: I have said just
now that all Public Call Offices have
been modified for operation on the
decimal comage Out of 1095, except
8, all the rest are going to be con-
verted In regard to the difficulty in
obtainung the necessary colns, we are
also thinking of introducing some sort
of tokens so that the tokens are in-
serted and there is no misuse of the
facility given

]

Shri 8 C. Samanta: What sort of

cowns are gomng to be inserted-—one or
two coins?

Shri Raj Bahadur: 10 nP and § nP
coins

Admission to Medical Colleges

*13¢1 Shri Hem Raj: Will the
Minister of Health be pleased to refer
to the reply given to Starred Ques-
tion No 1187 on the 9th December,
1958 and state

(a) the arrangements available m the
colleges where facilities cxust for the
condensed MBBS course for the ad-
mission of entranis hailing from States
other than those¢ 1n which the colleges
are located,

(b) whether it 15 a fact that these
colleges have 1imposed residential
quahfications, and

(c) f s0, the steps Government
propose to take to remove them?*

The Minister of Health (Shri
RKarmarkar): (a) to (¢) According to
the information available with the
Government, while there 15 no res.-
dential qualification required in this
respect, candidates hailing from States
other than those in which the Colleges
are located find it difficult to secure
admission to the condensed M BB.S
Course on account of the limited num-
ber of seats available
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Shri Heem Raj: Mey I know whether
it is not a fact that the colleges gituat-
ed 1n Utiar Pradesh are ‘hisliting on
residential qualification for admission?

Bhri Karmarkar: Normally, as 1

id, candidates from States other than

one in which the particular col-

lege is situated are finding it difficult

In other words, the colleges are ad-

mutting students only from that parti-
cular State,

Shri Hem Raj: May I know whe-
ther it is not agminst the fundamental
rights to put such restrictions of resi-
dental qualifications?

Shri Karmarkar: I do not think the
fundamental rights are affected.

Shri C. R. Pattabhi Raman: On what
basis are admissions made to these
colleges?

Shri Earmarkar: On the basis that
they are qualified to enter a medical
college. Apari from the full-fleged
M.BBS, there 13 a condensed M.B.B.S.
course. Some people take the conm-
densed M.B.B 8. course of the medical
college and then appear for the degree
examination Therefore, I was saying
that they have to qualify for some
degrec 10 ¢nable them to secure ad-
mission in the colleges

Shri Hem Raj: If any States which
have not got such courses, want to
start such a course, will the Central
Government give some aid?

Shri Karmarkar: I am not sure of
the aid. We shall consider the matter
when any State Government proposes
to start such a course 1n the college

Shri Nanjappa: May I know whether
it 18 compulsory for these entrants to
attend special lectures and bed-side
clinic in a hospital”?

Shri Karmarkar: That is what the
condensed course is, in order to make
up the lag in their studies and to
qualify them for a full degree exami-
nation

Shri Daljit Singh: May I know
whether reservation for Scheduled

Oral Avawers PHALGUNA 26, 1880 (SAKA)

Omal Ansmoers G6oz

Castes and Scheduled Tribes is main-
tained 1n the admission to these col-
leges in condensed M.B.B.S. course.

Shri Karmarkar: I ccduld not say
ofthand. Admission to these colleges
1s guded by the State Governments
themselves I should like to have
notice as to whether there is reserva-
tion for Scheduled Castes.

Shri Thimmaish: May I know in
how many States this condensed course
1s available and whether students
from gther States where the course is
not avalable will have any chance of
getting a place in these colleges?

Shri Karmarkar: As 1 said, admis-
sion to these colleges 1s regulated by
the States themselves The follow-
ing colleges admut students for the
condensed medical course: SM.S.
Medical College, Jaipur, MGM.
Medical College, Indore, G. R. Medical
College, Gwalior, Assam Medical Col-
lege, Dibrugarh, Medical College,
Nagpur, Medical College, Trivandrum
and Medical College, Manipal.

Mr, Speaker: The question is whe-
ther there 1s any possibiity of other
non-residents getting admussion here,
from places where there 15 no such
college

Shri Karmarkar: It depends on the
colleges We in the Government of
India have not chosen to winterfere with
their discretion Dafficulty was found
in the Punjab. Therefore, we wrote
to the Punjab Government to gee to it
that for the students who have passed
out of the Ludhiana College, which
was a short course, some arrangement
1s made by Punjab Government itself.
As a matter of policy, we have chosen
not to interfere with the discretion of
the States, because 1t 1s their con-
cern

Shri Jaipal Singh: Last time, the
Minister said that there are only 7
Medical colleges where there are
facilities for the condensed course. In
view of the fact that there is increas-
ing demand for medical education, I
want to know what the Minister has
done to extend the facllities in any
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way—what has he done: not what the
States have done What has he done
for extending medical education
facilitieg?

Shri Karmarkar: We have not re-
ceived any complaint from the other
States We did receive a request on
behnlf of

Shr1 Jaipal Singh: My question 1s,
what he himself has done

Shri Karmarkar, I am trymng to
convey what we have done

Mr, Speaker: There 1s no need for
it in the other States

8hri Karmarkar. We have not re-
ceived any sizable complaints from
the other States It was from the
Punjab that we had an instance, m
which two students sought admussion
We gave the matter careful considera-
tion In view of the State's duscretion
in the matter, we did not choose to
interfere with their discretion There-
fore, we wrote to the Punjab Govern-
ment If the Punjab Government or
any other State Government come up
with a constructive scheme for ex-
tending these facilities and ask for
them, we shall give that sympathetic
consideration.

Shri Jaipal Singh: Are we to under-
stand, therefore, that this condensed
course 1s something lLke a monopoly
of the States only and the Centre of
1ts own 1s not going to do anything
to extend the facihities of medical
education for which there is progres-
sively an increasing demand?

Shri Earmarkar. I wish my hon
friend understands We are mterest-
ed 1n development of med:ical educa-
tion throughout the country It 18
the State Governments that take im-
tiative 1n the matter Even m the
matter of establishment of colleges, |f
the State does not come with a pro-

posal
Shri Jaipal Singh: May I submut, the
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Mr Speaker: I am afraid the hon
Member 18 interrupting The hon.
Minister only says that wherever the
State Governments take the initiative,
we come to their help if they want
help They themselves do not take
the mutiative in this matter There
18 no good arguing this matter.

Shri Jaipal Singh: May I humbly
submit, my question relates to the
condensed course What I have tned
to ask 15 whether m the Centrally ad-
munistered areas, the Central Govern.
ment 1tself is also participating in this
condensed course

Mr BSpeaker: Are there Centrally
administered colleges®

Shri Karmarkar: For that we have
made provision for two students from
the Centrally adminustered areas for
the condensed course We have re-
ceived no complaint from the Cen-
trally adminustered areas, of any stu-
dent not finding accommodation It
any student chooses to have adms-
sion from the Centrally administered
areas, we shall arrange for that Re-
garding the State Governments, 1t 15
their dascretion If any particular
State finds itself in a dufficult posi-
tion, and wants our aid, we shall be
very happy to consider the matter
sympathetically when the problem 13
of a sizable nature We do not pro-
pose {o intervene, what we may call
tresspass on the discretion of the
States

Shri Panigrahi, May I know whe-
ther, according to the recommenda-
tion of the All India Medical Council,
the MBBS course has been increas-
ed by one year more m some Colleges?

Shri Karmarkar: There 15 a dis-
parity of six months, I think, in the
MBBS course But, that has
nothing to do with the condensed
course which is different.

Shri Warior: Instead of condensing,
you are extending that is the com-
plaint.
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Traffic SBurvey of Inland Water Trans-
port System in Orissa

*1304¢. Bhri Sanganna: Will the
Minister of Transport and Communi-
cations be pleased to refer to the
reply given to Unstarred Question No.
813 on the 4th December, 1958 in
respect of inland water transport
system in Orissa and state:

(a) whether the traffic survey has
since been completed; and

(b) if so, what are the results of
the survey:

The Minister of State in the Minis-
try of Transport and Communications
(Shrl Raj Bahadur): (a) Yes, Sir.

{b) The traffic survey report s
awaited from the State Government

Shri Sanganna: May I know whether
the Government has been seized with
the recommendations of the Survev
report?

Shri Raj Bahadur: I have just now
said that the survey has been com-
pleted and the report 1g still with the
Orissa Government. As soon as we
get it, we shall examine it further

Shri Sanganna: May I know the
probable time by which the report
will be available to the Government
of India?

Shri Raj Bahadur: I can give no
specific date. I think it will come
s00n.

Shr! Panigrahi: What are the In-
land transport systems in Orissa which
were enquired into by this Com-
mittee?

Shri Baj Bahadur: Four projects:
Kendrapara canal, Taldana canal
High level canal from Cuttack to
Dinapore, Mahanadi canal from Sam-
balpur to Dholpur and Dholpur to the
seq,

Shri Panigrahi: May I know whe-
ther they have given any priority out
of these four transport systems which
were engquired into?
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Shri Baj Bahadur: So far as the
traffic survey is concerned,—the ques-
tion pertaing to traffic survey—I can-
not say offhand. Obwviously from the
point of view of general information
I can say that the Taldana and Kend-
rapara canals arc usually given prio-
rity and precedence in this matter.

Shri Sanganna: What is the coastal
survey scheme available to the Gov-
ernment of India and the Government
of Onssa?

Shri Raj Bahadur: I am not aware
of any scheme by which the whole
coast of India has been surveyed ex-
cept through the Navy for naval pur-
poses.

Mr. Speaker: Next question. Shri
Achaw Bingh: absent; Shri P. G. Deb;
absent; Shrimati Sucheta Kripalani.

Shrimatl Sucheta Kripalani rose—

Mr. Speaker: The hon. Members
must be m their seats to put their
questions Shri Subhiman Ghose

Shri Subiman Ghose: 1307.
Shrimati Sucheta Kripalani: 1307.

Mr Speaker: Now, an exceplion 15
made today

Ring Rallway Around Delld

-
Shri Subiman Ghose:
‘1397 Shrimati Sucheta Kripalam
*") Shrimati Ha Palchoudhuri:
{ Shri Ajit Singh Sarhadi:

Will the Minister of Rallways be
pleased to state-

() whether there i3 any proposal
to extend the Delhi suburban service
to Delhi Main Station; and

tb) whether the question of increas-
ing the frequency of the Delhi subur-
ban service is bemng cohsidered?

The Dreputy Minister of Raflways
(Shri Shahnawas Khan): (a) and (b).
Not at present.
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Shri Subiman Ghose; May I know
whether, from a large number of
employees from the AG.CR., CBR,
C.A.G., Supreme Court and Income-
tax departments, representation has
been received for changing the time
of the departure of the train leaving
at 8-27 to 9-157

Shri Shahnawaz Khan: I am not
aware of that specific representation.
If any representation is received, it
will be duly considered.

8hri Vajpayee: The hon. Minister
said that there is no such proposal at
present. May I know if the scheme
is likely to be taken up in the near
tuture?

8hri Shahnawaz Kban: We are try-
ing to expand the reception capacity
at New Delhi and Delhi main by
putting up additional platforms. As
and when that work is completed, 1
suppose it will be possible to increase
it.

Shrimati Sucheta Kripalanl: May
I know whether the Railway Minis-
try & aware that there is very great
difficulty of transport in Deihi and
in view of that, would they take some
quick steps in the matter? At pre-
sent we are running 5 trains either
way between Vinaynagar, New Delhi,
Delhi Main and Delhi Kishenganj. As
the House is aware, there is a propo-
sal for having a ring railway round
Delhi.

Shri Shahnawaz Khan: The hon.
Minister stated the position regarding
that railway during the discussions ¢n
the Budget. The ‘local traffic is
primarily to be dealt with by the
local administration and road trans-
port, and I believe the DTU is increas-
ing the number of its buses.

Shri Ansar Harvani: Is there any
proposal to electrify the suburban
railway service in Dethi?

Shri Shahnawag Khan: No, Sir, not
at prezent.

=t 7w yavwe: frge feeet faw
g R F ot gnfa ¥ wwoaw w
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Several Hon. Members rose—

Mr., Speaker: I have allowed so
many questions. Round about there
will be a ring railway, that is what
the hon. Minister has said. The DTU
and others are taking interest.

Family Planning
+
1309 Shri Jadhav:
* | Shri Osman Alli Khan:
Will the Minster of Health be pleas-
ed to state:

(a) whether it is a fact that a cheap
oral contraceptive has been produced
at the Calcutta Bacteriological Insti-
tute;

(b) I so, whether the Government
propose to utilise this in connection
with the family planning drive in the
country; and

(c) the price of this contraceptive?

The Minister of Health (Shri Kar-
markar): (a). No, Sir. Investigations
at the All-India Institute of Hygiene
and Public Health, Calcutta, are how-
ever, in progress on an oral contra-
ceptive originally developed at the
Calcutta Bacteriological Institute.

(b) Yes, Sir—After investigations
are completed.

(c) The price at present is about 10
Naya Paisa a tablet of 100 mg. Three
tablets (300 mg.) are required to be
taken at one time. .
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Shri Jadbav: May 1 know when
these contraceptives are likely to be
made available?

Shrl EKarmarkar: After it passes
through the experimentation period,
they will be manufactured on a com-
mercial scale and will be made avail-
able, but if the hon. Member 18 inte-
rested, 1 can supply some. (lauphter)

An Hom Member It 15 not fair

Shri Karmarkar: Let me make my-
self clear It was not m a Light mood,
because we want reliable trials in
that matter Many a time our experi-
ments are partly vitiated 8o, if my
hon friend 18 keenly interested, I
should Iike to make these tablets
availlable to reliable quarters

Mr BSpeaker: The hon Mmister
wants to say that if any hon Mem-
ber 18 willing to experiment upon it,
he 18 prepared to give!

Shrimati Renu Chakravarity: May
1 know whether the experiment 1s
being earried out in the basti areas
of the towns and citiezs or in any wvil-
lage area and what 1s the incidence of
success which has been reported out
of this?

Shri Karmarkar: Under the auspices
of the Ali-India Institute of Hygiene
and Public Health 1t was tried 1n 207
cases and to the extent of 50 per
cent pregnancies could be postponed
That by itself will not be a sufficient
experiment Recently we have deaid-
ed to take a trial including willage
areas on a fairly large scale before we
can place before the public relable
results

Shrl Jaipal Singh: In view of the
tremendous importance of the famly
plannung problem, may I know whe-
ther Government have started or will
start soon measures to elicit the co-
operation of all the political parties
and particularly of the Communist
Party of India so that their number
may not increase!
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Mr. Speaker: Very well.

Dr. Melkote: May I know whether 1t
has been ascertained that it has no
other side effects or ill-effects on the
body, apart from its usefulness as a
contraceptive?

Mr. Speaker: Have any injurious
effects been noticed?

Shri Karmarkar: With regard to
this particular pill, it was tried for
six, seven months, No bad effects
were observed

Shri Hem Barua: Dr Sanyal of the
Bacteriological Institute at Caleutta
1s engaged 1n experiments with thus
oral contraceptive, and he has esta-
blished some percentage of success
about the efficacy of this contracep-
tive May I know whether any finan-
cial axd by the Government 1s offered
to Dr Banyal to carry on further
research on the subject?

Shri Karmarkar This 1s precisely
that experiment that has been refer-
red to, and we have furnished Dr
Sanyal with the aid financally that he
needed In fact, it 15 he that has been
¢volving this oral pill, I should say
with a certain definite measure of
success We are having a tnal

Shri Hem Barua: May I know, B8ir,
whether

Mr., Speaker: The hon Member 1s
gomng mnto details now So far as
Dr Sanyal 1s concerned, whatever he
wants I8 being given by the Govern-
ment

Shri Hem Barua: Dr Sanyal 1s do-
11 g a natinonal service

Mr. Speaker: It 15 all nght Nobody
denies Government 1s aware of 1t
Government 1s taking advantage of
that experiment and supplying funds

Shri Jaipal Singh: Government is
being frivolous, from the replies of
the hon Minister

Shri Goray Yesterday we were told
that the Atomic Energy Commssion
has certain proposals under conmde-
ration Have the Health Ministry
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received any proposals for family
planning from them®

«Mr Speaker: This relates to oral
contraceptive

Shri Goray: Use of isotopes

Shri Karmarkar: Not so far as
know We have not received any pro-
posals from the Atomic Energy Com-
nussion 1n respect of contraceptives

/Ceatract for Handling of Foodgratns

+
1310 Shri Vajpayee:
Shri Sarjn Pandey:
Will the Minister of Food and

Agriculture be pleased to state

(a) whether Government have re-
ceived any complaints in regard to the
grant of contract for handhng and
transport of food grams at Gauhaty,
Assam,

(b) 1if so, whether any investigation
has been made imnto the allegations
and

(c) the results thereof”

The Deputy Minisier of Food and
Agriculture (Shri A. M. Thomas): (a)
Yes

(b) and (c) The matter 1s
'investigation

Shri Vajpayee: This question was
raised on 23rd December 1858 and
then the hon Minster stated that in-
vestigation was going on May I
know the reasons for so much delay
in the investigation”

Shri A M. Thomas It 1s still going
on It would not be deswrable in the
interests of the enquiry itself to div
ulge facts before the House as to what
sort of investigation 18 being carried
'on and a! what stage it stands at
present

Shri Vajpayee: 1s 1t a fact that m
this particular case the contract was
not given to the party which offered
the lowest tender, and if so, what were
the reasons”

under
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' Shrl A. M. Thomas: It Is not right
In consultation with the Regional
Director, Calcutta, and the finance
the contract was awarded to the pre-
sent contractor, and his tender was
considered to be the lowest

Shri Vajpayee: Is 1t a fact that the
Calcutta Office of the Ministry had
suggested granting of the contract to
a particular party, but the Delhi
Office gave 1t to another party*

SBhri A M. Thomas: It 15 not proper
to

The Minisier of Food and Agrienl-
ture (Shri A P. Jain): The whole
mater 15 under investigation, and the
investigation 15 more than a depart-
mental investigation Therefore, 1t s
not proper that we should discuss the
details of this matter

Shri Vajpayee: May I know when
the investigation 1s likely to be com-
pleted®

Shri A P. Jain It 1s difficult +to
say, because it 13 not in the hands of
my Ministry now

/ Shri Hem Barua: In view of the

coirupt methods involved m this con-
tract deal, may I know whether the
Government have asked the Central
Intelligence Department to enquire In-
to the matter, if so, what 1s the pro-
gress made?

Shri A. P. Jain: I have said that it
1s something more than a depart.
mental investigation Let us not dis-

J cuss the details of it

Macaronl Manufacturing Plant

Shri A K Gopalaan:
'““‘{sm Kunhan:

Will the Minuster of Food and Agri-
culture be pleased to state

(a) what progress has been made
towards the setting up of the Maca-
rom1 manufacturing plant in Kerals,
and

(b) what are the reasons for delay
n sat!rlg up the plant?
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The Deputy Minister of Food and
Agriculture (Shri A. M. Thomas): (a»
and (b). The details such as the spec.-
fication of the plant, sources of sup-
ply and other aspects of the project
are under scrutiny by a Technical
Committee constituted by the Councd
of Scientific and Industrial Research,

New Delhi. The report of the Com-
mittee is awaited.

S8hri A. K Gopalan: May I know
whether the plant has to be got from
abroad or it can be fabricated in
Inde 1tself”

Shri A. M. Thomas: As far as pos-
sible, we are trying to get fhe parts
fabricated here, butl even then, a sub-
stantial portion has to be imported,
204 some {oresgn ewdiminge expenda-
ture will have to be incurred

Shri A. K Gopalan: What 1s the
share of the Centre m this 1nvest-
ment?

The Minister of Food and Agricul-
ture (Shri A P. Jain): We have ac-
cepted the proposition 1n principle,
and we will go all put to assist, but
we have not worked out the details,
either technical or financial

Shri V. P. Navar: Mav I know
whether the intended capacity of this
plant has been decided upon”

Shri A. M. Thomas: It will be about
20 tons per day

Shri V. P Nayar: Per dav or shift?
Shri A. M. Thomas: Per day

Shri V P Nayar: It 1s very small

Procurement of Paddy

*1314 Shri Maniyangadan: Will the
Minister of Food and Agricalture be
pleased to state:

(a) whether any scheme for the
procurement of paddy from Kerala
ha, been submitted by the Kerala
Government for the approval of the
Central Government; and

(b) 1f so, with what results?
. 4068 (Al) LSD.—2.
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The Deputy Minister of Food and
Agricalture (Shri A. M. Thomas): (a)
No scheme for procurement of paddy
in Kerala hag been received frum the
Kerala Government.

(b) Does not anse.

Shri Raghunath Singh: May 1 know
how many States have submitted this
scheme for procurement of rice and
paddy?

Shii A M Thomas: As the hon.
House knows, we are procuring on
Central Government account n the
Punydb, Orissa, Andhra Pradesh and
Madhya Pradesh. Various State Gov-
ernments such as West Bengal, Assam
and Madras have submitted proposals.
We have approved their schemes, and
they are also procuring on their own
account Mysore also.

The Minister of Food and Agricul-
tute (Shri A. P Jain): May I add
that with the exception of Kerala and
Bombav, practically all the principal
rice-Erowing States are procuring
either on their own account or on the
account of the Centre, or the Centre
15 procuring in those States?

Goods Train Collision

+
Shri S. M Baperjee:
+1316. { Shri Jagadish Awasthi:
Shri Warlor:

Wil the Minister of Rallways pe
pleased to state

(3) whether a truck colhded with
a goods tran at a level crossing near
Salanpur on the Eastern Railway on
the 26th February, 19859; angd

{P) if so, the number of casualties?

The Deputy Minister of Rallways
(Sbri 8. V Ramaswamy): (a) Yes
sir

(b} Killed 4 All of them were
Injured . 1 occupants of the
truck
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Shri § M. Banerjee: May I know
whether there wag no gate at the
level-crossing, and if there was,
whether 1t< was open, for, otherwise,
how could a truck collide with the
goods train?

Shri § V Ramaswamy: It was an
unmanned gate

Shri 8. M. Banerjee: May I know
whether any inquiry has been insti-
tuted in this case?

Shri 8. V Ramaswamy: It has been
instituted

Shri Hem Barua: If gate 1s an un-
manned gate, what 1s the purpose in
having it* Is it electrically operated?

Shri 8 V. Ramaswamy: It 1s an un-
manned level-crossing; because there
1g no heavy traffic, it 18 unmanned

Shri V. P Nayar: How does the gate
open and close?

Shri 8. V Ramaswamy: It 1s an un-
manned level-crossing

Shri Vv P. Nayar: We could under-
stand if no gate were there But if
there 1s a gate, and it is unmanned,
how do you expect the truck driver
to go and open it and then pass?

Shri 8. V Ramaswamy It isa ‘C’'
class level-crossing, 1t 1s unmanned;
there 18 no man there

Mr. Speaker: The hon Minster
must say whethe: therc 15 a door for
it or not

Shri 8§ V Ramaswamy: There 1s
no gate, and there 15 no man there

Mr. Speaker: He say< that it 1s ar
open level-crossing for which there is
no gate and no door That 1s all that
is asked for

8hri V. P Nayar: We hcard only
the word ‘unmanned’

Raza and Buland Sugar Factories
Rampur

*1318 Shri S. A. Mebdi: Will the
Minister of Food and Agricalture be
pleased to state:
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(a) whether any steps have been
taken by the Central Government
regarding the opening of the Raza and
Buland Sugar Factories, Rampur;

{b) if so, the nature of the same;
and

(c) the amount of loss to cane
growers during the period of lock out?

The Deputy Minister of Food and
Agriculture (Shri A M. Thomas): (a)
and (b) It s understood that the Raza
and Buland factories resumed crush-
ing on 4th and 10th March, 1959 res-

pectively

(c¢) None, Sir The cane was divert~
ed to neighbouring sugar mills at the
controlled price

Shri 8§ A Mehdi: Mav 1 know
whether any 1chef has been given to
the cane-growers of that area for the
loss sustained during this strike?

Shri A M. Thomas: According to
our mmformation, the cane was divert-
ed to the neighbouring faclories, and
the canc-growers werc paid at the
controlled prke However, these
factories had to incur some loss and
the lo.» has been estimated at about
Rs 10 lakhs

Shri Ranga: May I know whether
Government have satisfied themselves
that all the cane that 1. grown n
that area has been actually diverted
to the other sugar malls?

Shri A. M. Thomas: That 1s our
mformation from the UP Govern-
ment

The Minister of Food and Agricul-
ture (Shri A P Jain). In fact, I
may add that the year fhere 15 a great
shortage of cane in the western
districts and there 1s no question of
any cane remaiung over uncrushed

Shri S. M Banerjee: May T know
the causes of the strike and the lock-
out in the two mills?
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Shri A, P Jaln: Labour trouble

Shri 8. M. Banerjee: May I know
on what terms the lock-out has been
lifted, and what settlement has been
reached?

Bhri A. M Thomas: There are no
terms The lock-out was declared be-
cause there was an illegal stuike, so
that the lock-out was legal Later
on, these strikes were withdrawn by
the labour union on 7th March, 1959,
and then, later on, the factories open-
ed

ot ww v ey ¥ fafaee o, 27
ag qaw= ¥ Far ¥ fr faw A
frw & ag wvdw T AR @ fam A
foelt g7 O W77 37 FW ¥ AW @
femmat ®1 37 ¥ F ¥ wfew fmn
fagr mar 7

mUN AT aF AT )

This does not arise out of the main
question

Shri A M. Thomas I have no
information with regard to the dis-
tance to the neighbourinyg factories

Shri Braj Raj Singh How was 1t
possible that the cane could be divert-
ed to the other mills?

Shri A. M. Thomas By normal

transport

Shri § M. Banerjee. The hon Min-
1ster has ntated that the factory was
opened and the woikers joined I
want to know whether the cugar
factory authorities have accepted all
the workers, or they have discharged
some and. taken disciplinary action
against them

Shri A. M. Thomas. We have no
information with regard to that
According to us, a wag2 board for
the sugar industry has becn appointed
by the Central Goveinment, and
that has subnmutted the report on Sth
December, 1838, and i1t has recommend-
ed the grant of an interim rehef at
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the rate of 5 rrr cent sub-
ject to & mimumum of Rs 3 for all
workmen whose emoluments were
up to Rs 100 pm .

Shri S. M. Banerjee: May I know
whether all the workers have been
taken back in their joks®

Shri A. P. Jain: We have no In-
formation on that matter

Delhl-Agra Road

*1316. Shri Ram Krishan Gupta:
Will the Minister of Transport and
Commaunications be pleased to state

(a) whether 1t 1s a fact that Union
Government have asked the Punjab
and Uttar Pradesh Government to
start joint operations to keep the
Delhi Agra Road in a perfect motora-
ble condition for Taj-bound tounsts,

(b) 1f so whether both the Govern-
ments have agreed to do so, and

(¢) f not the reasons for their

refusal®

The Minis(~r of State in the Minis-
try of Transport and Communications
(Shri Raj Bahadur). (a) and (b) The
Delhi Agra Road 1~ a National High-
way the maintenance of which though
carited out through fhe State Gov-
ernments of the Punjab and Uttar
Pradesh 15 a direct responsibility of
the Centre The road surface got
damaged during the last monsoon and
the State Governments were directed
to carry out restoration works in theiwr
respective  jurisdictions  Necessary
funds have also been placed at their
disposal The road surface has already
been brought to a fairly good motor-
able condition and further work 18 m
plogress

(c) Does not arise

Shri Ram Krishan Gupta: May I
know whether the portion of this road
which was damaged due fo the floods
has been repaired fully?

Shri Raj Bahadur I have said that
about 25 miles of this road were
damaged, and the road surface has
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already been brought to a fairly good
motorable condition and further work
fs 1n progress

Shri C. D.'Pande: May I know
whether Government have any idea
of constructing a double-way traffic
road, so that the traffic between Delhi
and Agra may be facilitated, and
whether i1t would be on the lLines of
the German Autobahn?

Shri Raj Bahadur: That 1s a very
happy idea and it should be taken into
consideration while formulating the
Third Plan proposals.

| oW TR WA 7ATT A3
qAa™ F T F 5 g7 A A
W AT A AT A FE A AT
weF % g 7 @ Sma 7

N w wggR 7 7 frdww s
qFEE TN ArarFA g ae A AL R
AR fAm TR oW ¥
gAY 2= MAS7 ® a2 7 f2ar
& f& a7 A1 di= w1 9 g A g
TIAFIINTHFAFICT A=AAT A7
)
Shri Ram Krishan Gupta: May I

know whether there i1s any proposal
to raise the level of this road?

8hri Raj Bahadur: I have already
said that about seven miles of that
road have got to be raised

F ¥ AT WA ATt wyw o et
am

*33R1. o N A W AT
# <2 omEe, {lus & ApTiET v
T (o v § IAT F T 92 T
& 7T ®#41 fy 4 fr=0 § gzan
gt 9 7 unr $@ AT w9 e
¥zF o froft A1 TEEr #T owEw
&9 F A7 7 7 oara ¥ oyt g
Q ?

wren (s eoreet) 3
U 9% A%F A7 &% fawely ¥
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TN W fw g A
TG% G ATAT q% 7% 9T Ferorelt Y
Qoret & waw F wrf wafo A gE g
¥y arw faator fomr @ wow s
8 7 7§ feeelt e mferer @@ W
Lagk oo i

T AT I A4 I ¥ 6T
Tt FIT AT F feer w1 Arew R
7g foet A fm & Ay S owar
WY fm & aTmar & fF ag &9 T1g
faera aq & sro faT S AT @ W
sfrer & qui g s

AW oA A, w1 faa
& 7 2141 2 f qufa o qae 1 0y
guEiE AT T AfEw it Tw g
s R st afr o
AIF 97 IFT ATATATA ¢ A 04T TH A
& streAT # aepr

Shri Karmarkar: 1 appreciiate the
hon Member's r-xiety; in  fact, 1
said 11 myself that the work should
be done as early as poswible I un-er-
stand that this question falls within
the junsdiction of the Municipal Cor-
poration, and they have reported that
the work 15 likely to be taken in hand
during the current financial year and
will be completed shortly.

ot W TR AT, 3% &1 At fae
At frefy wrfafary w0l & wew
o1z A A Y AT R ATVNA R
fer 37 *41 A =9 FArqr A P

Shri Karmarkar: This work will be
undertaken by the New Delh: Munici-
pal Committee when funds are made
available to it by the Public Works
Department I shall try to expedite it
with both the organisations.

Rajasthan Canal Project

¢1322. Shri Harish Chandra Mathur:
Will the Minister of Irrigation and
Power be pleased to refer to the reply
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given to Unstarred Question No 1048
on the 27th February, 1958 and state

(a) how the estimated cost of Rs.
86 47 crores sanctioned for the Rajas-
than Canal Project 1s gomng to be
shared,

(b) what 1s the Centre’s contribu-

tion and i1esponsibility 1n the project,
and

(c) whether m giving final shape to
the project and programme of work,
Membets of Parhament and State
Legislatures are being consulted”

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) The
entire cost of the Project will be
borne by the Government of Rajas-
than who are the sole beneticiaries
from this Project

(b) The Central Government are ad-
vancing loans to the Government of
Rajasthan for financing the expend:
ture to be incurred on this Project
With a view to ensure efficient, eco-
nomical and early execution of the
Project, a Commuttee of Direction
with the Union Minister for Irriga-
tion and Power as its Chairman and
the Rajasthan Canal Board, with re-
presentatives of the Central and State
Governments have becen constituted
vide Ministry of Irrigation and Power
Resolution No DW III-26(4)/58 dated
19-12-1958, a copy of which was laid
on the Table of the House on 27-2-1959

in reply to Unstarred Question No
1048

(c) The formulation of the inte-
grated plan of the Project involves
technical issues and therefore 1t 1s not
the practice to discuss the details of
the Plan with the Members of the
Parlhlament and State Legislatures
However, any suggestion from them
would be most welcome and they
would always be kept informed of the
progress and proposals, as and when
required

Shri Harish Chandra Mathur: In
view of the fact that the entire cost
of Rs 60 crores has to be borne by
the State of Rajasthan, how is it that
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the Government of the Punjab has
got a full say in the admurustration
of the project and not the Govern-
ment of Rajasthan? .

Bhyi Hathi, The first 125 mules he
m the Punjab territory So, they are
al.o the executive authorities, and

the:‘ will have to execute thc pro-
Jec

Shri Harish Chandra Mathur: 1
asked about the 1mplementation of
the project in the territory of Rajas-
than Who are the executive autho-
rities 1n the Control Board which .s
In tharge of the execution of the pru-
Ject within the State of Rajasthan?
Has the State of the Punjab got any
tull say m the matter, and 1f so, what
& (fie reasons”

8hr Hathl. The whole position 1s
this that the beneficiary 1s going to

Rajasthan, no doubt But the first
125 miles or so lie within the terntory
of the Punjab, and unless the Pun-
Jab Government executes the work, 1t
wil] not be possible for Rajasthan to
derjve the benefit 'The first 125 mules
lte 1n the Punjab area, and, it is,
therefore, that their ca-operation 18
very much essential, and, therfoie, 1n
the committee of direction that has
been appointed, there 1s the Minister
of Irrigation and Power as the chair-
man, and the two Chief Ministers of
Punjab and Rajasthan are members.

Shri Harish Chandra Mathur: May I
knpw whether the overall plan has
been finalised” I am not concerned
here with the details, but in respect
of the general aspects of the plan, may

know whether Members of Parlia-

meént and the legislature will be con-
Sulted?

Shri Hathi: T have mentioned 1t 1n
Part (¢) of the statement So far as
the technical aspects are concerned,
i 15 not the practice to consult the
Members of the legislatures and the
Members of Parhament But any sug-
Efstiong from them will be welcome
80 far as the utihsation and other
things are concerned, but not on the
technical aspects
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Shrl Braj Raj Singh: May 1 request
that question No 1323 be answered?
We have received 250 telegrams from
all over Indip on this matter Let 1t
be allowed all over India on thas
be allowed to be answered It 15 In
the name of Shr1 Sanganna

Mr. Speaker: No, no This subject
comes up almost every day Hon
Members will read the answer 1n
the cyclostyled proceedings

WRITTEN ANSWERS TO
QUESTIONS

Power Projects in Himachal Pradesh

*1290. Shri Rajendra Singh: Will
the Minister of Irrigation and Power
be pleased to state

(a) whether 1t 1s a fact that the
Himachal Pradesh Administiation 1%
considering a proposal worth Rupees
7.2 crores for construction of a 60,000
kw Station in the Sine river bed
near Chamba; and

(b) 1f so. the salient feafures of this
Project?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) A pro-
Ject on river Seul i1s under investiga-
tion There 15 no river known as
Sme 1n or near Chamba District

(b) By diversion of waters through
a channel about 15 mules long, 1t 1s
possible to obtain a hydraulic head
of 1,300 to 1,500 feet for the genera-
tion of hydro-electric power of about
60,000 KW

Minimum discharge at present 1
about 150 cusecs but by constructing
a dam the minimum discharge can be
mncreased to about 450 cusecs

Tungabhadra High Level Canal
S Ruri Nagt Reddy:

*1299. 181!1'! Ramam;

Will the Minister of Irrigation and
Power be pleased to refer to the reply
given to Starred Question No 880 on
the 5th September, 1858 and state

(a) the estimated cost of Mid-Pen-
nar Scheme—part of the Tungabhadra
High Level Canal;
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fb) the estimated area which can
be brought under urigation under
this Scheme;

(¢) whether any steps have been
taken to begin construction, and

(d) the probable year by which this
Scheme would be commissioned into
service?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) About
Ry 380 lakhs The outlay during
Stage I will be of the order of Rs 286
lakhs

(b) The entire ayacut area of about
84000 acres enwvisaged under the
scheme will be brought under 1rriga-
tion on completion of Stage I

(c) The State Government have not
as yet drawn up the phased pro-
gramme of construction

td) The completion will depend on
the phased programme of construc-
tion and availability of funds

Development of Agartala

*1302. Shri Dasaratha Deb: Will the
Minister of Health be pleased to state:

(a) whether 1t 1s a fact that the
Tripura Admunistration has suggested
a scheme for the development of
Apartala Town,

(b) 1if so, the details thereof,

(c) the estimated amount required
for implementing 1t, and

(d) the action taken so far m the
matter?

The Minister of Health (Shri
Earmarkar). (a) to (d) A state-
ment indicating the schemes suggested
by Tripura Administration  for
development of Agartala Town, with
action taken thereon, 15 laid on the
Table of the Sabha, {See Appendix
IV, annexure No. 48].
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Sale of Books and Newspapers on
Rallway Stations

#1308, Shrl Yajnik: Will the Minis-
ter of Rallways be pleased to state:

(a) whether Wheeler & Company,
who have got the sole right of seling
‘books and newspapers from Railway
stalls in the Gujerat section of the
‘Western Rallway, have not made any
arrangements for selling such material
on the stations located on the
Ahmedabad-Khed-Brahma lne;

(b) whether some other persons
have applied for selling newspapers,
etc at any station on that line; and

(c) whether such licences have
been withheld from such persons for
years past thus resuling in non-
availlability of newspapers to passen-
gers travelling on that line?

The Deputy Minister of Rallways
(Shri § V. Ramaswamy): (a) Yes

(b) Yes

(¢) Under the existing terms of
the agreement exccuted by the
‘Western Raillway Administration with
Messrs A H Wheeler & Co Ltd,
requests for licenses from other
parties could not be accepted

However, what arrangements can
be made for the sale of newspapers
elc at some stations on that section
15 under consideration

Settlement Operation in Manipar

*1305. Shri L. Achaw Singh: Will
the Minister of Food and Agriculture
be pleased to state

(a) whether settlement operations
have started m the Valley of Mani-
pur; and

(b) 1f so, whether any principles
have been laid down for classifica-
tion of the lands to be surveyed?

The Minister of Food and Agricul-
ture (Bhri A, P. Jain): (a) Yes, Sir,

{b) Not yet.

Rourkela-Talcher Rall Line

*1308. Shri P G Deb: Wil the
Minister of Rallways be pleased to
state: .

(a) what 1s the progress of work 1n
the construction of the rail line from
Rourkela to Talcher via Barkote in
the State of Orissa, and

(b) what priority has been assigned
now for allocation of funds for the
above purpose after the setting up of
Rourkela Steel Plant?

The Deputy Minister of Rallways
(S8hri 8. V Ramaswamy): (a) The
Rourkela-Talcher line 1s not included
in the Second Five Year Plan, but a
23 mile portion of this route from
Rourkela to Patasai falls on the
Rourkela-Dumaro new line under
construction for the transport of iron
ore to the Steel Plant

(b) Does not arise

Daulat Committee Report on Bhakra
Project

*1308. Shrimati Na Palchoudhuri:
Will the Minister of Irrigation and
Power be pleased to state-

(a) whether Government of India's
attention has been drawn to the news
appearing 1n  the Delhi Hindusthan
Standard dated the 18th Fcebruary,
1959 in regard to the findings of the
Daulat Committee on the construction
and expenditure of Bhakra Works,

{b) whether, since the Government
of India are the main financiers of
these works, the report was made
available to them by the Punjab
Government before the latter took
decisions in regard to the Committee's
recommendations,

(c) if so, the reaction of the Gov-
ernment of India thereto;

(d) the advice given by the Central
Government to the Punjab Govern-
ment m this connection; and

(e) whether a copy of the report
will be laid on the Table?
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The Deputy Minisier of Irrigation
and Power (Shri Hathi): (a) and (b).
Yes, Sir.

(c) and {d). The Bhakra Control
Board considered the report of the
Committee and requested the Punjab
Government to take suitable action
sgainst the perzons at fault. The
Government of India have been kept
on the stations located on the
Punjab Government.

(e) Copies of the report will be
placed in the Parliament Library as
soon as they become available,

Gliding Centres

*LALL. €hel T, 8, Vittal Ban: WL
the Minister of Transport and Com-
munications be pleased to state:

(a) how many gliding centres have
been opened so far out of 10 gliding
centres proposed to be established
during the Second Five Year Plan
period; and

(b) where they have been establish-
ed?

The Deputy Minister of Civil Avia-
tion (Shri Mohinddin): (a) and (b).
It has not been possible to establish
any additional Gliding Centres during
the first three years of the Second
Plan period mainly due to the shor-
tage of gliding equipment on account
of the continued foreign exchange
difficulties.

Works Committes

" *1312. Shrl Easwara Iyer: Will the
Minister of Food and Agriculture be
pleased to refer to the reply given to
Starred Question No. 440 on the 1st
December, 1958 and state:

(a) whether any steps have been
taken for the formation of the Works
Committee in the Indian Agricultural
Research Institute; and

(b) if not the reasons therefor?

Weitten Answers MARCH 17, 1859
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The Minister of Foed and Agricul-
ture (Bhri A. P. Jaln): (a) and (b).
Steps have been taken for the forma-
tion of a Works Committee in the
Indian Agricultural Research Insti-
tute As there are 12 categories of
employees at the Indian Agricultural
Research Institute, the decision of the
Chief Labour Commissioner, Ministry
of Labour and Employment, has been
pbtained about the categories of
employees who should be
classified as “workers” for the purpose
of the Industrial Disputes Act. A
fist of voters in the various Divisions
of the Institute, other than those em-
ployees who are members of the
LARI Agricultural and Industrial
Workers' Union, has been completed.
The President of this Union has been
requested to supply an up-to-date
list of workers as required under
Section 35 of the Act. The Works
Committee will be formed after this
information is received from the
President of the Union.

Deaths Due to Heart Failure

*1815. Shri N. R. Munisamy: Will
the Minister of Health be pleased to
state:

(a) whether any research or-study
is made to know the causes of fre-
quent deaths of human beings as a
result of heart failure; and

(b) whether any steps have been
taken to prevent incidents of deaths
due to heart attack?

The Minister of Health (Shri
Karmarkar): (a) Yes, Sir, Research
work is in progress,

(b) Such preventive steps will
possible only after the results
research into various causes of
diseases are available, At
certain ameliorative measures
been adopted with some success,

Bav

1l
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Raflway Accident wn Mandar-
Bhagalpur Line

*1317. S8hri Shree Narayan Das:
Wil the Mimster of Rallways be
pleased to state’

(a) whether 1t is a fact that on the
22nd February, 1059, two children
were crushed to death in the laps of
their mothers while they were travel-
ling to Bhagalpur on the Mandar-
Bhagalpur Branch e on the occasion
of Maghi Purnima Mels,

(b) if so, the arcumstances in
which this tragedy occurred,

(c) whether any mquiry has been
held in this connection, and

{a) 1} so, the result ot tne enquiry?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) to (d)
No such information has been received
by the Eastern Railway Admunistra-
tion

Fertilisers

*1320. Shri Rameshwar Tantia: Will
the Minuster of Food and Agriculiure
be pleased to state

(a) the expected demand of
fertilizers in the country during the
next one year,

(b) how much supply has already
been ensured for the next one year;
and 5

(c) the countries which are supply-
ing 1t and under what terms and
conditions”

The Minister of Food and Agricul-
tare (Shri A P Jain): (a) to (c). A
statement 13 laid on the Table of the

Sabha (See Appendix IV, annexure
No 48]

Early Publication and Implementation
of Pay Commission's Report and
withdrawal of BService conduct
Raules 4(A) and 4(B)

(a) whether Government are aware
of the move by the P & T Staff to

couTt arrest regarding early publica-
tiof and implementation of the

Second Pay Commission’s Report and

withdrawal of Rules 4(A) and
4P) of the Goverament Servants
Service Conduct Rules, and

¢b) 1 so what s the reaction of
thé Government to it?

(shrl Raj Bahadur): (a) Newspaper
reports to this effect have come to
th? Notice of Government

(b) Government will deal with the
predches of the rules in an appro-
priate manner when the time comes.

Power Units at Bhakra

f Shri Ram Krishan Gupta.
| Shri Ajit Singh Sarhadi:

Will the Minister of Irrigation and

be pleased to refer to the reply

g,vmtoStaﬂ'edQuesﬂonNo 1123 on
tpe 17th December, 1958 and state:

1324,

(a) whether any decision has since
pfen taken on the propesal of the
punjab State Government to install
4 Benerating umuts of 90,000 k.w. each
yp the Bhakra Right Power Plant, and

(b) if 50, the details thereof?

The Deputy Minister of Irrigation
snd Power (Shri Hathi): (a) No,
su’

(b) Does not anse

‘ Passenger Guides on Northern
Railway

2000. Shri Ram Krishan Gapta: Will
tne Minister of Rallways be pleased to
gtate the names of the stations on
pNorthern Rallway where passenger
guides are provided (Divison-wise)?

The Deputy Minisier of Railways
(Shri Shahnawaz Khan): The names
ot stations where Passenger Guides
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have been provided, on the Northern
Railway, are given below:

-

1. Allahabad
2. Kanpur Central Allshabad
3. Tundia Division
4. Aligarh .
. Delhi
3. Saharanpur Delhi
t Ambala Canrt ‘ Duvinon
Bhatinda
9. Lucknow Lucknow
10. Varanasi Division
15. Hardwar Moradabad
Davision
12. Ludhiana Ferozepore
13. Jullundur City . }Dwmm
15. Jodhpur . . )} Jodhpur
16. Merta Road . }Dmﬁnn
Bombay-Deihl Air-conditioned Train
Service
2001. Shri Ram Krishan Gupia:

Will the Mnister of Eallways be
pleased to state:

(a) whether the attention of Gov-
ernment has been drawn to the
inadequacy of certain arrangements
in the Third Class air-conditioned and
westibuled train service between
Bombay and New Delhi; and

(b) if so, the action taken in the
matter?

The Depaty Minister of Rallways
(Shri Shahnawax Khan): (a) Yes.

(b) Some improvements have heen
carried out in the Chair Cars during
the last Workshop repairs. Other
improvements are under considera-
tion and those found feasible for
adoption will be effected in due
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(b) the Sotal cost of ships Imported
during 1068; and

{c) time by which the country
would become self-sufficient in this
regard?

The Minister of Stats in the Minls-

during the second
3,800,000 GRT. Against this uire-
ment, the Hindustan Shipyard Is
expected to build 80,000 GRT.

(b) The total cost of ships pur-
chased secondhand or built abroad
and delivered, during 1058 is
Rs. 6,97,60,800.

(c) It is difficult to give any precise
indication at this stage.

Indian Airlines Corporation

2003, Shri Ram Krishan Gupta:

Will the Minister of Transport and
Communications be pleased to state
the total number of miles flown,
passengers carried and freight receiv-
ed by the Indian Airlines Corporation
during the year 19587

The Deputy Minister of Civil Avia-
eotion (Bhri Mokinddin): (i) Miles
fiewn: 10,475,282,

(ii) Passengers carried: 845429

(ill) Freight carrled (including

mails): 57,304 tons.
Lady Hardinge Hospital, New Deihi

2004. Shri Ram Krishan Gupla; Will
the Minister of Health be pleased to
state:

(a) whethrer it is a fact that the
number of nurses in the Lady
Hardinge Hoxpital at New Delhl - is
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(b) Y so, the sction taken in the
matter?

The Minister of Health (Shri
‘Barmarkar): (a) The total number
of nursing staf¥ employed, including
pupil nurees, is 108 for the sanctioned
bed strength of 367. This is consider-
ed adequate.

(b) Does not arise.

Rice Mills in Punjad

2005. Shri Ram Krishan Gupta:

‘Will the Minister of Food and Agri-
eulture be pleased to state the num-
ber of new rice mills established in
Punjab during Second Five Year Plan
period so far?

The Minister of Food and Agricul-
ture (Bhri A. P. Jain): The informa-
tion asked for is not available with
the Government as there was no
system of licensing of rice mills in
Punjab until recently.

Indian Agriculiural Research Institute

2006. Shri Ram Krishan Gupta:
W] the Minister of Feod and Agri-
culture be pleased to state:

(a) the number of meetings of the
Indian Agricultural Research Inati-
tute held during 1958; and

(b) the decisions taken
meetings?

The Minister of Food and Agricul-
ture (Shri A P. Jain): (a) and (b).
A statement is laid on the Table of
the Sabha [See Appendix IV, an-
nexure No. 50],

Public Call Offices on Rallway

at these

(a) the names of stations on Cen-
tral Railway where public call offices
have been established; and

(b) the. pragramme chalked out to
provide this facility at the rest of the
Railway Stations?

The Miuister of State in the Minis-
txy of Transpert and Commanications
(Shri Raj Bahadur): (a) A statement
is laid on the Table qf the Sabha.
[See Appendix IV, annexure No. 51.]

(b) No separate programme has
been drawn up for opening Public
Call Offices at Railway Stations. Public
Call Offices are ordinarily opened at
places where there is a demand either
from the public, or any particular
institution or organisation. Where a
Public Call Office is not likely to
provide sufficient revenue to meet its
cost of installation and maintenance,
such Public Call Offices are opened if
a specific guarantee of a minimum
revenue to the Department is given
by the party asking for the Public
Call Office.

Electrification of Biations on Rallway

2008. Bhri Pangarkar: Wil the
Minister of Rallways be pleased to
state the names of stations on the
Central Railway Zone proposed to be
electrified during the Second Five
Yéar Plan period?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): A statement
15 laid on the Table of the Sabha,
[See Appendix IV, annexure No. 52.]

Purchase of Khadi by Central Rallway

2000 Shri Pangarkar: Will the
Minuster of Railways be pleased to
state:;

(a) the quantity and the value of
Khad: purchased by the Central Rail-
way during 1958-59 so far; and

(b) the purposes for which it is
purchased?

The Deputy Minister of REallways
(Shri Shahnawas Khan): (a)

———m——

Quantity Value
Yds & 25360 R
628 2
" Nos of other tex-

tiles.
From I-4-I958 t0 31-1-59.
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(b) For fabrication of uniforms and
Dusters, Bed Sheets, Pillow cases,
Curtains, Table Cloths, Towels, Nap-
kins etc

Rice Exported from Punjab

2010. Shri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state:

(a) the total quantity of rice ex-
ported from Punjab during the months
of August, 1958 to January, 1859
(month-wise); and

(b) the names of the States and
the total quantity exported to each
State?

The Minister of Food and Agricul-
tare (Bhri A. F. Jain): (a) and (b).
The following approximate quantities
of rice were exported from Punjab
outside the Northern Rice Zone con-
gisting of the State of Punjab and the
Union Territories of Delhi and Hima-
chal Pradesh;—

(Figures in "000 tons)

Month Quantity

August, 1958 . 43
September, 1958 . 106
October, 1958 . . 56
November, 1958 . 151
December, 1958 10°1
January, 1959 . . 92

ToraL: . 34'9

mSnmdmﬁbnumnfﬂuaqm
tity is as follows :—

Jammu & Kashmur : i 22
Bombay . . . : 29'1
West Bensll (deru) ) 1-3
Defence . 2-3

Torar . . 54-9

igares relating t0 movement within
&ez:neonundcmmmmunihble.
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Food Production in Himachal! Pradesh

2011, 8hri D. C., Sharma: Will the
Mnister of Food and Agriculture be
pleased to state:

(a) the ateps taken to increase pro-
duction of foodgrains in Himachal
Pradesh during the year 1958-59;

(b) the steps taken to enlist people’s
co-operation In growing more food:
and

(c) whether Government would
form any populer committee to assist
the Admunistration in all matters
relating to the food problem?

The Minister of Food and
tare (Shrli A. P. Jain): (a) to (e). A
statement is laid on the Table of the
Sabha. ([See Appendix IV, annexure
No. 53.]

Foreigners Employed at Madras Docks

2012. Shri D. C. Sharma: Will the
Minister of Transpord and Communi-
cations be pleased to state the number
of foreigners, particularly Pakistani
and Portuguese nationals, employed at
present at the Madras Docks?

The Minister of State in the Minis-

nationals are employed at present by
the Madras Port Trust. There are no

other foreigners employed by the
Madras Port.

Goshalas in Punjab

2018. Bhri D. C. Sharma: Will the
Minister of Food and Agriculture be
pleased to state the grant given to
Punjab State during 1958.59 by the
Central Government for the develop
ment of Goshalas?

The Minisior of Food and Agrical-
ture (Shri A. P. Jain): A sum of
Rs. 14,000 has been allotted to the
Punjab State as Central assistance in

1058-59 for the development of
Coshalas.
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Over-Bridge at Una

8014, Shri Dalfit Singh: Wil the

Minister of Rallways be pleased to
state:

(a) whether the scheme to con-
struct an over-bridge adjoining PW D
bridge at Una over Swan Nadi in
Punjab has been considered by the
Rallway Board, and

(b) if so, at what stage the scheme
stands?

The Deputy Minister of

Rallways
;?:ﬂ 8. V. Ramaswamy): (a) No,

(b) Does not anse

Electricity in Orissa

2015. 8hri K. P. Deo: Will the
Minister of Irrigation and Power be
pleased to state the total amount of
Central aid as well as foreign ex-
change given to Orissa Government
under the Second Five Year Plan for
spending on such works as would
increase the production of electricity?

The Deputy Minister of Irrigation
and Power (Shrl Hathi): A statement
giving the requisite information
15 laxd on the Table of the Sabha
{See Appendix IV, annexure No 54]

Bridge at Baitarini

2016. Shri P K. Deo: Will the
Minister of Transport and Communi-
cations be pleased to state

(a) whether there 1s anv proposal
to divert National Highway No 6
(between Keonjhargarh and Karanjia)
alang the embankment of the ‘Bhim-
kund Dam' when this dam will be
constructed,

(b) if so, whether this will result
in the bridge constructed on the Baita-
nm beconung useless,

(c) the mmount spent for the con-
struction of this bridge, and

(d) whether the Bhumkund project
Wwas not anticrpated when the bridge
‘was constructed?

The Minister of State in the Minly-
try of Transport and Communications
(8hri Raj Bahadur): (a), (b) and (d).
The requred information 1s being
collected and will be placed on the
Table of the Lok Sabha in due course.

(c) Rs 1185 Inkhs

Sheds for Passengers at Railway
Btations

2017. Shri D C. Sharma: Will the

Minister of Rallways be pleased to
state

(a) the number of stations on
Amntsar-Pathankot raillway line at
which sheds for third class passen-

gers have been constructed so far;
and

(b) when such sheds would be con-
structed at the remaining stations”

The Deputy Minister of
(Shrl Shahnawaz Khan): (a) Three.

(b) Provision 18 made m annual
programmes having regard to the
Justification and availability of funds
according to decisions taken 1n coan-
sultation with the Users' Amenties
Commuttee

Tl

Jotc. ot WA W ¥ W™
aqt ¥fa ot 72 TaF & 1 ¥+
fe

(¥) vt sl oraiy 1axu-ug,
teng~%e T tewo-ys & Ww §
g« frqar waror &1 o Wk

(W) 2w & g« fead warr oY
wv g€ 7

wrer vy e sl (oft &t 310 dmr):
(%) ™ v xwt F wra #
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Sale of Chilka Lake Fish

2010 Shri P, G. Deb: Will the
Minister of Food and Agriculture be
pleased to state

(a) the tota] amount of money
earned yearly by sale of Chilka lake
fish of Orissa at Calcutta market,

(b) how many tons of prawns,
lobsters and crabs respectively are
ecaught every year from Chilka Lake,

{c) whether the Centre proposes to
set up a modern fish processing plant
somewhere on the east coast of Onissa;
and

(d) if so, the steps Government pro-
pose to take in the matter?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): (a) Approxi-
mately Rs 60 to Rs 80 lakhs annually

(b) About 500 to 750 tons Figures
for different categomes not available

(c) No, Sir

(d) Does not arise

Joint Water Supply Scheme at
Manmad

2020. Shri Jadhav: Will the Mins-
ter of Ballways be pleased to refer to
the reply given to Unstarred Question
No 838 on the 25th August, 1958 and
state’

{a) whether it 18 a fact that the
Manmad Municipality has submutted

its jomnt water supply scheme to the
Rallway Board; and

(b) whether the Railway Board
have taken a decision to contribute its
share to the joint scheme?

The Deputy Minister of Rallways
(Shri Shahnawax Khan): (a) The
Central Railway approached the' Rail-
way Board for permssion to partici-
pate in the joint scheme sponsored by
the Government of Bombay Subse-
guently, the Government of Bombay
and the Presmident, Manmad Mumei-
pality wrote 1n general terms to the
Railway Board urging that sanction
may be conveyed early to the Railway.

(b) The sanction was communicated
to the Raillway Admnstration in
December, 1958

Railway Quarters

2021, Shri Jadhav: Will the Minis-
ter of Rallways be pleased to state:

(a) the number of quarters con-
structed for the Railway servants at
Igatpur:, Nasik, Manmad and Nand-
gaon during the year 1958-59 so far;

(b) the number of quarters which
will be constructed during 1938-60;
and

(c) what 18 the number of essential
staff at the above stations with a break
up of each place, and the number of
quarters provided for them?

The Deputy Minister of Rallways
(S8hri S, V. Ramaswamy): (a) 63
quarters in all were constructed at
these stations

(b) About 70 quarters are expected
to be bwilt during 1958-60

(¢) The information 18 given below:

No of No of
emennal] Quartens

Name of stauon

(spprox ) ]
iy PR
Manmad 694 8
Nandgaon 9 39
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during 18950-60 under the Central
Road Fund Scheme; and

(b) if so, whether the scheme has
been approved?

The Minister of State in the Minis-
try of Transport and Communications
(8hri Raj Bahadur): (a) and (b). No
programmc of schemes proposed to
be constructed specifically during
1858-60 from the Central Road Fund
has been reccived from the Govern-
ment of Andhra Pradesh. A pro-
gramme of 20 works 1n the State esti-
mated to cost Rs. 267 lakhs was
approved in October 1858, the cost
being met from allocations to the State
Government from the Central Road
Fund Besides this grants from Cen-
tral Road Fund (Ordinary) Reserve
aggregating Rs, 24- 875 lakhs have been
offered to the State Government to
meet 50 per cent. of the cost of nine
more works. A list of these 28 works
is laid on the Table of the Sabha. [See
Appendix IV, annexure No 55) The
State Government will presumably
undertake some of these works during
1859-60

Passenger Amenities at Rallway
Stations

2023. Shri Daljit Singh: Will the
Minister of Rallways be plemsed to
state the passenger amenities proposed
to be provided at the Railway Stations
on the Pathankot-Joginder Nagar line
on the Northern Railway during 1959-
80 and 1980-81?

The Deputy Minister of Railways
(Bhri Shahnawax Khan): Electric
installations are proposed to be pro-
vided at Guler, Nurpur Road, Baijnath
Mandir and Samloti during 1959-60.
No proposals so far have been drawn
up for 1900-81. These will be drawn
Up in consultation with the Railway

Users’” Consultative Committees taking
into consideration the availability of
funds and materials.

T.B. Patients

2024. Shri Subodh Hanada: Will the
Minister of Health be pleased to state:

(a) whether Government have any
record as to the number of TB.
patients who are on the waiting lists
of T.B. Hospitals and Sanatoria in.
different parts of India;

(b) if not, whether Government
cantemplate to make a survey in the
matter; and

(c) whether any new Hospital or
Sanatorium is going to be started
during the remaining period of the
Second Five Year Plan?

The Minister of Health (Shri
Karmarkar): (a) and (b). The Cen-
tral Government do not have any
record of the number of T.B. patients
on the waiting lists of T.B. Hospitals
and Sanatoria in different parts of
Indiz, Necessary information has,
however, been called for from the
State Governments and Union Terri-
tories and will be placed on the Table
of the Sabha when received.

{c) No TB Hospital or Sanatorium
15 proposed to be opened by Health
Ministry during the remaining period
of the Second Five Year Plan.

Dental College, Amritsar

2025. Shri Ram Krishan Gupta:
Will the Minister of Health be pleased
to state:

(a) whether 1t 1s a fact that Union
Government has agreed to give finan-
cial assistance for the expansion of
Dental College at Amritsar; and

(b) if so, the nature of the assist-
ance offered?

The Minister of Headh (Shrl
EKarmarkar): (a) Yes.

(b) According to the pattern laid:
down by the Government of India, the:
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Central assistance will be 75 per cent
of non-recurring expenditure and 50
per cent of repurring expenditure on
the expansion of the College during
the Second Five Year RElan period
subject to the following ceilings

Non-recurring expenditure—
Rs 35,000 for each additional seat pro-
wvided

The Central Government will meet
75 per cent of this expenditure

Recurring expenditure—Rs 8,000
per additional seat

The Central Government will meet
80 per cent of this expenditure

Railway Stores

2028. Shri Ram Krishan Gupta:
Will the Minister of Rallways be
pleased to state

(a) whether 1t 1s a fact that a con
siderable portion of Railway stores is
amported from foreign countries,

(b) if so, the extent of imporis in
1958-59, and

(c) the nature of steps taken or pro-
posed to be taken to make India self-
sufficient 1in this regard?

The Deputy Minister of Rallways
(8hri Shahnawax Khan). (a) No, Sir

(b) The year 1858-59 1s not yet over
and figures are not available

(c¢) A statement 15 laid on the Table
©of the Sabha [See Appendix IV, an-
nexure No 58]

~ Purchase of Ships from Japan

2027. Shri Ram Krishan Gupta:
‘Will the Mimuster of Transport and
Communications be pleased to refer to
the reply given to Starred Question
No b57 on the 18th November, 1958
and state

(a) whether the negotiations with a
private Japanese firm for a dollar loan
to purchase ships have since been
finalised, and

MARCH 17, 1889
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(b) if 50, the main terms of the
loant

The Minister of Siate in the Minis-
try of Transport and Communications
(SBhri Ra] Bahadur): (a) No, Sir The
Japanese firm have since informed the
Government of India that owing to
the dufficult money market conditions
iIn the USA, they are now not 1n a
position to obtain a dollar loan for
Indian Shipping

" (b) Does not arise

T.B. Isclation Beds

2028. Shri Ajit Singh Sarhadi: Will
the Minister of Health be pleased to
state

(a) the target number of isolation
beds for the advanced cazes of TB
for the Second Five Year Plan period,
and

(b) the number of beds already
provided up till now?

The Minister of Health (Shri
EKarmarkar): (a) 4,000 beds

(b) 3,043 TB 1solation beds have
been allotted to the State Govern-
ments, out of which only 630 beds
have actually been established so far

JaT stw ® afedt quv g7

2038 o wwr wiw w7 gfcwgw
AqQr AT ga7 ¢ fEREAT eus ¥
QIATHT 99 M o) ¥ 707 ¥
F47 § 43 T77 ¥ 1771 &7 {5 afeqy
YA FA19 § A2 F1¢ TLT AFTCHY
AT 27 W faarmdw seaar &
a? & sy faoig feqr mar ¢ 7

afeagr awi ware wwwa § -
wft (s aw wgge) 0w fewor
g & ot feay wrar @ 1 [Rfwd aficfire
¥, S dear o)
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Cemniral Road Fund

Shri Panigrahi:
32. 3 Shri B. C. Mullick:
Will the Minister of Transport and
Communications be plessed to state:

(a) what road works were under-
taken from the Central Road Fund
(Ordinary) Reserve in Orissa in 1838-
57, 1957-58 and 1958-59 so far; and

(b) what rosd works are proposed
to be undertaken from the Road Fund
Reserve in Orissa in 1959-607

The Minister of State in the Minls-
try of Transport and Communications
(a) and (b).

the Government of Orissa from grants
from the Central Road Fund (Ordi-
nary) Reserve during 1958 to 1959.

2. No programme of road works
proposed to be undertaken specifically
during 1959-60 has been received from
the Government of Orissa. Grante
aggregating Rs. 3046 lakhs were
recently offered to the State Govern-
ment from Central Road Fund
(Ordinary) Reserve to meet 50 per
cent. of the cost of 11 works. A list
of these works is laid on the Table of
the Sabha. [See Appendix IV, an-
nexure No. 58.) The State Govern-
ment will presumably undertake some
works during 1950-80 out of this list.
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pleased to refer to the reply given to
Starred Question No. 144 on the 2ist
November, 1958 and state:

(a) the irrigation potential of the
Kuradhia Irrigation Project in Orissa;
and

(b) whether the entire irrigation
potential of this project has been
utilised for purposes of irrigation?

The Minister of Food and Agricul-
ture (8hri A. P. Jain): (a) and (b).
‘Required information is awaited from
the State Governmen? and wii' S
placed on the Table of the Sabha as
soon as received.

Manipur Medical Department

2034. Shri L. Achaw Singh: Will
the Minister of Health be pleased to
state:

(a) whether it is a fact that some
graduates working in the Manipur
Medical Department have been debar-
red from promotion to the Central
cadre; and

(b) if so, the reasons thereof?

The Minister of Heaith
Karmarkar): (a) No.

(b) Does not arise.
Telephone Eevenue

2035. Shri Ram Krishan Gupia:
Will the Minister of Transport and
Communications be pleared to state:

(a) the total Telephone Revenue
outstandings at present; and

(b) the steps being taken to recover
the outstandings?

The Minister of State in the Minis-
try of Tramsport and Communications
(8hri Baj Bahadur): (a) According to
the latest information available a sum
of Rs. 75 lakhs was outstanding on
1st December, 1858 in respect of bills
fssued upto S1st March, 1988

(Shri
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(b) In thecaseof private subscrib-
Boards have been constituted in
periodically

2936. Shri Ram Krishan Gupta:
ruumuinmeroamuplm
state:

(a) the nature of books and other
literature supplied for indoor patients
in the Willingdon Hospital and Nurs-
Ing Home and Safdarjang Hospital at
New Delhi; and

(b) the total amount spent on them
duting 1958-587

The Minister of Health (Shri
Karmarkar): (z) and (b). No books
Or other literature are supplied for
the use of indoor patients in the
Willingdon Hospital and Nursing,

Hoime and Safdarjang Hospital, New|
Delni. !
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L
P. & T. Ofice Building at Tanakpur

2038. Shri Mohan Swarup: Will the
Minister of Transport and Communi-
eations be pleased to refer to the reply
given to Unstarred Question No. 101
on 12th August, 1958 and state when
the P. & T. Building at Tanakpur is
likely to be completed?

The Minister of State in the Minis-
try of Transport and Communications
{Bhrli Raj Bahadur): The Executive
Engineer, CP.W.D. had invited ten-
ders for the remaining work left out
by the previous contractor. \

The cost of work as now estimated

exceeded the original estimate,
tenders are now under
arcutiny. Actusl building work is
uxpected to start and be completed

RE
i

Overhsuling Facllities on N. Rallway

Shri Daljit Singh:
’“'{smhr Igbal, Singh:

Will the Minister of Rallways be
pleased to state:

(a) the names of workshops where
facilities of overhauling locomotives,
passenger bogies and wagons exist on
the Northern Railway;

{b) whether any overhauling work
1s pending at present; and

(c) the date by which it will be
completed”

The Deputy Minister of Rallways
(Shrl Bhabnawaz EKhan): () to (c).
A statement is laid on the Table of
the Sabha [See Appendix IV, an-
nexure No 60]

Power Projects in Bombay State

2040. Bhri Pangarkar: Will the
Minister of Irrigation and Power be
pleased to state:

(=) the amount of foreign exchange
asked by the Bombay Government for
the import of equpment and machi-
nery for the power projects in Bombay
during 1959-60; and

(b) the action taken thereon?

The Deputy Minister of Irrigation
and Power (Shri Hathi): (a) Rs. 240
lakhs,

(b) The requirements of Bombay
State are under consideration along
with those of other States; relemse of
foreign exchange in each case is, how-
ever, considered on its merits, depend-
ing upon the availability of funds
from time to time.

Grow More Pood Campsign in
Tripura

2041, Shri Bangshi Thakur: Will
the Minister of Food and Agriculiture
be pleased to state:

(a) the total amount sanctioned mnd
spent so far in connection with the
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‘grow more food' campaign in Tripurs
since the beginning of the campaign;
and

(b) whether ‘'the results so far
schieved in this direction are satis-
factory in the light of the amount
spent so far?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) The total
smount sanctioned since and spent so
far isi—

Amount sanctioned Amount spent
Rs. 15.20 lakhs Rs. 624 lakhs

(b) Keeping in view the difficulties
that are being faced by the adminis-

(a) whether any assessment has
been made of the total money invest-

ed 1n motor transport at present in
the country;

(b) the quantity of goods annually
carried by it;

(c) the number of persons employed
at present; and

(d) the income to the national
exchequer from it annually?

The Minister of State in the Ministry
of Transport and Communications
(8hri Raj Bahadur): (a) to (e).
Authentic figures in respect of the
information required are not avalil-
able. Estumates have, however, been
made by several organisations con-
nected with road transport The
information based on these estimates
is given in the statement laid on the
Table of the Sabha. [See Append:ix
IV, annexure No. 61.]

(d) 1t is presumed that information
regarding the revenue receipts is
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required. The budget estimates for
1988-50 are:—

Central Government Rs. 575 crorws
State Governments Ra 370

Total Rs. #4:5 crores.
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Sugar Facteries in Uttar Pradesh

3045, Bhei Jadhav: Will the Minister

fo state:

(a) what is the number of Sugar
Tactories in Uttar Pradesh with a
break-up of each District; and

(b) what was the corresponding
supply of cane upto the end of January
of the last season from the beginning
of crushing season and what is the
same in the current crushing season?

The Minister of Food and Agricul-
ture (Bhri A. P. Jain): (a) and (b). A
statement is laid on the Table of the
Sabhe. [See Appendix IV, annexure
No. 2]

Pesin of Heads of Hindi Sections on

5

yhe Depuiy Minister of Rallwaye
(syri Shaknawas Kham): (a) Yes.

(b) Yes.

(d) No.
Amam Land Revemne Regulations

go047. Bhri L. Achaw Bingh: Will the
Minister of Feod and Agriculture be
pleased to state:

Revenue  Regulations apply to
Kbaubum valley area of :

(b) whether the owners of the
peddy felds in the valley pay land
revenue to the Manipur Administra-
tion; and

(c) what is the area of the
fields in the valley? peddy

fhe Minister of Food and Agricuml-
tafe (Bhri A. P. Jain): (a) No.

(b) No.

(c) Approximately 300 acres.

Machine for Genersting Cheap
Eloctricity

(b) if so, the cost of such machiney
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(c) the amount of electricity that
will be generated by ome such unit?

The Deputy Minister of Irrigation
and Power (Shrl Hathi): (a) The work
in connection with the development
of small self-centained hydro-electric
generating units, at low cost, from
hilly streams was taken up by the
Central Water and Power Commission
in 1056, Mr. Allan Monkhouse, an
engineer from the United Kingdom,
whose services were obtained by the
Government of India under the
Colombo Plan, was associated with
this work till he left in June 1858, on
the expiry of his term of appointment.
The work is, however, still in pro-
gress and has not yet been finalised.

(b) The design for a turbine capable
of developing 3 to 5 kw. are ready
but the work on machines of higher
ratings is still being contained. As
such it is premature to indicate the
cost of the machines.

(c) The units under development
could produce 3 to 60 kw. depending
upon the water and the head awail-
able.

Indian Team for Study of Irrigatiom
Technigues In China

Shri Siddananjappa:
""'{sm Panigrani:
Will the Minister of Food and Agri-
rultare be pleased to state:

(a) whether an Indian team is going
to China to study irrigation techniques
In that country; and

(b) it so, who are the members of
the team?

The Minister of Food and Agricul-
tare (Shri A. P. Jain): (a) A delega-
lion went to China on the 18th
January, 1859 for studying irrigation
lechniques and returned on 4th March,
1959.

(b) The members of the delegation
were:
(i) Shri Mahavir Prasad, Irriga-
tion Adviser, Government of
India, New Delhi, (Leader).
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(i) Dr. P. Ben, Director, Boll
Conservation

Department,
Damodar Valley Corporation,
Calcutta; and

(iil) 8hri D, A. Gadkari, Additional
Development Commissioner
and Joint Secretary to Gov-
ernment of Bombay, Bombay.

o
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Demurrage and Wharfage Charges

2051. Shri B. Das Gupta: Will the
Minister of Raliways be pleased to
state:

(a) the smount realised as demur-
rage and wharfage from cosl mines in
Adra District, S.E. Railway from 1058
to 1938 annually,

(b) whether any such charges have
been foregone during the said period;
and

- B

(¢) if so, the total amount foregone
each year and the reasons therefor?

The Deputy Minister of Rallways
(Shri 8. V. Ramaswamy): (a) to (c).
No wharfage charge is leviable in
respect of coal in wagonloads from
collieries.

A statement showing the demurrage
charges realised and foregone during
the years 1953 to 1958 is laid on the
Table of the Sabha. [See Appendix
IV, annexure No, 63.]

Demurrage charges were foregone
in the cases in which detention to
wagons was strictly not on parties’
account.

Keotah Dispensary

2052. Shri Onkar Lal: Wil the
Minister of Raflways be pleased to
state:

(a) whether it is a fact that there is
greater overcrowding of patients in
Railway dispensary at Kotah in the
morning consequent upon formation
of divisional headquarters there; and

(b) if wo, whether Government pro-
pose to bave a dispensary in divisional
office premises to relieve the rush for
the benefit of running and other staff?

The Deputy Minister of Rallways
(Shri Shahnawas Khan): (a) Yes, Sir,
the number of patients is now more
than before.

(b) No, Sir—a separate dispensary
has however been opened near the
Loco Colony and a 50 bedded hospital
is also under considersation.

Wild and Stray Cattle

2053, Shrimati Ila Palchoudhuri:
Will the Minister of Food and Agri-
culture be pleased to state the nature
of steps taken and progress made in
regard to implementation of the
scheme which had been recommend-
ed by the Foodgrains Inqury Com-
mittee in respect of wild and stray
cattle menacing food-crops in the
country?

The Minister of Food and Agricai-
ture (Shri A. P, Jain): The Commit-
tee's recommendation in respect of
wild and stray cattle was brought to
the notice of the State Governments
and Union Territories. It was sug-
gested that the following measures
may be adopted:—

(i) The old and useless cattle
may be segregated by locating
gosadans in remote forest areas;

(if) Rounding up of wild and
stray cattle and thereafter taming
and disposing them off;

(ili) Enactment where such
legisiation does mnot exist and
where it exists suitable enforce-
ment under the provisions of the
Cattle Trespass Act.

2. The progress so far made by the
States and Union Territories may be
briefly stated as follows:—

Intensive campaign for rounding up
of wild and stray cattle has been
initiated in Delbi, Punjab and Jarnmu
and Kashmir. An organimtion of the
Central Ministry of Food snd Agricul.
ture gives the necessary nssistance in
training of catching parties. The
Governments of U.P., Madhva Pradesh,
Bombay, Bihar and Rajasthan are
hoplnziotlhupﬂthnhmem.
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The problem is not acute in other
States and Union Tetritories,

The number of wild and stray cat-

492 1957-58 and up-
o 3ist Oc-

tober 1958.
40854 From 195657
a0d  unes I
December 1958.

Parchase of Rallway Sleepers from
Karrai

Shri A. K. Gopalan:
{lhr!'llhl’:

(b) if so, whether Government have
taken any steps to purchase sleepers
from that area before
year ends; and

(¢) any scheme to purchase in the
next budget year?

The Deputy Minister of Rallways
(Bhri 8, V. Ramaswamy): (a) Yes, Sir

(b)nd(c}'.‘l'heqnuﬂmotw

Rail Link between Assam sad
Sabroom

2055, Shrimati Da  Palchondbari:
Will the Minister of Rallways be
bleased to state:

(a) whither it is a fact that the
Tripura Railway Committes
have recently submitted a memo-
vandum for construction of & new
railway line from the Assam border
o Sabroom in Tripura; and

(b) if so, the reactionz of the Gov-
ernment of India to the proposal for
vonstruction of the new line?

The Deputy Minisier of Rallways
(Shrl 8. V. Ramaswamy): (a) Yes.

(b) Attention of the hon. Member
I3 mvited to the Railway Minister's
jnnouncement in the Lok Sabha on
3rd March, 18539 about the extention
of a line to Tripura from Patharkandi

o Dharamnagar while replying to the
{)abite on the Railway Budget for
959-60
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as wuch as posstble out of tha net
wmirplus of the Southern Rice Zene
md, in the Bixtes of Madhya Pradesh,

tity of rice as possible out of the sur-
pius of these States.

lod-ddunhunt_hlnhhnb
regard to the purchase of other food-
grains

Buckingham Canal

8088. Shri T. B. Vitial Rao: Will the
Minister of Transpert and Communl-
ostiong be plaased to state:

(a) the total quantity of goods
tramaported * by Buckingham Canal
during the years 1058, 1957 and 1058
year-wise;

(b) the value of the goods trans-
ported year-wise; and

(¢) whether any difficulties were
in

(Shri Raj Bahadur): (a) to (¢). The
mformation is being collected and will
be laid on the Table of the Sabha on
receipt

Scheduled Castes and Scheduled
Tribes in Air Corporationg

2084. 8hri B, K. Gaikwad: Will the
Muuster of Transport and Communi-
cations be pleased to state the num-
ber of posts reserved for Schedulsd
Castes and Scheduled Tribes and filled
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policy in the matter and the obligs-
tion placed on the State by the Con-
stitution, for the advancement of the
Scheduled Cagtes and Tribes. The
Corporations have accepted the recom-

mendation.

2. Information regarding number of
posty in each category in the various
Departments of the Indian Airlines
and Air India International Corpors-
tions filled by Scheduled Castes and
8cheduled Tribes candidates since
Ist August, 1953, is being collected
and will be laid on the Table of the
Lok Sabha as soon as possible.

Telephone Connections in Madras State

2061. Shri Elayaperumal: Will the
Minister of Transport and Communi-
cations be pleased to state:

(a) the number of applications
received from 1952 to 1968 for instal-
lation of Telephones in South Arcot
and Trichy Districts in Madras (Dis-
trict-wise);

(b) the number of applications still
on the waiting list for installation of
telephones; and

(c) when the applicants are expect-
<d to be provided with telephone?

The Minister of State in the Minis-

(a) South Arcot .. N8
Trichy .. 841
(b) South Arcot .oo272
Trichy .. T30

(c) Subject to availability of stores
mucﬁommbdngg!mqum.
tiously a3 possible. Since, however,
there iz a large accumulated demand
for telephone connections all over the
country, and the present rate of addi-
tional demand alto exceeds the rate

Written Anewers . 6664
Staff fn the Minlstry of Foed sad
Agrimitare

2082. Shri Rup Namin: Will the
Minister of Food amd Agriculture be
pleased to state:

(a) how many posts of Assistant
Directors, Godown Superintendents,
Godown Keepers, Quality Inspectors,
Physical Verification Inspectors, Intel-
ligence Marketing Inspectors are there
in the Ministry;

(b) how many of these posts are
held by Scheduled Castes in . each
category; and

(c) whether the quota of Scheduled
Caste is maintained in all these posts
separately in accordance with the
prescribed percentage?

The Minister of Food and Agricul-
ture (Shri A. P. Jain): (a) and (b),
The number of posts of each category
and the number of them held by
Scheduled Castes are as follows:—

No.of No, heid
Posts by Scha-
duled
Castes.
(i) Assistant Direc-
tons : . 147 s
(%) Godown  Su-
perintendents . 129 5
(&) Godown Kee-
pers—
Factory Godown
® Keeper . 1 .
(b) Senior Godown
Keepers . 426 5
() Junior Godown
Keepen . 562 9
(%) Quality Inspec-
tors ; . 211
Vezi-
(v) Physical
tors . . 14 3
(%) Market Ineelli-
gence Inspectors 4 .o

(¢) Quota of scheduled castes is to
be maintained for the authorised
groups of posts and not for each cate-
gory of the above posts separately,



(a) the value of the copper wire
stolen during 1988 and the value of
copper wire recovered;

(b) how does it compare with the
year 1857; and

{c) whether Government propose
10 extend the use of electronic device
for detecting thefts during 18397

The Minister of State in the Minis-
try of Transport and Communications
(Shrt Raj Bahadur): (a) and (b).
The value of copper wire stolen dur-
ing 1958 was Rs 9,189890. The cor-
responding value for the year 1857
was Rs. 10,68,751. Thus the value of
wire stolen in 1958 is less than that
in 1057. Information regarding the
value of copper wire recovered during
these two years is being collected and
will be placed on the Table of the
Sabha as early as possible,

{c) Yes.

——

18 hrs.
MOTION FOR ADJOURNMENT
Rovar Am Fosce Srarion ™y MaLpaves v

Mr. Speaker: I have recelved notice
of an adjournment motion from Shri

Motion  PHALGUNA 36, 1980 (SAKA) for Adjournment 6666

Shri Vajpayee (Balrampur): We are’
opposed to the stationing of foreign
troops on the soil of other
Here in Maldives, the Royal
is present on the ground ‘that i
be useful for the defence of India
Ceylon. Recently, the Ma
representative, Mr. Ahmed Zakki,
been in Delhi, He met the
Prime Minister. The House
like to know what is the policy of our
Government regarding the stationing
of foreign troops in the Maldives. It
15 an urgent matter. "

The Prime Minister and Minister of .
(8hri Jawaharial

oty
AT

Nehru):
know about it. But I fail to see how
it is a matter for the adjournment of
this House, how it is an urgent matter.
It is a matter which is proceeding for
months and months and it is likely
to do so. It is outside India v

Till recently, there was a big base,
the UK. base in Ceylon at Trinco-
malee—a naval base plus air base and
other things. That is gradually being
wound up by an arrangement between
the Government of Ceylon and the
Covernment of UK. It appears that
as an alternative to that Ceylon base,
the UK. Government is having an air
base in one of the islands of the
Maldive group

The hon. Member who gave notice
of this motion seems to say something
about this being for the defence of
the Commonwealth and India. I am
not aware of having seen that any-
where, Certainly, if it is imagined
that it is for the defence of India, I
repudiate that suggestion completely.
We want no such defence. We want
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Chingkuri l?n
Disaster

9281, Tracer:
Chibba, date: 17-7-1008.

I would request you to ask the
Minister, Shri Abid Al, to
correct his statement made not once
but three times—and that too in spite
of our trying to correct him,—saying
that the plan was a plan submitted
by a ynion, whilst it was a plan of
the owners. As such, I request him
to correct his incorrect statement,

it
E
i
:
B

Enquiry in great detail in its report
After considering the various docu-
ments and also the plans exhibated
before it, the Court came to the con-
lusion that the casualties could not
have been less than 115 and more
than 176, and were probably a few
more than 135, which was the number
of cap lamps and o1l lamps other
than those supplied to the supervisory
staf® found underground on re-entry

During the debate on the 16th
Pebruary, 1959, Shrimati Renu Chakra-
vartty claimed that she had before
her a plan which wag submitted before
the Court of Enquiry which showed
that at least 216 bodies were there in
the colliery. She referred to this
plan agein on the 18th February 1
had gone through the Report of the
Court of Enquiry and I could see no
reference to any plan submitted by
the management which showed a total
casuality of 218. It, therefore, appear-
t¢d to me that the trade union had a
plan of their own which mdicated the
number of dead bodies to be 116.
Hence my reference to this plan.
However, now it has been ascertained
thet no such plan was submitted by
the union bBefore the Court

The plan submitted by the manage-
ment shows a total of 170 dead bodies.

PHALGUNA 26, 1880 (SAKA) 6670
1209 hrs.
GENERAL BUDGET-—"DEMANDS
FOR GRANTS—cintd.

Mpasrry or Exrerwal Arrams—contd.

Mr. Speaker: The House will now
resume further discussion and voting
on the Demands for Grants of the
Ministry of External Affairs.

The Prime Minister and Minister
of Extornal Affairs (Shri Jawaharial
Nehra): Mr. Bpesker, just before the
House rose last evening, I ventured
to point out that the debate had large-
ly dealt with wider matters of policy
and not so0 much with the organisa.
<on of the Foreign Service or the
Ministry of External Affairs, except
for a few remarks made here and
there. I shall, therefore, deal presently
with some of these wider aspects
which were referred to by hon Mem-
bers

But, before that, 1 should just Lke
to say & few words about our foreign
service ] pointed out in my iniaal
remarks in opening the debate that
the Demand under the head of Ex.
ternal Affairs includes really many
items which, normally, have nothing
to do with External Affairs, also many
items which are fixed, items which
we cannot touch, the fixed i1tems being
large sums of money which we pay
to the United Nations as our annual
contribution, some subsidies which
we pay to governments, neighbouring
governments, and the other items
being like the Teung Sang, Naga Hills
Division, NEFA and the Siate of
Pondicherry. These are really, to a
large extent, in the domain of my
colleague the Home Minister; but, for
a variety of reasons it 15 decided to
mclude them in the External Affairs
Ministry. In fact, the sums ineclude,
1 believe, considerable sums of money
for the Assam Rifles, s0 that these
sums swell up 1n this way The actual
sums spent on the external servicesof
India are—I have not got the exact
figur:, but I think it is—in the regiom
of between Rs. € and 7T crores

— . — . ———

*Moved with the recommendation of the President.
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[Shri Jawaharial Nehru]

While we should always try o econo-
mise and we, continue to.do so, I should
like to point out that it compares
very favourably with the expendi-
tures of other countries—l am not
talking of very big countries like the
United States or the Soviet Union or
the United Khudnm—nf! even other
eountries,

The work of the foreign office and
the foreign services can be judged
broadly by the way it serves the
country’s interests and the interests
of the cause the country has at heart
and abroad. Our publicity is criticis-
ed. Sometimes people make certain
rather remarkable statements which
are as far removed from the truth
as anything can be. For instance the
statements that we have no friend
in the worid and all countries are
against us and so on and so forth,
are perfectly remarkable and show
an amazing capacity for not knowing
what is happening in the world and
what the world is thinking about
India. I do not pretend—and I can-
not pretend—~o say that we do not
make mistakes. We make mistakes so
often enough. Our publicity, certainly
is not ideal, and can be improved.
Nevertheless the basic fact remains
that—whether it is publicity, whether
it is some other work of our Ministry
or of the Government of India—the
basic fact remains that the name of
India stands high in the world; and
that is, after all, the test.

The bona fides of India stand high.
The respect for India siands high
because of its policy, because of what
we have done. The criticism about
our publicity, as I said, may be justi-
fied as all these criticisms are partly
justified because improvement can
take place. But the reaction of a
country to another country’s policy
does not depend so much on the pub-
Mcity that is done,

There are plenty of foreign news
paper correspondents in India re-
porting about India. They mould the
opinion in their countries, probably,

more than any official work that we
may do. But the real thing iz whe-
there the policy we pursue fits in
with the outlook and the mentality
of the other country or not I it
does not, then, all the publicity that
we may do will not help much.

What is happening in our case is
that originally there was always a
certain respect for India, I am glad
to say, but a certain amount of re-
sentment and a certain feeling in
foreign countries that because we
consider ourselves rather above
the milling crowd and adopt a high
and pious attitude of not being with
this or that—we, really, under cover
of that exploit the situation to our
advantage, that it is not a high moral
attitude but something much lower
than that—and that we took shelter
under high moral phrases.

I do not wish to seek any shelter
under high moral phrases. I am not
a person who is at all conditioned to
speak in high moral terms. But, what
we have sought to do is to follow a
policy which seems to us to be cor-
rect, both in regard to our own inter-
ests, short-range and long-range, but
also which helps, somewhet, in serv-
ing the broad cause we have in th.e
world, the cause of peace etc.

And, so what happened was this.
Originally there was this doubt that
the way India functioned was some.
what different from the way other
countries functioned not because we
did not join these big military blocks
-——other countries also did not join
military blocks—but because there was
a slight but significant difference in our
approach to problems or rather in the
way we expressed ourselves in regard
to problems, a difference which was no
great virtue in us but which came to
us because we had rather inherited
it to some extent in the course of our
national movement for freedom ete;
how we even dealt with the British
in India whom we were opposing,
how we dealt with them courteously,
politely and with the door open and
all that, though we did not bend
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purer than thou attitude or high mor-
ality.

We know our faults very well and
we know the virtues of others, some-
times even those whom we criticise.
But, gradually, in the course of years,
peaple came to realise that we were
not posing that we were not mora-
lising but that we were following
a certain policy in all good faith and
that policy while being one delibe.
rately of friendship to other countries
was yet one not only of non-align.
ment as such but something deeper
than that, of doing something that
we thought right, in the circumstanc-
es, of course

I am perfectly prepared to admit
that it is not easy for any govern-
ment as for any individual to follow
a 100 per cent policy of rightness
because it ig conditioned by factors,
by other countries’ policies, But,

wide world and among great nations
and small nations alike, although we
have no military power which is
supposed to be the principal reason
why countries are respected, nor do
we have any financial power. That is
to say, we try to look at things through
our own eyes, even though, some-
times, our eyes may be rather dim.
We do not try to look through other
people’s eyes or minds or through
coloured classes which affect our own
sight and sometimes distort or colour
the vision.

I should like this House to judge
our activities from that point of view,
certainly not refraining from ecriti
cism but always thinking of this basic
thing, the basic approach, which is
not even that of policy, although
policy is important, but the basic ap-
proach of how to interpret a policy,
how to approach the other countries
and how to deal with any problem.

Hon. Members sometimes accuse,
as indeed the hon. lady Member did
yesterday, about our complacence in
regard to the US-Pakistan Pact, that
we have toned down our

to these things and broadly hinted
that this might be due to bur desire
to get American dollars for
velopment and not ¢o say or
thing which might perhaps come
the way of that Well, we ha
been ashamed to get help from
United States, from the Soviet
and we propose to get that help
any counrty which gives aid on
terms and expressly on terms
has nothing to do with our pelicy.
am really grieved at ‘this idem being
put out that our policy is goverend
by the lure of dollars or whatever it
may be. We are liable to error but
one thing, I think, might be taken for
granted. That is where the honour
and interests of India are concerned,
we are not going to give in whatever
the consequences may be in
of financial help, even other
quences.

In the old days when in the
Nations or elsewhere we adopted

PEBed
ugggggg?gg
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it was said: “There you are, in search
«of dollars; they are doing this in
search of something else’. People did
not seem to realise that a country can
act just on the merits of a question and
not under pressures and fears. I do
believe that in spite of our numerous
problems and numerous difficulties,
India is a country today in the wide
world which is least afraid of the
other countries, whatever they may
be. Certainly today the greatest
the biggest powers are the most
just like the man of property is
lest some thieves might steel it. So,
‘bigger the power, the bigger the inter-
ests it has to protect, the more the
apprehension of somebody  else

A4

much more prosperous, whether we
would also, with prosperity, begin to
‘be afraid. I hope not. It is an odd

is almost an extra-ordinary proj;od-
tion 1 am putting forward because

approach has all along been, apart
from policies, not to condemn as far
as possible, not to irritate as far as
possible any country, not to say any
word which comes in the way of a
calm consideration of the probl or
which comes in the way
towards a peaceful set!
problem. I do not sa

always been ahle to act up this.
Weloleourtempeﬂ; we get angry.
“That may be so. nnyh the
attempt is to do this because in the

world today the most painful
not the real difficulty of the
problems—they are very difficult—but
‘the manner of spproach which is full

of abuses and condemnation of the
other party. Now, there are plenty of
things happening in the world today
which, according to our judgment, and
probebly the judgment of this House,
ought to be condemned. But surely.
it is not wise always to throw about

a bad habit; it does not help you to
reach the other person’s mind This
habit of condemnation and vitupera-
tion simply closes the door

and sometimes restrain their actions.

Today there are many problems.
Yet from the world point of view the
biggest problem, judged from the
point of view of war or peace, is still
the problem of Berlin in Germany.
I am not going into that and I have
always avoided going into that
because one cannot make oneself res-
ponsible for the big problems of the
world. Naturally, because it is an
important problem, we have given
thought %o it; we have discussed f{t
with other people; we have in our
own way made some minor sugges-
tions as to what should be done. But
all those, even the suggestions that we
have made are also not on what poli-
cies should be pursued but that any
policy should be pursued with a mea-
sure of genileness and not abuse.
That, I submit, is a slightly distinc-
tive feature of India, not from today
but certainly from Buddha and
Asoka’s time and right down to
Gandhi's time and it makes all the
difference how you do a thing. If you
do a right thing with
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thing if it is done gently and in a
frimdly way. Please judge our ac-
tiens from that paoint of view and con-
demn us if we fail and lose our tem-
pars and do not praise us for wield-
img the hig stick or showing our fists
to other countries and saying how
brave we are. It is easy to show big
fists from here to another country
and for the other country to show the
big fist. Nothing happens 10 the man
who shows the big fist; he is quite
safe there. But by that he creates an
atmosphere which is bad at any time

]
:
8
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§

would happen rightly. But here we
sit on the verge of a precipice all the
time and we get used to it because
the thing i a continuing affair. But
you never know when the world may
topple over the abyss,

Therefore, when we have met the
representatives of one side over this
problem or the other and r. has been
our privilege to discuss with both, we
have found, end I say so quite hon-
estly, good valid arguments advanced
by either party or both parties, both
based essgntially and ultimately on
the fear of the other. 1t is fear that
15 the worst companion We have
agreed with them largely because we
try to understand them We do not
abuse them or shut our wminds to
them. And we have ventured to sug-
gest that the matter should be pro-

war must be aevoided,

1 think that in spite of our
wtterances from time to time we
moving in that direction of consulta-
tion—‘we’ meaning not India, but
those great countries—and attempts
are heing made to find some way out.

E

gested, 1 believe, first of all, that a

sions, prejudices and fears, and yet
‘here ia the other overwhelming fear
of possibility of war. So, between the
two fears some kind of a course is
followed. Let us hope it will take
them out of this dangerous zone.
the

Now, take another. In -
month or two, or more perhaps,
developments in the Middle-Eastermn

g

public and the United Arab Republic.
These things have been unfortunate
and moe: deplorable. I am not going
into those things. I have my views

views on the world at large and
say who is in the right and who is in
he wrang? First of all, I do not think
I am competent to do so, and even it
I was competent to do so it would be
the uttermost folly for me to endea=
vour to do so0. It is my business as



But for us it is
not only an intellectual exercise of
policy, but there is an emotional feel-
ing too about it;

In the last several years much has
happened in Africa which has been
wvery painful, much has happened
recently in Africa which has been full
of hope and we have seen several
countries of Africa gaining freedom
and independent status. And, we have
congratulated the United Kingdom
because of following a policy which
has led to this progressive widening
of the sphere of freedom in Africa—
may be, we thought that the process
should be faster; anyhow, it was in
the right direction,

Now, of course, even so there was
always that amazing survival in the
reaim of, well, policy and adminis-
tration,—that is, the Union of South
Africa—a survival, 1 say, from a re-
mote past with all kinds of atavistic
emotion and feeling which has no
Place today, and it can only lead tn
utmost disaster in Africa and else-
where. We have come pretty near

i

The only good of
progressively, in spite of all kinds of
pressures, the countries in the United

of the Commonwealth have voted in
the United Nations against South
African policies, [ regret, the United
Kingdom did not do so—I do not
mean that they agree with that
policy, but for some pressures and
pulls they could not do so—because
it would make a difference if the
United Kingdom also functioned in
accordance with its own declared
policy in this matter as in others. Of
course, when they did so they always
said that they did not always vote
on the merits of the/question but for
some other reason like the question
of junsdiction. However, the United
Kingdom has followed a policy,
broadly speaking, in the last two ar
three years which has resulted in
the freedom of Ghana, which will
result in the freedom of Nigeria, and
there are movements afoot in the
Eastern Africa also in that direction.

Now, we have outburst in Nayasa-
land and, to some extent, in the
entire Central African Federation.
Well, it need not be said by any of
us here in this House that all our
sympathies are with the people of
Nayasaland in this matter, and I
trust that in spite of the fact that the
Africans there in their excitement

and done them considerable, damage,
in property 1 mean, nevertheless, I
hope that the Indians there will al-
ways remember the policy that we
have pursued and the advice that we
have always given. And that edvice
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dealt with with some foresight now
we might have to face a most terrible
catastrophe, a catsstrophe not of a
colonial war but racial war and the bit-
terness that comes out of long sup-
pression suddenly finding an outlet
and violence and then the suppression
of violence. We are always near this
kind of thing and unless great care
is taken, we might overshoot the
mark and that will be a terrible
tragedy for Africa, just when the
people were coming on the verge of
freedom t» have to face this conflict.

But I have no doubt that it is too

Again, it iz not for me to sit down
and examine the agreement and say
“Oh, this might be better, or worse”.
It ig rather an odd agreement, I might
say, but the point is that the people

country. On general principles, yes,
but when the representatives of that
country, a great majority of them—
their neighbours and others—wants
something done, for us to say. “Nao,
you must not do it", it is very diffi-
cult Also, according to our thinking,
 this psychological moment in the
Comeroons had not been taken
advantage of, there was a danger of
its shpping away and the indepem-
dence of the Cameroons would hawe
been postponed and one does net
know what might have happensd.
The whole argumerft has been about
the, plebiscite or something in the
nature of a plebiscite before inde-
pendence. Now, it is admitted that
elections must take place and will
take place before or after. It is
admitted that there should be an
open, free voting: that the people
imprisoned, etc., should be released
and no suppression. It is also ad-
mitted that although there have been
no elections there has been a Com-
mission which has gone over the

i
i
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soming of independence, because
ather countries are involved, France
is involved, and other countries are
involved. We cannot contral them
and then we can later sit down and
merely condemn other countries, say-
ing, “Oh, you have done this thing
and that, or miss an opportunity”!

Shrimati Remu  Chakaravartty
{Basirhat): I want to know whether
this independence will be within
thg French union and whether it will
be guided by the French Constitu-
tion, because we were worried be-
cause of the Algerian election.

Shri Yawabarial Nebru: It has
nothing to do with the Algerian
example, I cannot go into the details.
It is going to be, as far as I know,
full independence. It may have cer-
tain associations with France like
the French language; let us say, like
Ghana, as the English language; it
may be some other thing, maybe
some laws. But Algeria is com-
pletely different. As the House
kmows, there is a big eonflict going on
and all kinds of restrictions. But
bere, as for as I know. it is going to
be as complete an independence as
any of the African countries possess.

Som: brief reference from various
parts of the House has been made
about Tibet. I have seldom referred
0 Tibet except in answer to some
criticisam. Again, it i3 rather em-
barrassing to discuss events happen-
ing in a neighbouring country about
which we know something of course,
but naturally what we know is
limited. It 13 not easy to get a full
picture, and something which by our
expression of opinion might reslly
make a difficult position more diffi-
cult,— criticism of this and that.

Right from the beginning, eight or
nine years ago, when a kind of
change came over the Tibetan
scene by the Chinese Government
exercising its authority there, and
coming to an agreement with the
leaders of Tibet including the Dalai
Lama Maybe it was that the agree-

]
a

did
not exercise it. That was for the
last several hundred years. But so
far as I know, no couniry had ever
recognised the independence of Tibet.
We certainly had not; and it was
inevitable, therefore, for us to re-

depend on the power of the State
how far it goes.

Now, 1 think that agreement was a
17-point agreement which basically
was an agreement for the autonomy
of Tibet, for the maintenance of its
religion, institutions, etc., under the
broad umbrella of the Chinese State.
There have been difficulties and con-
flicts, sometimes on a small scale snil
sometimes on a somewhat bigger
scale. They are continuing, and
creating new situations. I do wot
know that it will help at all for me
to go into the details—such details as
we know at present—except to say
that the situation is a difficult offe. 1
do not mean to say that at present
there is no large scale violence there-
here and there, there has been—but
it is a difficult situation. It is more
a clash of wills than, at present, a
clash of arms or a clash of physieal
bodies.

In this connection, I believe, some

had to issue a warning to him. That
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ecountries, By the kind of stuff I Ao
a0t mean the opiniona but the
.samse expressed. Yet, we have
.wﬂmmmw:odn

a very great deal, as we have done,
but where the activities of a certain
individual may tend to worsen the
situation then we bave to consider it
again, Now, Mr. Paterson sent a
number of messages which were to
full 4f exaggerations, no doubt honest
messages, because possibly he
believed them, but he accepted every
hazard and rumour and put therr in
his message as a fact with the recult
that we were astounded to see some
of the messages which are likely to
ereste a great deal of misunderstand-
ing. So we had to tell him and we
told him even then—send good,
factual messages, we will not come in
the way; this kind of sensational mes-
sages without any factual basis, onlv
on bazar basis, is not good.

I have referred to various matters,
but the debate yesterday was largely
concerned with one matter, and that
was the United States Pact of mutual
aid with Pakistan. Almost every
Member of the House, whatever side
or party he belonged to, referred io
it, and referred to it in one way,
although the stress or emphasiz was
different, that is, referred to it with
disapproval, with concern. That it~
self indicates the amount of concern
and disapproval that that arrange-
ment has elicited throughout the
country.

The hon lady Member thought we
were trying to play down. I do not
know why she thought so Because
we have not used strong language,
because we have not, according to
ner, condemned the United State- of
America? 1 started by saylag that
we do not think condemnation 15 the
nght approach. I do believe that the
United States of America haz the
friendiest feelings for us, by and

macy. It is due basically, as I said
right at the beginning, to that .ittle
touch a very little tourh, I am sorry
to say, but still a touch—cf the
Gandhian in us that still functions.
Therefore, there can be do doubt taat
from the point of view of any pact
these military alliance pacts we dis-
approve of them. We think they do
not bring security; they bring
curity

inge-
You could not think of a mare
vivid example of this than the

paper very much. Therefore, when
1 saw this it surprised me that in
spite of this a certain policy of mili-
tary pacts and alliances should be
followed ‘That 15 a general consi-
deration
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terms of reference, but of course, they

has to spend all his time in keeping

service, the hon. Member who refer-
red tq this matter said that people
were not so anxious, so keen, to go

H
111

big, rich countries,
compared to other things in India, we
pay them adequately. Even though
it is  adequate, sometimes |t
enough,—it depends on the family,
this, that and other of the
sador—sometimes it becomes very
dificult for him to make both enda
meet, in the lower grades especially.

Then again, the normal idea of an
Embassy 1s mitting in a great city—
London, Washingtan, Moscow, Paris—
but out of the sixty-odd foreign
missions that we have got, most of
them are termbly dull places. Some
of them are mtling in the middle of
a desert almost, with no contacts or

anything.

May 1 give you an example of a
pecularly difficult post, our post in
Thbet—not in regard t{o the political
situation, but just the physical diffi-
culties of the place? And it requires
a man, and even more 50, A WOmAD,

life

1

thing has happened in Gyanise—the
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With the leave of the House all the

tut motions are withdrawn.
All the ecut motions were, by leave,

Mr. Speaker: Does any hon. Mem-
ber wish me to put his cut motion
o the House?

new to say.



“That a sum not exceeding
Rs, 420000 be granted to the
President to complete the sum
wesemanty A defzyy e Sosges,
which will come in course of
payment during the year ending
the 81st day of March, 1960, in

Demanp No. 111—Carrrar OuTLAY OF
TEE MINIBTRY Or EXTERNAL Arrams

“That a sum not exceeding
Rs. 62,63,000 be granted to the
President to complete the sum
necessary to defray the charges
which will come in course of
payment during the year ending
the 31st day of March, 1860, in
respect of ‘Capital Outlay of the
Ministry of External Affaurs’”

Ministry of Education

of ‘Education’.”

istey of Educsation’.”

psMAND No. 110—CaPrzaL OUTIAY or
Tex Mpustey or EpvcaTion

Mr. Speaker: Motion moved:
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% dfox vw (wAwyY): uww
oY, wyt aw fwr swteg w1 sw §,
£ 30 Wt gt §, o vy WX L T
oy & qowe v # gy A
ot fear 8
13 19 brs.
fMx Derury-Sezaxsn in the Chair]

- & qewry gw,  ferar -
AN FHrET, I ok ANF A
urt 4§ § 1 W aw g Sern vaw
T ATaTe g foer st €, aw aw
IR N gy four, s & § N i
werefiat §, ¥ w1 q% Afegfas e
WA ) X AE gw W AT
W AEY AT 9T, AX A® RO AT
AT FHTT O I T | TW & AR OA
forrior wr w1 g ey 3w gy @
¢, & s o, dwr & 7 woft Frdee
firar, o 3o wvit F it g, O 7@ W
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W 9y § f& s fgwr s &,
N §9 A w0 wig@ o, T N ¥
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Demands foo G608
Grants
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¥ fod ax ¥ wfew wrewgwar Sfe
WA W gET M iR }
fix argzen ¥ fae sere O gred it
¢, Fore sTwTC W gy g,
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il it T wifew go o
T AT I AT NPT T
o A ® ford 39 O% W ) W
war at 1 fgdt F vk goa & qx Y
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wg tqw, faglt g o ¥ W™
A A aiipar N, AT e
I N ST | @ W & ogaed
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7Y AT § 1 A A wgd § fe gy
& s ff w4, g Ry wwd
€t Q& 't wrefg wodt v § o
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e 7 43, & Be g wrw, frer sy
# wr€ wredrg wrar = el g), o e
FTH, &, T T AT FY, ¥g THAE WY
a w fF “aifefufmre ddEfam”
o g } afram Cpfaw wimeR”
¥ @ % wgar g fe ag wafew
w1 ¢ 1 ST o A g9 v
g 7 TaA§ T Y R w50 g §
& @ 7 ¥ wfweTe AT T @
N ¥ wger T ¥

A% TREA ¥ T §,
% % ¥ te W1 §T W g, W o
i qfeeE @ T W I@ o ol
¥ A ur, fe gait wfawm F €@
FOTC WY NoTE e & an for & g
vy Yo AEpA A W@ | T I
#T€ 9o, Y, Yo, Yoo, Yoo WT Yoo
oY w1 ot §, g e arelt et wT
fw &1 wrw wrridm  afcafos
et vt ar §, F 91T ¥ W
argn g o wRnidm  Tifcarfes
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w7 § e ag depa & 3 wrQdt o
iy wifgd ot fr gardr 9« st &
Ifax ¥1 gw A woA afew § efwr
! froat &, g Y &% ag A (R G ®
» & TN § e B

fak b Ao wg § e
gy o ferfy oy s &, Y www A g
aw T Wi fe wifee o ag fim
7 q¢ Fafy w1 frory sqt ot Y Iy 1
fafy w1 folg 7 @17 & wrov Tw-
T ¥ g i Tfie oift aw
woygu ¢ 1 & fown s & wgm
g g fe agr ax fafr srom ¥ @
T § A TN W)

wa gifgm fraiw &1 aw@ &
famAmeg A N IR g kR
™ & fear gur & f e s 3@
geE wOTT w § 1 E WU IV
¥ ot ofy Y iy v g W
w & wifger frior o1 o9t g O
T oA § 1 o g Wt arfee
ATt 9T St el 7wy W
R &1 % § wk are Yy wiw @ g W
W fer wg e § fe wifew
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Prriw & o, ¥ fieh gy oo
wfigey fmfor & fard fororr siwrer Y
L QT TR0 wan 4T A0 wigd e
enferdi & g T¥ @qar W QEY w0
wfgd fore & fs ¥fte orew & o
Tt wfge W forsrior §Y %

foe wfgdy sy G &% il e
W ogaw ¥ Wk A & N
a0 fooé § 39 § gy aF vl of
thrag oy afer B walx
o 7 f w1 wih & | 9T W@
¥ fad <y @ 3% wafr & a=xv s
fedY ® Wit wr v 3§ o sifgdy
Ty &Y F faly & W ¥ www &
AN w1 7oy § Foive F oY I ww it
% § wg v qea 3 W & e
ox faug drn oy anfgd i 3=
Fram & o 97w fem wen
wfgd

g wg e § fe g 2ehfenn
& e ¢, wQwd & yw@
& & W17 & oy w< var § fr wyt fow
o1 T A fod X § 1 =W
STOTA oY fadelt wrar & Yo, te W
13, 17 A§ aw feowr oy & w0
I § g8 armies o O §, 7 ol
qwi & W T ¥ Wl W #F fowr
i § 1 W 9O @ & wAE wrdee g
fom & wmwrfew o & 1w Ty
qZ & I AW I e
e wr w1 Swifagsw 1 dAC v
w7 W feay arr @ 2o T {3 WA
I W s e g F o R g,
X Y =it o o § ag Wi
&are fet s WX € 0

it gferey wqe (o) ;- wg
e fufedt & fanderdt et 81



W5 Nfvw v : g ot WY o
a1 4% Aoy g fe
waTT € A WOt § ogs anfgw
Ll SR L AR o
o ¥ ot W e ey
o gy ¥ s o Wi dae g
afge w1 Frofer g 1 Farfew sere &
wrfgex w1 g ot frmfor wor & ow Y
WX T S 9y g wifgd w fe
et & 6 | s ofgm e G
T & Y 9w 9 ¥ a9 o
wrlR

o A7 sy € e e uix
oY T A AW AW wRAT § A WA
v afer w1 § 1 W gfe v whe
sl e wuford ¢ fs frat & o
Iyt & § ag fedt gud s
& aff | 9 mw af w feww
fevr & v o § 1 99 fey w1 3w
arexw wrer & 1 ave @ o yfva
WA aF I T e e g
& f& gl fiedt 1 fielt & o
@ Tl 1} W i € ey oA
w1} wfeam F wivere fem € 1 wafed
F1IT & W W 7 fvey s § g
faed et § I o s sgayger
e § WX I g & wer ¥ e
Wt quffes | g o @ o & g
¥ oF q@8 aw & quiy T M
wifmrw R isgAdN I
*1 @ wo wT, a9 g ¥ g
foem w6 & fad g7 e & g
TeTH AT vt o€ famd  gart ¥
T 47 gATQ O Ay v frrior w-
fow 2 o

@ aw wg@ gu ot & wfer §
A i AT F v e & amed
TR T g ST g |

Skl Vasudevan Nalr (Thiruvella):
Mr. Deputy-Speaker, Sir, while exa-

a new system of ed put it
in the words of the Government
to put it in the words

number of schools and in increasing
the number of institutions of all kinds
right t'rom the elementary upto the

into the details.

So far as the amount spent on Edu-

six to fourteen years. but in respect
of six to eleven years by tie end of
the Third Five Year Plan.
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scholarships to help not only sche-
duled castes and scheduled tribes but
even poor children in other com-
" munities,

It is true that during the last ten
years the amounts spent on this
account have also increased very

way to democratisation of education
In one respect at least my complaint
is that the Government, have failed
to look info that matter iovern-
ment have failed to take into con-
sideration the present discontent and
digsatisfaction existing on a large
scale among our teaching and student
community. Have Government taker:
pains to seriously analyse the reasons
for the deep-seated dissatisfaction
among the teaching comm ‘'nity and
student community in general? It is
very easy to blame. It Is very easy
to say that somebody outside the
institutions is trying to create trouble
and that ig the resson for this dis-
content and dissatisfaction. But that
explanation does not take us any-
where, What is the position as far
as our teaching commumity is concern-
ed? Of course, there were certain
attempts to increase their emolu-
ments. But wherever that has taken
place, I should say it hag taken place
a8 a result of a lot of sacrifice on the
part of the teaching community. In
places, they had to organise
They haa to take to some

of agitations. There was no

Demands Jor 6706
Grants

attempt on the part of those in autho-
rity to go to the teaching community,
to mix lhﬂwn, to understand their

problems and to do everything possi-
ble to golve them. My complaint is
that even today we are hwtna z

bureaucratic approach to the whole
problem. That popular democratic
approach which 15 very essential for
the building up of a nationat
education is lacking throm the
country. I am not blaming thne Cen-
tral Government alone. But the
Central Government have got the
supreme respongibility of calling
together the representatives of the
States and 1n meaking attempts to
tackle this problem.

Now, right under the nose of the
Government, we all know that there
is a lot of controversy going om
between the teachers in Delhi and
Government. Even very recently, we
were reading in the papers the com-
plaintg put forth by the organisation
of the Delhi teachers. They were
complaining that many of the assur-
ances given by Government were not
fulfilled by them in time, and the
teachers had to propose some kind
of agitation to achieve even those wery
things promised by Government, This
attitude has to change

In this respect, I can give ycu an
instance as far as our State i1z con-
cerned. There also the same problem
1s there. In spite of the best efforts of
the Government to increase thezala-
ries of teachers, the teachers were not
happy. Naturally you cannot satisfy
everyone just by paying alone. You
should understand the position. What
15 the overall position? The Kerala
Government during the last two years
spent something Rs. 2 crores for
increasing the salaries of teachers.
But even after that, there was a lot
of discontent. Then what did the
Government do? The Government
decided to call coriferences of teachers
in every district and taluk. The
Minister himself Is attending these
conferences The District Educational
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Officer, the Assistant Educational
Omcer. the Education Director and all
those officers are making it a point
to attend these conferences. There
is so much mixing and minghing
between the ordinary teachers and
the officials and up to the Minister,
so that as a result of these conferences
and mutual discussions, misunder-
standings are very much cleared up.
That kind of approach to the teachers,
to the students, at least to the Univer-
sity students who are sufficiently
grown up, who can understand things
—and you cannot set right things by
blaming them alone—that kind of
approach is lacking. That is my com-
plaint against the Ministry.

We saw a typical example of this
kind of bureaucratic approach in the
affairs of Banaras Hindu University.
I do not want to go into a detailed
post-mortem of all those things that
happened in the Banaras University
at this time. I had the privilege to
be there two weeks back in connec-
tion with a social function of the
Kerala students there. Now, anyon:
can fee]l proud of that institution.
Perhaps we do not have an institu-
tion of that kind in any part of India.
But now what is the situation? I
would also urge the Minister to look
at the problem from that angle. Let
us not go into the old incidents. The
present situation, ag far as I could
gather from my personal experience,
is that there is a lot of bhitterness,
misunderstanding and enmity be-
tween the various sections of students,
between the various sections of the
teaching staff and between the autho-
rities who are managing the affaire
of the University and the students
now. This is the result of all those
steps that were taken by this Govern-
ment and by the Committee that was
appointed. This is the net resuit of
that. That is what I am pointing out.
How has such a situation come about?
We should seriously look at the pro-
blemn from this point of view and try
to improve the aitustion bv new
gestures.

1 pass on to some other peinty which:
may not be very serious and of #5 2
fundamental character. The question’
of compulsory national service i
there. For the last few years, there
is a lot of talk about this guestion of
national service as far as students are
concerned. The difficulty even today,
after 8 years of planning,
to me, is that there is not that amount
of close co-ordination between our
educational system snd the develop-
ments taking place in our country. I
should say that the student com
munity are almost kept in a cage.
That mentality is there. They do net
have that kind of understanding and
Sppraciation of the momentous
changes taking place in the country.
What are we to do for that? How
are we to create a new situation in
which the students and teachers, ali
the elements in the educational fleld,
feel that they are part and parcel of
the new developments taking place in
this country. And I hope that the
scheme of this national service for
students who come out of the Uni-
versities and schools also, if possibie
for a period of one year or two years,
will help very much the future
generation of our country to under-
stand and appreciate the new direc-
tion in which the country is moving.
That is very essential, if we want to
build that kind of new sociely that
is in our vision.

There are proposals that it should
be voluntary. Some people say it
should be compulsory. Even today,
I remember a famous economist
Speaking to MPs in the Central Hall

forget exactly the country. He was
recommending to our Governmert
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ear, I think it was Rs 18 lakhs, but
we could not spend the whole amount.
I would urge upon the Government to
take up this Nationtl Discipline Sche-
As a matter of
fact, a very small amount was set
apart for this scheme during the Second
Five Year Plan think 1t was
something like Rs 30 lakhs which is
Teally a meagre su® ivr sotn » ‘arge
scheme which will reslly help our
country in more than one way. It
will discipline the future generation.
Not only that, 1t will really contribute
very much to the public health of our
nation, to the public health of our
coming generation

Various foreign d:gnitaries like the
Chinese Prime Minister, the Kang of
Afghanistan and many other people,
when they were here, had chances fo
see some of the ormances by our
boys and girls and they were all so
unpressed with it

This scheme 15 put into effect only
in certain chosen Ccentrez in some
States As a matter of fact, in no
State in the south, a8 far as I can see,
has this scheme been put into practice
1 would request Government ‘o ‘alke
1t up more seriously and not to have
some kind of stepmotherly attitude

408 LSD-5
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towards this | scheme and to allot
some more money for thif scheéme.
Governmant may plead that after the
re-sppraisal of the Plan, the Educa-
tion Department has suftered &
and a part of our allotment

States, Rx 164 47 lakhs, direct granis
by Umon Government, Rs 105 81
lakhs, National Discipline Scheme
itself, a lapse of a large amount;
audio-visual schemes and schemes for
youth welfare, sporta and Phymcal
education

We had a discussion some time ago
in thus House on sports and the
picture is that even the meaRTe grants
that are set apart for the development
of sports schemes are lapsm&

Similarly, the grant evep lor the
National Archives—a part of it, the
provision for ch ldren’s museum and
the prowision for Natiocnal Extension
Centres the Social Welfare
these large amounts are be:ng lapsed
Government should go !nto this
question senously and find oOut the
reasons for this kind of lapse of large
amounts 1n the fleld of education.

The Planning Commission ¢an very
well tell the Education Minstry:
Why should we give you more money
when the amounts that we sre already
advancing to you are not being spent?
So, the Education Ministry should not
give any ground for the FPlannmg
Commussion to deny more funds for it.

The Sule Guvernmenn Wwé A
Universities can fulfil their DewW ras-
ponmibilities only with the Jibersl help
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of the Central Government The
question of igcreasing the salaries of
the teachers 1s very closely hnked
with this problem 1 know, in many
States, the State Governments do not
go in for increasing the salaries of the
teachers because they are afraid that
after the Second Five Year Plan they
will have to bear the entire responsi-
bility The present arrangement s
that the Central Government will give
B0 per cent of the increments, but
they will give that 50 per cent only
up to the end of the Second Five
Year Plan So, when the State takes
any step to increase the salary—say
by Rs 10 of a teacher—then 1t wnll
have to bear the entire responsibility
after the end of the Second Five Year
Plan,

We are now formulating the Third
Five Year Plan I would request the
Educattion Ministry to take up this
1ssue with the Planming Commission
and see that, at least for the full 5
years of the Third Plan, this contri-
bution from the Central Government
will be given to the States so that
many of the State Governments which
are not now making use of the gesture
from the Central Government may
make use of that Here also large
amounts are lapsing because the State
Governments are not m a position to
make use of the help from the Cen-
tral Government

Now, there 1s the question of basic
education In this fleld alse, even
today, there is a lot of confusion and
controversy Fortunately or unfortu-
nately, 1n this controversy, our Gov-
ernment 1s very much in the picture—
I mean the State Government of
Kerala

There was some conference in
Kerala some time ago And, I would
like to know from the hon Minister
whether the Government of India
agrees to the proposal of the Kersla
Government that they should be
allowed to have a pattern that suits

the interests of the boys and girlr of
that State I hope the amendment
proposed by the Kerala Government
1s not fundamentally divergent from
the basic scheme that the Govern-
ment of India has evolved The only
thing 1s that the Kerala Government
feels that we cannot have a uniform
pattern for the wholé of India They
want to have some shght changes and
I hope they will be allowed to pro-
ceed with their schemes in this fleld

There are only one or two mnor
items to which I would like to refer
One 1s the question of noon-feeding
of children in the primary schools If
you want to achieve the aim of free
and ,umiversal compulsory education
for the children between the ages of
6 and 11, at least by the end of the
Third Five Year Plan, as proposed by
the Planning Commission and the
Education Ministry, you have to take
up this question very seriously

Even if you increase the number
of schools and the other facilities for
going to schools, in many districts in
many States, poor parents are not
able to send their children to schools

In many areas the position is that
these children from the ages of § to
11 have to go with their parents to
the flelds for work This 15 a wider
social problem So, unless we are
able to give food to our children,
unless this noon-feeding 1s arranged
for our school children, we cannot
achieve this object of compulsory and
free and universal education for
children between the ages of 6 and 11
I hope, m this respect, Liberal help
will be given by the Central Govern-
ment to the States

dfen wero wo vt (wvTY)
T wEvew, fowr % gew § 9
BAT HET & wpw &, 99 9, o foar
* gog § § oy fawrc ez TR ¥
Ferq war gt 1

fielt ft sarnfors g Y qEw
TR & fag og awh § fx w5 T
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v ax I @t | amfr g7 &
wrwT, dw 9T T 7w e ford-
ol wrdy § fie gt o agEes T
oY wfefirs ey # § =¥ g ¥
wfrer faferr warar ondt | W & far
_ww wet & o e feur @ wy qwrd
e o e g, forw o o g
T S § IEw Tw gy, W g
wwr § waw) twd go, vy g Y &
foer fs g wifygg, wed ol
:ﬁﬂﬂﬁtﬁﬂ*ﬁ o wfgw
!

14 hae,

farwr & feufr o fawe s gu
IR o ww gew § e saed feafa
wu fagear it § ford fr Tongare @
s 53 frar qr o BYE of wefan
T a9 oY T 9T ) g qW A
ww o ferer & fawy & st ey & oY
e § v frer® and € 1 ey W
v Agaqy fawg § O foar
QA WY gew aArn feemr wfew
g s sf e ferr wfer 3,
W oY, foer & faeg § faae v@
§RE, W% AP AT Al v @ |

aw @ & o yeww ¢ fw
wtew st fesfery 8 1 oo frsraditer
wuTY § IR w1 vy § Juer 1
sy g ¥ WA | qg g wwd g e
™ a srfos <frar & w o
wiht fad og a7 wrwew ¢ fr e
feorwr & qoredw wAW R 1 gAT ¥
ot el oFf fofr w3 & fog dw
# oot ot ¥ wely v ot § wg feddly
R Ira e o wit ff ) 3w Al
% w fefe wff ¢ fe oy @ o
g EnTs & i e & 7€ s
T wAmy *T &% ¢ fowr foaret &
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R W g qF agw wxr qow § )
Ty W et e & wd v day
wor 7 § fet & & wfs e sar
¥ dar wor iy & 1 & F vgrer W
Wt % WY § FHw wgrEr Iy W
Y §, Wi oF ¥ ¥ aar iz Y AR
qiw o F @y fasar o swar § 1 Afe
ferwr & dw F wfy v & fold s
& A7 o gl v AT £ 1 99
i * sadtsr wow dn ¢ o fawr
s F s s G v 80 X
wrar § fe gnrl s & A A
Tt fewwa § 1 foar a1 & o< o
w Fafra §, faad e ez ak
it & Fraiwr w1 W &, ¥ el o
waet § @@ gu €, 3O I 9T A
T ¥ 1 3% W W OF D A F qdry
& Y wfer v @ 1 A W
wiearf & fiw £ oy g wfa wof
¢ il oz o=l § fs @ WK
ufew wfer ol N & s fomr &
@ §F v 5T A N qf www ¢ e
fog fearielt wr g7 oF Fow e
T A €, WA AT R A
P WITT WG WA WA § 1 W
o s weh fafeeer o @ vl
wder wY ot s § | wehfog ey
i ag frater & wrd & fafaw o
& qv gt fy firer <gr § 1 Fesidy
¥ gfee § st s garson §,
WY ST wran dvw g & dwife
Q% fod oy § fo 3w & weT
ol wFE o fiw o ¥ a6E § R )
ox a% fis 3@ wr wew wroh fewn
¥ T /I A ary At w7 /v ay
ST ¥ GRW g% 0¥ O JATN BY
g Aff wgT ar gwar | oY v feer
o ¥ W gife awedl § R
tw & wpew feur wr g & S weTy,
afer ¥ ot o f& R Nt ufew
wrfet g e forer W ¥ wifigy,
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wwT g wigd § fe g Ty e
g R A WR | v fag oy welt §
f& o @ 3w & oy sfer Yol
wr & ufwe & wive fre sew s § 4

& 3w puT T g Tyt fw
N g e e @mw
g W N wafw & 3w o fover &
o forfewsr oW g $, 9w w0
® g U T W Ed | g e ¢ e
TR N ey foar ot fF gty of
% ¥ ey WY ufrard svefrs foer
] N sweqr ¥4, W W W @
o 7 et won T, W W
g tTmilatas &
aoif WY f wfrard srafaw forew 2R
¥ AET ¥ I SwET ¥ |

g wR § fe gt wnt & age
iy fewew wifaw fewmr § 1 51X 3w
¥ 10 oF aw ¥ ao ¥ wfEe -
firw flaw 23 o syoeqr 53 & fad
T aTAT foco FUT TR ¥ wiw-
wwr § R wr § fe ag feen
RUTT &7 S $qw g o7 7 § |
wrfr wvay § fe gw 0w o g
¥ T %< faww o [ § wfd
w3, wferdt wifz & ze2r ®v o s
¢ xg foer ¥ fog wr & vy @
1 W 3 % ufewe € s oy, A
e ¥ 7 afew o fgg W
IAE AT TH W A W A A A
& ze7 § W fadY wfer &9 s
& w & ¢ I e foww
v ¥ fauw s & WF #F sweq
T | ¥ vF QAT T AT Vg §
fs o ot ¥w § Wfew fegesrw &
IGEY T FT N O ¥ afrer o R
o OF AW I Y AT A I
WIx 39 7e &t a8 wiwwre far o
fo& for vq) & firsror weqrd T &
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T vy WA fowwr wewrd
i ot v e e Pade & e
®awr T

fferkdr T iwd @
o W v & e e awt & g wies
wfomr @8 gu o frfews W &
g 3w wife @ § e e sed
warfey v o Siferer ofr & ¢ dfe &
forg i w7 firwer dearey § Fwew
wige §, faw wwy o O v qeat
¥ wRwr s §, ag ol dwAr o oww
wzd § e o fowror dearslt # g
oot F qx at feafez o @Y foredy
¥ 7 wegw w2 fe o Fafor w1 o
R afee § s % W U W
ot & A o fordrardy § 1 gw gt
£ & qg s g T awon F Qur el
wifge | dfer gt o weard wir o
§ ST A gy Wy AR o § gt
=1 &Y @ | g v 9w fad @ g
¥ awR { 9oy T T A afes
s st & o & 1 @ o
ey A oY YA wRT I WA
arp A w7, N g wfuw fawfer o
®¢ | s g fowr g oo |
g wrEAr appe s € fe gw faam
it fad o s ¥ @ &
# 30 faer ¥ fae T afes gho
ar g foverm wgm 1 g9 € TEAT @
g1, g g e fean & o W
#Y foe ¥ se v & fe ag g
wwwy & gg W Ju & fE & oA
e 7 o IET w7 W AT WY,
IH THIT A ferer 7 wwT € AEany
& grar g & g & 1 wafed & g
F e @ -t wieque W
*T T § 9 T T 1A ST A &Y
@ ¢, ¥ faewre woa wifgq fe o
w0
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R fewy § Av ¥ v W ger
¥ v (Prrdfedt sv w2y, YW
wt apae § 1 ey feere € e e e
awre & foww @it ol wfr wec ¥
Frarar svaw Y aws § o ww ufY
werz ¥ fiewre g7 wt vl e
w Prafor Y gwr & 1 fey wgy wwe
¥ first & wel frafedf e Pty
aft fwar W1 EWAT ) EW WO ATREY
& Qoee, 200, Yoo WY AW
wrerrg U1 § 1S &w ¥ i
sl S s Faw e d e &
e wry g wr 81 & qu f fe
w27 & AT 97 wiw w1 e
3% w7 & v ¢ AW @ -
wwae @ W & fawfeawal s
gofswr o 1 §, ¥ farrrd ¥ e
w7 wyt W & X1 &) g g
giv ¢ f et gt e du ot &,
gt aY g 48 o Qv A §, e gt
g wfew foy ww v @ &, agi W
o ¥ v @ g d o ok
afcorrr Y Frser <gr & | vwr wrow
wid?erwmgdfede & fm
g fefe ¥t yvw@ &, W6 Wy
war & 1 gTW fam F &Y F @ g
& Wy sy g, Rl oy i QO
& 5% | 3 Jwa § o 2 6 gy g
# wew Ay fegrel M 39 gt wvl-
wrer g @ ) wifex ag few oy wfe
W § ? 7 v W wy afcarw § fs
= et dafre geawt § Sfew
araracyr fafoy &8 & wow i )
% &1 o I afre Wi fawfiy
¥t AT Avp W W g § 1 X
fragT o g § % T wr Pie
v ¥ fag wfee Wk awitfe ®
Tt gar w3t § 1 e ot
e & Prafe & fag ff vt @ wx
i s o el St s

et Wi wey Iafese ot § 1w
e Praor gy e &, v o v
% wgy Favafaerow aff o wwr & 4
& twy § fw age & Reafaare ow-
A & v o gg & | A T
Twd S sy o o v {
W & o F gud ¥ fag ) o
Wil & gw b v vk § fe @ g
[ # frarsrwegy § ® W S0
T WX g A% W SN Fww
& 1 @R fore & @ 7 v gfe ¥ W
&7 § s gart faerfaameat o dte
axg ¥ frafor @, 37 wforamar 4t
Yurfeaey gk awt 7 da1 WA @
afes § )

e foer & faww § ¢ 7y -
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fared gt wok et F wivw Jamw
ww 7 | ¥ g =t ok wwfaw
« Fwar g e gt faendt areR€r &
Al vA § 1 ¥ A R e
e o § wiv @ § 6 e gy
wmiftreR 1wt e
oY ¥ T8 SeTew wW faqr ww,
foe® 37 Gafow ger & wiw & A
¥fz g W wrw § awt F s
T WY AT §Y, IAE AW 7 qre
e WX fown st v W & ueE
9% 9T qF § % 9T ¢ 2w ¥ g
fow sl & dvorrr wT W% L

W ol % &0 § oA e
(T STATE |

8hri Hem Barua (Gauhati): Sir, I
have always felt that our journey to
educational progress, accomplishments
and achievements needs a polestar, an
aim and purpose, and when this pur-
pose iz missing from our educational
policy the policy tends to become
lopsided. At the same time, it adver-
sely affects the social objectives to
which all educational policies are to
be wedded.

Now, I have very carefully gone
through the report that was submitted
to us by the Education Minister. 1
find a very laudable attempt, when I
read the report, to tackle the problem
of education from all fronts and all
directions, from the elementary stage
to the university stage. But, somehow
or other, I must confess, with some
measure of disappointment, that
nowhere it has revealed a basic
attitude to our educational reconstruc-
tion, nor does the report convey any
con<olidated pattern—that is what 1
feel.

I do not think that we have tried
10 assess the social needs of our coun-
try, because all educational policies
are to be fitted into the social pattern.
It is the dynamics of economic laws

or other economic needs that deter-
mine the pattern, the educational
pattern of a country, and I do not
think that we have done anything to
assess the forces and factors, economie
and social factors and forces in our
country,

That is why we find an over-
crowding in  the universities today.
There are about a million students
rushing on into the portals of the 39
universities. Shri Deshmukh, Chair-
man of the University Grants Com-
mission has rightly, I mean, complain-
ed that the 39 universities are not
adequate because of the fact that
every year the number is mounting
up to the tune of 30,000. He says that
there should be at least 200 univer-
sities in India in order to meet the
total needs of the people or the
student population desirous of higher
education, When he talks of 200
universities, naturally enough we have
to find out Rs. 200 crores. But when-
ever the Plans get into  difficulties,
whenever the Finance Minister has to
apply his axe naturally and inevit-
ably enough the Finance Minister's
axe falls on the Education Ministry’s
budget. The University Grants Com-
mission has said that there is an
insufficient appreciation in the coun-
try of the role of higher education in
the development of a nation. I do not
agree with this statement entirely
But to some extent, as far as the
Finance Ministry is concerned, possi-
bly the Finance Ministry is not as
much aware of the urgency of higher
education in this country. So Tar as
the people are concerned, they are
aware of it and they are too much
aware of it. .

But, then, there is the enormous
onrush of students into the portals of
the universities, How to meet this
problem? Some pecple say that
family planning might ultimately help
to solve this problem. But, 8ir, the
problem is a problem of the present
and the problem is a problem of the
immediate future. How is this pro-
blem to be solved?
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The University Grants Commission
snd the Education Minister have
thought of all sorts of contingencies
We are going to introduce the three-
year degree course. On that decision
I must congratulate both the Govern-

One redeemung feature about this
three-year degree course 18, as 1 have
said, that this 15 going to demand
wmore advanced work in the secondary
schools I have always feit that
our secondary educational institutions
being, so far, a ladder to the univer-
sity precincts must be self-sufficient
in themselves The education that 18
unparted in the secondary schools
must be sufficient, must be able to
equip a student with the necessary
ammunition to face the battle of Ife
That 18 what I have felt, and so long
as the secondary schools are treated
as a ladder to further educational
progress, I think that problem 15 not
going to be solved

But in that way 1t 1s not going to
be fully solved even though there
mght be a partial solution We should
do another thing I think in order to
reduce over-crowding m the uitver-
sities we have to divert the attention
of the student population to vocational
and technical institutes When we talk
of this, we feel that the number of
vocational and technical institutions
must increase n this country
But one gets the impression
from the report that the emphasis that
has to be paid on these institutions,
somehow or other, is not paid I hope
the Edueation Minister will please
apply his mind on this particular fact
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There is another thing. We are
launching on an adventure of indus-
trial progress. We want to rebwid
our country industrially Then, In
order to achieve industrjal progress—
that is our aim—for this country we
should have more techmwcians we
should have more mginem we
should have all sorts of techmnical
personnel In order to produce
technical personne] we must have
technical and vocational institutes,
because that i1s the cry of the hour
today

Now, there are people who complain
that more stipends are given +to
technical education, there 18 a Ias
towards technical education mn  this
country and that the study of humani-
ties 1s bemng neglected. That 15 not
so I the study of humanities means
a study of the ancient cultural pattern
that pattern will remain But we are
trymng to evolve a new cultural
pattern Our ancient cultural pattern
has the background of the rural
sphere, 1t has an agricultural back-
ground Now, we are building up a
new background, an mdustral back-
ground, and as Leon Trotsky sad,
“culture always feeds on the sap of
economics” and 1t is the economic
pattern shat determines the cultural
pattern

What about the provision for
stipends to be awarded to deserving
and needy students” Somehow or
other, my mpression is that the
number of stipends 15 pitifully low.
Thas 1s a country where financial help
even to the needy and deserving
students, even to students of excep-

time, in the United States of Americe
and in the United Kingdom € fox
example, there is scope for the

the

' student, and there iz facility for



that quality, that aptitude; in spite of
the fact that we call this “the land of
Gandhifi,”, we have not learnt to do

Shri Hem Barua: I have a sugges-
tion to make. Confronted as we are
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What about another factor to which
Shri Vasudevan Nair made reference?
That is about the discontent among
students and teachers, There is dis-
content among teachers and students.
both, and this simmering discontent
among the student population and the
teaching community is throwing our
educational policies out of balance.
There is a lack of harmony in the
precincts of the educational institu-
tions. This must be looked into. 1
shall deal with it later on.

There is another point. At page 21
of the Report there is reference to
English, The Kunzru Committee
Report has said that English will have
to be retained, even after we switch
on to Hindi in other spheres, at the
university stage at least. But I have
some apprehensions in regard to the
retention of English. Shri C. D.
Deshmukh has said that English has
to be studied both as a medium of
instruction and as a language. That
is a controversial point. But I just
want to say that in order to retain
English and retain it efficiently, there
must be a revolutionary change in
the method of teaching it. English is
an elastic language. There is no doubt
about it, and it has to be learnt pro-
perly. Unless and until we learn it
properly it is no good. We accept it
on the consideration that English is
the golden key to open the reservoirs
of knowledge of the world, But it



amount of emphasis on the language
has to be put in the secondary stage
as well. But this emphasis is not
given now.

I want to make a suggestion in this
connection. There should be
biturcation, Those students who are
relative’y less intelligent and who
display a lack of interest in the
subject and do not have the capacity
to learn it, should be dropped after
the completion of the first stage; those
students who show special] merit and
intelligence and aptitude and cavacity
to learn ¢an go in for an intensive
studv of English. That is what I feal
on the matter.

What we have pursued so far is the
narrow linguistic outlook of the 19th
century, Even in the context of
today, Powler has to yield. He had
ylelded to certain things. I  just
remember when the word ‘talented’
was first used Coleridge was the man
who objected to it and said, “This is
vile and barbarous”, But we use the
word. It is not violent and barbarcus
for a growing and elastic language,
and English is a growing and elastic
language. So, the method of teaching
English today must also change. It
must shift from the methods that were
pursued in the 19th century, from the
linguistic line that was pursued then.
That is what I want to say about it

There was au interesting case which
I read recently and that was about a
book by Sir Walter Scott—Quentin
Durward. That was abridged by the
principal of a training college in
Madras. The book was abridged by
her and fortunately or unfortunately
enough, the book bristled with so
many mistakes and errors of grammar
and syntax that the parent of a parti-
cular student filed a writ petition in

i
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This is a book abridged by the-
principal of a training college and
prescribed for use in the secondary
schools by the Director of Publie
Instruction of the Madras State. That
is what has happened, It is still
dangerous to be original at all plades,
and that is where we err. Possibly,
Sir Walter Scott's bones would quiver
and quicken in his grave when he-
comes to know of this remark made
by the judge of the Madras High
Court.

I have a suggestion ip make. At
psge 51 of the Report, it is said that
the Ministry of Education utilise the
services of the All India Radio—the
De¢mands for Grants of that Ministry
are also coming—and I must congra-
tulate both the All Indiz Radio and
oyr Education Ministry for achieving
it. But, at the same time, if English
is to be retained in the wuniversity
stage as 1 have gaid sufficient
emphasis has to be paid at the secon-
dgry stage. Here I would just make
a humble suggestion, the suggestion
of teaching the English language over
the All India Radio if possible. They
do it in London, The British Broad-
casting Corporation offers lessons in
English, possibly once a week. And
when 1 was a young man . . ,

An hon. Member: You are still
young.

Mr. Deputy-Epeaker: That should
be left to himself—how he feels!

Shri Hem Barwa: When I waz &
young man I learnt the use of split
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[Shri Hem Barua]

infinitives from the BBC broadeasts.
‘1 think the All India Radio can see to
4t and 1 will very much weleome it.

Now, on page 91 the Report refers
~to the cultural and social co-operation
and the measures adopted for the
purpose. And one of the measures
adopted for this purpose is the Youth
Festival, the Inter-University Youth
Festivial. I am a lover of such social
-co-operative methods and the more
we get things like this the better,
“because we want exchange ol ideas,
«axchange of views and cooperation,
-specially among those people who
«~come from a distant place. Now, we
want it But I have to make a
.certain complaint about it, not because
11 do not approve of the spirit behind
it but because of the fact that the
spirit behind is being slaughtered at
the alter of irresponsibility. As
.regards the 5th session of the Youth
Festival the spirit which ought to
-prevail did not enliven the perform-
ance or the festival itself. I do not
say that all the cultural items that
-were exhibited on the platform of this
festival were of an inferior order, I
do not say like that. But there were
.certain cultural items that smacked of
“rock’n roll” or cheap Bombay flm
music. I have found in some of these
-cultural items the cocktail of paltry
-cosmopolitanism with cheap exhibi-
-tionism. That is what 1 found.

Now I just want to meke a refer-
ence to certain other things. There
was a song—I do not say that all the
songs were bad there was a song,
marvellous enough, which opens with
the line:

W & ¥ Uzq W, A4, fird, T |

“That gives us some idea of the per-
formances there.

Then, what about the seminar?
‘When the seminar was going on, when
classica] items were being put up, the
‘benches and chairs were empty, In
the seminar in the discussion on the
‘Students’ Role in National Re-con-
-struction one of the speakers made a

MARCH 17, 18890
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pointed reference to the three R's of
modern 'n roll, rum and
rest rooms How do these things com-
pare with the money spent? This is
a cultural organisation for which the
Education Minister is spending money,
but here is a shining example of
irresponsibility demonstrated in the
Talkatora gardens through music,
through cultural programmes and
thyough feeble thinking.

Then 1 come to another subject.
Recently, there was a conference, the
National Conference on Reading. I
find one thing being associated with
educational institutes and that is that
modern education, as it is given
in our educational institutes, tends to
become bookish and the danger is that
it has now tended to become text-
bookish. So, I congratulate the
Minister for having convened a con-
ference on the habit of reading. That
Conference has also made certain
recommendations. Some of them are
platitudes, full of platitudes no doubt
but they have made certain recom-
mendations in order to fulfil the pur-
pose that is behind this conference. I
think more attractive libraries and a
judicious selection of books must be
meade available to the students or else
the purpose behind it defeats itself.
What has happened to-day? In _ the
context of to-day, reading for pleasure
is often misinterpreted as reading for
sex exhilaration in consequence of
which our book-stalls are to-day over-
flooded with cheap sex literature
which is itself a formidable menace
to our social morals. And unless and
until this challenge to social morals
is sufficiently met by presenting to our
students a judicious selection of books
and by check-mating this tendency of
over-flooding our bazars with illus-
trated magarines where the human
female body is depicted to advan-
tageous proportions, unless and until
this is I suppose the purpose
that actuated the Education Minister
to hold a national conference will
defeat itself,

Dr. Atchamamba (Vijayavada):
Next to food the most important thing
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for people is educytion. Naturally,
Government has concentrated its

the children and the future of this
country.
Let first of all, take

the States we find that most of them
have lapsed. The States, for some
reason or other, are not utilising thege
grants. Most of them are very im-
portant grants, because they are meant
to increase the pay of the teachers,
10 construct buildings, to have libraries
and so on, which are very necessary,
especially in the matter of primary
and secondary education. The States
naturally say: we have no grants or
funds and so we cannot engage our-
selves in all these activities. The
Lentral Government always says: We
will grant this money provided you
give a matching grant, But the States
say that they are not able to manage
the matching grant. Therefore, we
find from year to year the States are
not able to take advantage of the
Central grant because they are not
able to provide 50 per cent matching
grant. So, I am of the opinion that
the Central Government should not
.insist upon this matching grant.

With regard to primary education
the greatest difficulty is about the
teacher's pay. If we want the teach-
ers to teach our children, they must
‘be sufficiently paid. They must have
a good stomach and some minimum
comforts before they are able to teach
our children. Of course, 50 per cent
grant is given by the Centre, which
is comething. But since the States
are, not able to raise the matching
:grant, these grants lapse, with the re-
sult that the teachers do not get any
relief, This is a very important ques-
tion and 1 feel the Central Govern-
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ment should not insist on this match-
ing grant so that the funds are utiliz-
ed by the States and the teachers are
better paid. .

The position is the same with re-
gard to buildings. In the rural areas
we want proper buildings to run the
schools. But to have decent build-
ings we must have some funds, and
the State is not able to provide the
funds, naturally because it is not able
to provide the matching grant. 8o,
it is not able to take advantage of the
Central assistant. This is also a very
important problem.

Then, Sir, mere text bookg are not
enough. Reading the text book and
repeating it is not real education.
What is most necessary in a school is
a proper library. For that, library
grants are necessary. Of course, the
State gives a certain amount. But,
most of the schools are not well equip-
ped. Even in the matter of what kind
of books must be purchased, there
must be great attention paid. As one
of our Members was saying, the whole
market is flooded with very indecent
literature calling themselves children's
literature. I sometimes see in that
literature all sorts of detective stories

other things. This question of litera-
ture is & very important factor. We
have got the Book Trust. Very geri-
ous consideration has to be given to
this matter. Important people from
each State have to be gathered and
proper books have to be suggested
also written for the children.
minds have to be made up as
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ethical outlook, I think, we
defeating our purpose: This
important.
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they go to B.Sc. or Engineering or
Medical and the technical colleges.
With this three years course, when

dificult, because,
English. TUnless they know English
properly and thoroughly, they cannot
get a First Class or cannot get good
marks which meang that the future
is marred. For higher education, we
give prominence to English. At the
same time, we are not paying atten-
tion in the Secondary School or in the
Wigher Secondary class. This is a
very important factor which is a snag
in our education at the present mo-
ment.

Then, we
Schools. I find an item where
of Rs. 5 lakhs is given as grant
Public schools. Already there
some scholarships offered for the best
students to go into these Public
schools. What does it mean? Here,
we are talking of basic schools and
we are encouraging basic schools. We
say that basic schools are most im-
portant, that is our originality and
that we must have it. At the same
time, there are these grants. What
does it show? We are having exami-
nations in each place and we are
selecting students and sending them
with scholarships to the Public schools.

have got the Public
a sum

to the
are

Mere Hindi or regional language is nog

dent in this country. But, we have
to think practically and see how Eng-
lish 15 neces-ary, so that, at 1least the
Science subjects must be taught in
fnglish in the Secondary schools or
School Final or Matriculation so that
when they go to Pre-University or
Higher Secondary School, they are not
at sea There they realise that they
have to learn the scientific subjects
taught to them in Engli-h. They have
only one year. Previously, there was
the Intermediate and there were two
years, At least they could struggle
for one year and they had another
year to make up. Now, we have got
one year and immediately, they go
to the Pre-medical or Pre-engineering
or the Technical colleges or B.Sc. For
example in the B.Sc. or Honours, the
standard of English is so high. They
have to face very difficult text books.
I have found students struggling very
hard and they find it very difficuit.

Students coming from the Public
schools in our capitals like Calcutts,
Delhi, Bombay score very easily be-
cause their English is good. We have
to think about this. Of course, the
Public school§ are very costly. They
have to pay Rs. 40 to Rs. 150 even
as they join. Still we find students
go there. The parents are very anxi-
ous. In the last two or three years,
I have seen many of our Public
schools are much bigger than they
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the very rich people, except for the
scholerships, are able to go to the
Pohlic schools That mesns, we are
putting at a disadvantage the students
from the other sections of the people

They are atitending these competitive
examinations Except the exceptional

High Schools as well as in the colleges,
young students of the ages 12, 14, 16
t0 18—in thus range—commutting all
sorts of offences and they are most
indisigjplined. In fact, there are
schools and colleges where teachers
and professors are afraid even
to check them because they are afraid
of being beaten up when they come
outside This 1s lLterally true ot
course duning the examinations, if any
teacher 1s bold enough to catch any
boy he knows that he will be beaten
Discipline 18 very important At the
time when we were fighting the
British or in peculiar circumstances,
our students had to come out Today,
we are building our natton It 1s
peace time Our children need not
come out in the political fleld It 1s
very necessary that they should con-
centrate themselves in studies, espe-
«aly the Umversity students Our
country is a poor country Even other-
wise, a very small percentage of our
people are able to go to the Umver-
sites We want technical personnel
: The students in the Unuversities must
be properly disciplined so that they
Ll:ake proper use of the money that
e country is spending for them
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et quv oy (wgwaw)
T g, Wt A0 ghewr TE-
T & Wt F s o) vy o wed
o Wi vepy g ow O vy § faw
Ry wr v s oy wrr wfgd
xw i § fr ww aw wr A £
witfe o fgmr feror e §F fasmeit &
fewrorr go ot fern fie & frsiy
R L& wW AR T I o e
wgizw fefafos o1 1 duy fs @ R 7
woaeT g9 wigd § i afx dw & g
wpaTegrTaT ¥ B o R} ¢ @ I
qft aw wqaET Ay AR 1 /e
¥ fad vt & fad ot g et
¢ fr afx o wpevew W Wit § B &
Wt SRy & |wR % W
o 8 W | xed W suver vl f fie
frt e twNrgriwrem §, oW
wTH TORIY, g YT ¥ ART 7w Frw
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R W swe W § gnrrare § o)
T A I8 W ow} fwe §F o
N famafagrr & q3aw wigwrd
¢ 37 # frrfemy & WY @t @
wfe Tox ot § O 9w W @
N waTEEaaT # W arar § ok
fafdeow & owe o 9§ I N
urfy § v fraed F @ g
firdt v ax, @Y feelt s ¥ faan-
frat X wpET W e wEeE
¢ e F o aw W qw wTEe-
TG T B W I aw g g dafifeon
O o T w AW aw O}, AW
T g2 ¥ ¥ 39 o € gui
& W vl wfed | F o g @
fe o fawg 97 g g, ¥fer ot
AT Fars €, T ATwT WEW A
W WK ga e, 98 J@d gu oW
Nz e dshragmgfrdad

IR ¥ AR GATEN R

1} wlw W g fewr
wERT 7 TF TN ¥ yaw fear,
fote & it xw o w1 frxew §
fog gfmfedt & o F @ qrow &
g % qur faw @@y a@m anfe
e & witnfa dw W @ ok
R faeme, tens WY O faw ap
< 9 fEar Tar qr 39 W ag faw
w w4 | & srg Fe fie ag fawr
Weofoiter @ gow ¥ v wman
a7 wfe wx @ wfwdew & a9
e e gmr g1 s @
wfeka & oy farwr v for arde
o aga wEw A g fe oF e
w1, M fganT # ax & of o
AT qeaT § ¥ uw §, A
o wifs 72 g & waw <@
w TR wam yart § ot 69t R
ufirsmas #ff aw fe oy wad wed
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7, Fy%r B ow QEY gET F wo Wyt T
gfere w1 qga Y | FOw-wOw fama
q urw @ ag gfow w1 ogw § W
¢ ot wnfimrh s agr  or
qEr § AW aw Ay aqEle A F F
oo ¥ S v o & faers
WY § | Ty wrew § afz gw gfe
a1 fiesft STRET W YR & W W
T ¥ w wew § vAw ST A @O or

X 3 1 ¥ Fo Nfawa gx wraw, dfex
waarfas 3 « sfwer gz e &
T8 o Wifadz &% &7 & 1wt ooy
WET | T qATH & FAA F 0% KHE
feay, e oY & A 2 a¥, fie afierdr
wafam & 0¥ (¢ ««® S0 ¥ T
wF @ ¢ 1 R A, teus W g
oW To kA WOE W | 99 R
THER A T 91 ¥} %o § A W
W wdwr TR vy T F 4 qwd
Tt 07 ¥ uf, tevg, X AqX
%o & | W a7 waw q T 91 V)
To Yo 7% &Y WX wlX 7} ¥X ¥o
# | fred o wlwy ¢ wrEr, ek
¥ { WA, co EATC To ¥ | WANE
F Xz a1 Yo To Y w7 ¢X oftT wliwr
¥ g0 ¥ | f5x wlar t5-v-Xo ¥Y
L 94,000 3c wo qT Wafe T «T
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37 for 39°uy | fec ol =i
Lo, 000 T 2 g, fAT o fer
wmmiyom et e o 1 feran &
WX ¥-¥-Ys W TH AW T ATE
w e . % T awfE At v, sy )
fot & 02T v-5-4§ ®T Lo,000 ¥
T ¥ qT Jafe [ 41 Yo W 1 TY
M ST NI ¥ TF I 77 97 |
fex It famr @dTr ¥yeee T
T T o A oS e wdr
R,%0,000°¥ qTAfH T YT ¥o 3N |
gy v fere 13 miw ® g
grr feay mar § 1 ag FEwTET T R
fis wgt 9¢ wifes sraeqr qg § ) =
WET T TG T YO WeeT I9UT fear
AT T ¢ O W AW 6 7@ T wEwT 9
T 99T 98T | ¥ g 9 wifgy e
*N A ad fem wd g oo
A o ¥ fegr o g oo
IeilT w<@ ¢ Wife gk o ARy
TTAT ug wx W fw gw oSvr fam
writwfer s38 & wkw & B &1
! ®@ 1 3few & 3w ¥ A g
fe ag N ardr sk g€ & W o0
waiegfey o8 ¥ s 9T g
¥ 1w oo o o ¥ ag s
W R Y I ¥ W@ & At § éfemm
T W AT | W T FH G-
A FamIH g g A
w ¥ fad oefafrcay Ot §
15 hrs,

W 7 ¥ sx w7 wrE
¥ wmr e & ) W ST ‘wiRrd
Qe & wiww § ¥AOw Y X
firerar 8, were ag o fedt &% & war
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gewE YT gt Sa f fear mar
oY wwrar gad g A & v foa o
7% o% e v ¥

g WA A | gt
b & v § 5 wre 0 faww
® 93 qgar g oar

“It has been reported to the
University authorities that you
created disturbances at the meet-
ing on the 22nd January, 1959
in the CHC. quadrangle where
Dr K. L. Shrimali, the Minister
of Education was to address the
staff and students of the Univer-
sity and put the University to
great shame and disgrace.

FPlease therefore show cause why
disciplinary action such as may be
deemed proper by the University
authorities, should not be taken
against you.

Your explanation must reach the
Proctor’s office within two days
of the receipt of this letter by you,
not later than 4th February, 1958.
If no reply is received by that
time, it will be deemed that yow
have no explanation to offer.”

Wag ¥ O R v wywi oY X
o wgeg & e Wi fie e
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[wre uw gwr fag]
west & o1 wweft @ AN IR
I w dfew fsar ar wff o e
foar &t 37w wr ¢ femr ) WX
gfi 7Y fiegr Yy wre @ fdy w qafor
= T O @ avg &7 ey dem
WY W7 WTeREear 47 | IgF g O%
afces aar 3 € 1 & I ¥ of wndar
wen fie g7 an § el wwar g
wfgd fr agt wff T@ N N W
AUAYT T g g & fod ww o,
g 7 G ifid fs g W 9 W
I W PN R

% WA g - WK W W
¥ wl & g v |

Wo vm § 1 Fag : 7y o wgr w@r
 fe agt o< vy Hifms sew ) fe
Foard & farard & <fewr fear o § Wi
quril faarfagy w foerer feay aar &
T A T T T R, W I B
ofr i AR g
feefroren § @ femr o #
ard mfs «3% gg 7 AW 5 g
T T @ wfew & ar @
2 1 7 g fr ware et w1 60
A7 WY 4T A ¢@ ¥ ¥ I W) g o
frafraem a= @t & s faw
W | 7% ¢ a% faafearen & wa
s @i N
T AT FUW $ B FqHAT A
WIfed | T YT R TEREF CEF
ToF sqaeqr v & wawd @ 9@ @
X ¥ vy fenfiy gt 1 30 W1 wEE
9T | X0 &[S TE TF e
Y a7 § 1 SErT A I G AW AW
31 frad ¥ feafa 7 @ aY g oY
frare w7 wifgd s v s §0
TR § far a1 F9TE A S99 o
% 7 feafs wh ot & ow s

v | ¥fier v s & e o feafly o

. 3w T wifgd | s gt 9T o
= 70 aw ey ot s ot ar
% A @ W @ wifid e g W
| W W ww e gul fedt
! T N s @ W Fqrad o feamer
o B )

A g § e wror oy freret o
gt § froar o wreAr § S@ oW
oSt 2T wigd @ ik afz 2 ot
wfex w1 ¥t 1y o X fe afc
wow sfer &Y gerer ard o &
w7 At *T @ al @7 qq6t
Futt g W @ gen wfgd

# i wrgar fin Foderdy onfe o o
¥ *E qary T o E@W | N WA §
T Y@ TR T gt I i ol
! @ wT A9 wigd Wik I @

© aR v «fifed o

st s¥o wte fux (w=eh) : wm-
#ra ST wgEw, fowr & R &
oy & oY qgw x@ oA F v g W
aeT ¥o U gAw fag 7 ¥ qww
fag famafaareg & iy & 3o €, @
WY & TN § T & YA qg WA
g § e faar s oo -
e ferT suTeny ST # N FAT
¥ 39 WA 9T gereTe fear war §
e fgg favgareg & wwe & )

fafewr  arreqend & &
W T Sifew e o fe
faeafaarea} & s fowr § g



€741  Demands PHALGUNA $6, 1880 (SAKA)

ot afvr ¥ wfew fwor Y, Wi 39
Y WY Wiy fir qrareanft ¥ fawre
wy R & I W X, v dw b ok
et R g sy gore Y i fier
¥ v g W friwer, s W
TS w7 ¥ W O wifgd 1 &
W § yy wrew figy forewferarery
QR T 3§ 997 7 MO off F
W A ®7 waey fway 97 fie gowre wr
ey frexfearan & wral § ww ¥
o7 g wifeg |+ feT gF vo
ot 3w § fr gl Ui wTeT T
qfrafedt wreir o gwa fiar mar
A wawer §, e B SrwaoTeTe
Waeq ¥ 9 TaT oo i W W
TR Ay W Ewer § ) o ¥ whw T
TR AR AT wwe wof
oft sragT wrw off ¥ TR & Aefon
¥ sfafafe & sq § ¥rew favafaaren
¥ fgad wr ot feemrar 1 37 8
39 fawg a3 e X amat g€ ot )
# 737 & grrr 7 farar< < a7 fe
& O e ¥ o€ e A 8 e
faeafaaro & g9 &7 o ¢ ar #
g fwmasrawaaat fe
T fawfraeg & faog § g
07y A A 8 wé }, aw g
" afedt wrdeEnht & Prgre g gmen
& LB wr wrd A awt & gfrafed
# foren & & 7w § 0F T oom w1w
qrfaa grm | A wAE SN & ST
a1 f& gffad) s saw @®
wfed s gfeafedt ¥ a1 =1 § goord
FRWY T Q1 nfg | e g TR
Y g7 o aw wr fawwe §-fe
A fearer s Y AT sev AR
& g gu +fr aew frearfara g & s
RO o, W e 6
7§ gfrafadt arEmndt wr o wfrao
oy mar, wg € W a8
g wgd & fin gfvar & felt ot
. 408 (Al) LSD.—8.
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¥ § wwen gfwe o wr wray & fedt
dufore dear WY word o wrdY
wft gt geft, dfer arew § o w-
o fowr st & qared § ar
TR & fir s fawfeaeg
TF AW ¥4 7 §T WX TW A quer
et mid g fem s
arerercer Y gy ey o <y & 1 afk
iy s ewmT E e g o
AR W § 99 fawfearea §
Wq, W W 273 Wt ey dur
T & agt # fafr W gerc a@,
NN frar TR et g 1 X
*t Ao ToeTawt 8 qesqfir |
7 % 7% AEA § 1A F2N L TWAHR
¥ it e farer sl ¥ x oY
M wiw w7 § o At ¥ qwen
gferer Y ot & ey gzraT AT wifgd o
a1 5 oo Tw g fag 2 e g,
o ¥zt 9% €w ser ¥( feafa ¥ o
foft St srmae W wfe W@
faeafearas ot # «f fgew Y ot
2 1 qgt wre SR 9T gxfie ¥ srreay
T 1w ¥ wafaew @ & @ Wi
A Frafagrag w1 S e & T
T T I & e g
# og g0 g § fF ot ammacr
T X W g, IH ATE BT AW
YR F A gy A€ wr, I« i ;MO
TN T FENfT - fE wrw
Y Sunenfy vk s fgg
yeafroray & foofet & - @ @
AR 2@ F A Y ege dark oY
% g it warn W ¢ e 9w aag
SR 7 Y TE &AW gy Wy aaiw
wft fea o, oY e weeltg fam ol
¥ 5w & feqr m § 1w agt O
qfre & oo favafraray § o o
saeqr @ 1 few & agt o 8, e &
W R, Wl ¥ wed rfoni ¥ v
o T ol i M gfr aR &
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[st svo are fag]

o  freafaerea & arar o awar § 1
faw swx wwm & A qgrfe &
R § wad o feafa ¥ wroraT
W e ¥ oz o waear o o §
o T ¥ w@ S W o A
Y off wgy w7 & ferdt wefare 8 quar
t o et & ovfar @ sgaed
ey fgg feeafaare & wwr s
ww I e §, e g e
A fowt off g9 8 i = wH
N FoU A )

# 7% wgT WZT 2 R s
formr @it ¥ 37 @@ . = O wifgd
fw fawafaareg & v & ~faw o &
AN AWER Y AT H eF 9T §)
famr W & % a@ ¥ A€ wwT™
o Fwar § ) fedr W@ gfafed =
v ¥ o wfor Wik dhafors avgar
& e et g-qv oW yeafr &
weT g §, Forw & wie wrec s mar
¥} AT W9 W9 IOW ¢7 | & wgr
wgar § A weeim gemfa e
fog frfaurer Fq¥ gu g, ST ¥ @
g Y agr At g fera-far v g
o oy & 1 v Qe w4 ® wrew
feaafywureg & www &7 AT
WA o ARy wET wEO
fe v & aravaor 7 gudar o fwy
WA F TG A €T WE , ¥, 9 Wi
gfes T wEw s fawr §
T W FA F a7 agr A Feafr WY
% v ¥ aw afy @y o @ R,
& & s wigar e g oy o o
& g Frdeer wa s g fiw it anvr
¥ fafemdvssadwmorfraimg
Mg imr g ¥
g WX gwar & §m sy fear
w1 & fawy woft & quer v § e
ofy o o @ @ ag ow Hepy

MARCH 17, 1980
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& st & wmd, &Y W ¥ s
¥ e I AT T w3 | P /Y
¥ fiw of ar fiey fasfarr &
v ¥, W Qg o9 B W I
®Y R W IT F WIH-FEAIT AT FIIA-
T fear o v § W1 Ay g AT %
yravacor dur far o T & 1 war @
veat  } Wiy Srw g & fwr et o
¥ oFet ! wx A faar afr
T QYR B FTEETT W H A A
S, A wivw wvay gvm o

¥ 27 g e wgr forer awrew
N rw ¥ gfrfed wemel W
yefure v T forar o ooy awTEOr
1 w7 w1 suE T @ @,
T 7 frerr wY SFae2eTs wrere

L4
WY W AT & el ey Wi et
et et & ow awy T vk /), d
W ¥ & F0w W g § 1 I e
wyoft grzs & w i 1 & g wEm g
& Fe g5 Y0 T AY 9 fr o et o)
garé fera€ Wt ey 7 §F v o<y *7
W+ frar arer &, Ae-wnw feay wrm
N Wr X F N o gEdy @y &
Woag s A w o e
fgge & woalt, feem, wagdY
i frer wogw wt & fom et W,
farr ot g go, X et §, e &
wrgtawy W fwargfed
=t e & o3 wF, w7 I3 6 0o
¥ w3t ¥ @ oo ¥ wgfewr
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et ? & gefg far ot ¥ s
wrgm ¥ e ag v wer vy @ fs W
farsr &Y Awerras o & Rrafed
® g arcfoas faar & e w1
AT A AT EAR | IX AR W
A W7 G%d, ¥ A7 £5 § v A
SUlg e R EE GRS 4 o
T w1 s e W | fefiew A
st gfafere ¥ nfs & o &=
oW TS ST A YW R Y, WA
Tt E N FUTRUR R
foy o wiww & ufir qrz 37 &
fagw 93 Sfewr o 0% & fawre w7
1T 1 W gurd s W 9% €
fs wrfaw fomn & dx § fefgwe
e W T gro A "
ware a7 @ €, I ot fiv Iy
&, 37 § | > = few Ay
47 I8 ) 7g aga w@ wAw o
o A § e s farar & waew
7 gfaqm & wgr mur § e qece oW
Wy o aw & a0 Y gy
ufrarg fir 33 &Y sqerear &t et
v e T ¢ B fadlg qwafim
o & are & A% 91 o 99 SR
Wrgfrme s i g fem qm A
vwarQ & arag faer o o ae
ot § Wt faqg @ fiaden ¢,
forr & wwz grar & fe gewo # faar
afedy ®1 W FRwA gwr W@, JER
LLLY-LE O% BAW WY AT A% &
™! N gfad srefos faer 21
w ffy ey war wT1 @ g W
gt ¢ fe @ we® ax, v
srifers fgwr & 7a® 9T AT
arw farart fismn amw wafs 2o & wnt
o ¥ fad qy waww g fe W T
o ot o & g wT A | g W
v dw @ § e v e foeft ¥ &
T waw g wifgd, Ih W ¥
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Yesmai g @i

ey wghw, & ag o fww g
B ot @ foray ¥1 w8 qg AT §
\n#mwwtrmmm%
Yot waw &% fawre w60 W
Fererr & st & &Y 3§ grorw F @9 99 q¢
e axg ¥, faw T oo §
X® Trrw ¥ & ag wgw wgar g
wmﬁﬁmmm%ww

W goA & fifer 7 w1 W A%
W s W Sewer anfer wm oAl
Fear oy & aw oF ¥ F oy ¥
TR WX e at o s g A
wT Tl §, W BT T Ay ¥war § |
w wrrw & & g o sy Wi §
Fe fet w1 sty v & &Te g
T g § 1 e W aRig e &
e s g §, feT Wi ag AUt
wreT ), Wiy afew g, W dw &
wig #viw €Y, g e @, g 9§
B & & R wr feeft ot wer &
g A e A ¥ owmer g At
R ST § g § 9 WY g dud
e st 1 aff e o= §
WY qg® qr 1 9w o sy o &t
W wTaT & w9 § wrw § W d g
g &t gom 3w wrw firer gur §,
Fuwr wrewr e § ofter gar wfgd
oy R & § e 9w T ey
# o at Wil % € v afa
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[t v vo firg]

&0 & B aff @ § o oo Ao
Fod € fr il v o & sweEd
avdw & &7 #, g% winant faeg &
7 f gart ¥w F ot g€ § o Wil Wy
Rt it aedft war w@ @ @, ferr
Wt wrear wifger 9uw Wi A 8, S
wqm fg=r Y faer sufed 1| & wmowy
Ty A xEwTAT wgew g e ey W
i g aid ¥swawaNE
¥y o f Ty § 9T o og fe aad
wifgew woT gar &, W aga FX g ]
aar fg=t aifge &1 woAr anwY &
wUT qg wgr wrar § FE wadr w W
2T I (@ AR WX AT § W A
W AR 9 ¥R T § e fedr W
% 3y, fg w1 fama e aar @@
g darec A o § W uw o ¥ &
T4 D AW TF WAAT B QAU A W
gvaT §, O % waw w0, @ X
TR § 3% 3% aw aft T
ag & w@r am feark A & f %
fedt w1 & A foar & 9@ WR
IA%! e gt & 3Tt gu 9w &
% firer & W@ 1 W AR AE@A @
ar #t ¢ fr fedr #) g wqfem
a1 WY IR A% Fqr qv wlafsr
fear W W 97 Sgw  whafea
fear @ A w9 @R f& W wwd
|TY T AT ardat W oY o sriavg
WY FLF IFHT AT g7 g v 0w
woit g€ T T g AT Wt o
¥ wrT wrewr faare @Y s I aw
T NN, I a% fava A9 a1 97 A%
T B dare A o aw A% T
MR ST R @y AR
sy wEw § e dzg o w1 W g
sifews & fear war &, o e oY B
T W fedy & ade & g W
¥ wq i wfafcy aff fr ey

MARCH 17, 1089
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# farwr st wgie ¥ qg o sy
wigm g e oy fedft & A § Ty
¥ ¢ fr weifewe § dfaw smo &
At et wgfear it afe fedr W
X AT & ®F F IR FET TE ¥
fear Wi wawy g 2 0% & 9@ W 0T
wfafeser fasar v ar 3% fag seeer
¥ wraTR 9 g gfer et am e §
v ot Wi afxw Ak ar awdr §
forg & afegor & &} & qor Frewrer @Y
¥ WX wTH fod qtar w1 v
¥ ®T q¥ | 7y Y Zheer AT Ay
¥y ¥, TEey grwa wr sy ek 7 o
TIE AT A7 AT § WX & o
wifgd | vafed & wgw wgan g fs fgdy
NATANTR ST T @y o &
Wy W ¥ eriark W ar
wifgd 1

s & & farery it wghew & wger
wigen g f fgx freafrarey & waee
% fomr fadgs &1 5 ' @ AR
it ¢, 3% a7 oiter & efver et wfedsw
& wrd fored 6 70%F & 9t g7 A
ardl & wr€ wfeard 1 @, wrf fowra
¥ @ W7 N aarw w1 A g, W
FTFTA § g0 74 WYIUE § T |
Dr. M. 8. Anmey (Nagpur): Sir,
m nising to speak on the subject, I
only intend to make a few observa-

tions on certain pounts which have not
been noticed .

Mr Deputy-Speaker: The hon
Member 15 not audible to the House
He may either move forward or speak
with a Lttle louder voice.

Dr M. B, Aney: Yes, Sir.

In nsing to speak on this motion,
m;robjecthtohrin.tothenoﬁoe
of this House certain points which
have not been noticed in the debate
so far as I can see.
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in which the boys are learning at
present are not trying to briog out
boys who are really trained in the
Indian culture and gble to shoulder
the burdens which should fail on their
shoulders as citizens hereafter, That
is the main point.

, PHALGUNA 26, 1880 (SAKA)
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Unlesg you have
knowledge, at least a fair knowledge
of the hiterature which forms the bams
of your culture, your training will
always be deficient. All the efforts
that we have been making with the
best motive and earnest desire can
make us good and capable men no
doubt. But all these efforts will not
bear fruit in maintaining Indians &s
Indians. In order to be good Indians
we must have a thorough grounding
in our culture and that culture has
been enshrined in a literature of
which any nation can ever remain
proud.

In fact, Rabindra Nath Tagore des-
cribed Indian literature as the richest
heritage that an Indian can bave.
What are the elforts that Gow
is making to make studenis take
the study of Sanskrit? It ks unf
nate that we find from the U

results and others that the number
students taking to the study of Sans-
krit at present is very small. Omly
very amall percentage of the students
are taking Sanskrit as a subject o
their study. It is not that there js DD
Liking for the subjeect of Sanskrit

i
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[Dr. M. 8. Aney]
up those subjects by which the study
of science is pursued. Now-a-days, it
is only the study of science and
sclentific subfects that will open
up a career for boys in later
years. Therefore, he finds it naturally
difficult to take to the study of Sans-
krit and he has to give it up at this
stage. These are difficulties created
by those who formulate the curricula
of studies. We must be able to prepare
the curriculum in such a way as to
make adequate provigiop for the study
of Banskrit as well as for the study of
acience. If you can study science
along with the study of Marathi or
Hindi, where is the difficulty for you to
study science along with Sanskrit.
The difficulty is that the same boy is
called upon to study three or four
languages simultaneously. I believe
that the cxperts in education can cer-
tainly find out a way whereby a cer-
tain number of years one or two years
may be spent for the study of Sans-
krit so that the student may be given
an opportunity to study Sanskrit for
one or two or three periods in a week
and he may get some knowledge in

that period. That is one thing.
Secondly, an impression has been
created from the day the English uni-
versities were established in India
that Sanskrit is a dead language and
so Sanskrit was taught in English.
There were thousands of institutions
in India where Sanskrit was taught in
Sanskrit but they were not patronised
by the Government. But the univer-
sity professors of Sanskrit who were
imported into this country from out-
side were not teaching Sanskrit in
that way. They were not even able
to read Senskrit in the proper way;
they could not pronounce it properly.
They were looking into the Sanskrit
books as documents of historical im-
portance to be deciphered and were
teaching it in English. So, an impres-
sion was crested from the very be-
ginning that it was a dead language
and that it was nnlmlfhc:?:tor
speech for living men and t it was
one of the sources of historical kmow-
ge. ‘This whole outlook has fo be
changed. The students should read
Samskrit in Sanskrit; they should be

MARCH 17, 1089
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examined in Sanskrit and replies
should be given in Sanskrit. If that
is done, the impression that it is a
dead language will soon disappear.
Sanskrit cannot become a desd langu-
age for the simple reason that even
today there are journals published in
Sanskrit every year; and about 300
books are written in Sanskrit although
most of us here may not care to read
them. Books are written in Sanskrit
and published in Sanskrit. And the
subjects are not only Vedantha or
Nyaya but also the subjects which we
discuss cveryday. All these matters
are being done and during the past
few years there has been a great re-
vwvel The Sanskrt Farefiad s dedg
held, as most of us know and our
Yriend Shri K. M. Munshi is taking a
leading part in it. That body has
doing the greatest work to popu-
larise the cause of Sanskrit. But
bopular efforts like these can only
tucceed when proper support and
patronage comes from the Govern-
‘ment. Patronage should not mean
just some show of patronage; it should
patronage from one who feels for
the cause of Sanskrit. That is my
bomnt. Sanctioning of a few thousand
tupees to hold a conference will not
Yo. 1 want patronage so that it may
ish and grow as a language with-

but a proper study of Sanskrit it is
impossible for you to expect the ver-
haculars to grow properly. My friend
Seth Govind Das who spoke at the
beginning rightly hit the point that
You cannot introduce Hindi as the
Mredium of instruction because there
Were no books on any subjects in
}ltndi. 1 give you a challenge, What
g jt that you are going to do when
You introduce Hindi as the medium of
instruction in colleges or any other
Vernaculars. How can there be the
Yight type of text books in Hindi and
Gther languages? That can be done
Ynly with the help of Sanskrit. Sans-
krit language has got not only a Jarge
Yocabulary but there is also a grest
facility for coining words—a facility
Tiot possessed by sny other language.
That is the peculiarity of Sanskrit.
Bonini’s Ashtadhyeyee speaks about
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the coining of terms It is a thing
which has been approved and appre-
clated by western writers to a great
extent. Sanskrit has also contributed
a great deal to the study of philology
and it is only here that it has struck
6 little root and iz getting some fillip.
A great dea] of progress was made in
that sclence only after the western
scholars were able to know Panini’s
Asthtadbyayee, and Yasta's Nirukta,
Other people are learning a good deal
from Sanskrit and we in this country
try to learn Sanskrit by reading the
English texts written by other per-
sons. Take the Vedas. We are not
reading the original texts but we are
reading the translation by Max Muller.
It is & good transiation and we all
owe a debt to that man; at least he
has made it available in a language
which we study and which we have
been studying for more than 200 years.
‘But after all it 1s better to live on the
milk of the mother rather than the
other-milk foods.

8hri C. K Nair (Outer Delhy): How
many new books have been wntten in
Banskrit on  history, politics, efc.
durmng the last 20-25 years?

Dr. M 8. Aney: Only a few books,
But if there are no readers nobody
will care to write those books. If you
introduce it as a subject in the
colleges, 1 am quite sure we have got
pandits who will help you and gve
such literature. I have no doubt—

Shrl C. K. Nalr: You must create
readers.

Dr. M. 8, Aney: My main pont is
this It has a rich literature; it has
a rich heritage. 1 feel that no Indian
ambassador should go out unless he
has some knowledge of Sanskrit. I
want him to be well up in the diplo-
matic art and all the other things but
he must go there as an Indian and
he must be fully grounded in the lite-
rature so that he can go and speak as
an Indian. Of course these are pro-
gressive times and things change and
he may disagree and even criticise
that But he must have a correcy and
accurate knowledge.

I was told of an incident by a friend
Who hagd gone to America. A meeting

Demanids PHALGUNA 28, 1880 (SAKA)
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was held and a professor of Sanskrit
was in the Chawr. He spoke three or
four sententces in BSanskrit such aa:

. -

Py @t wrE. wier ok
One of our representatives who was
there was unable to give him a reply
and he had to say: “Yes, Sir; thank
you.” That is our knowledge of the
literature of which we talk so muchl!
At least the representatives who go
out from here should have some know-
ledge about it. He must have at
least such knowledge of the language
so that he should be able to acquaint
them with what he has to say.

One of the things that I want to
emphasise today in this discussion is
that the Sanskrit language which the
basic language—bad rock—on which
aur culture is buil{ up, should be a
mnatter of compulsory study and if not
ap least a matter of optional study,
and attempts should be made to
remove any obstacles that are there in
its way It should not be said that it
is not a particable thing and nothing
can be done. We are here to make
the impracticable things particable

With these words, Sir, as I have
received a note that my time is up, I
declare that my speech is also up

Mr. Deputy-Speaker: The follow-
ing are the selected cut motions relat-
ing to the Demands under the Minis-
try of Education which may be moved
subject to their bemng otherwise admis-
sible: —

Demand No No. of Cut Motion

‘__:3 580 (Dsspproval of Pobicy),
a. ‘48' ,Z"’m,

- {Dawuﬂtu‘ }:
:Zi: o G & d

> 549, 550, 550, 5
B

555, 556, 557, N
352,
11 331 383, ﬁ 334 335
é 47, &

590, 91,



Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced to Re. 1",

FPailure to maintain standard of educg-
tion on all levels.

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Failure to raise the salary of the pri-
mary School teachers.

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Pailure to co-ordinate the wvarious
youth welfare and training schemes
in the country.

Skri Subiman Ghosee: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100."

Failure to make adequate provision
for the National Discipline Scheme.

Shr] Subiman Ghowe: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Delay in granting scholarships to the
students of backward classes.
Bhri B. C. Mallick: I beg to move:
“That the Demmmd under the

head Ministry of Education be
reduced by Rs. 100.”

for Gronts 6756

Pgilure to take any positive steps to
fix foir and uniform salaries for
school teachers throughout the
country

Shri Vasodevan Nalr;
Move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

I1beg to

Defective reorganisation of educatiom
and the conjusion resulting thers-

from

Shri Vasudevan Nair:
Wove:

“That (e JOemand undar e
head Ministry of Education be
reduced by Rs. 100.”

I beg 1w

Fgilure to earn the co-operation of the
teaching and student commumty in
the new educational development
programmes

Shri Vasudevan Nalr:
move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

I1beg to

Failure to implement the constitu~-
tional provision regarding universal
and compulsory education upto the
age of 14

Shri Vasudevan Nalr:
move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

1 beg to

Steps taken to seftle the student agita-
tion in Banaras Hindu University

Shri Vasadevan Nalr: [ beg (0
move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100"
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Failyre to introduce compulsory mili.
tary training in schools and colleges

Shri P. R. Patel: 1 beg to move:

“That the Demand under the
hesd Ministry of Education be
reduced by Rs. 100.”

rdhwtaﬁ;ldwtmsmulmmw
curb indiscipline im schools and
colleges

Shri P, E. Patel: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100"

Failure to check intrusion of politics
m educational institulions

Shri P. E Patel: I beg to move:

“That the Demand under the
head Minstry of Education be
reduced by Rs, 100"

Favlure to prepare standard books on
different subjects 1n  regional
languages

Shri P. R Paiel: I beg to move:

“That the Demand under the
head Mnstry of Education be
reduced by Rs. 100"

Demnrability of grning special grants to
educatwonal institutions locsted in
rural areas

Shri P. B Patel: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs 100.”

Failure to stop students from taking
part in elections

Shri P, B. Patel: I beg to move:
“That the Demand under the

head Ministry of Education be
reduced by Rs. 100.”
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Need to provide special officers under
the Centre for all the State langu-
uges as in the case of Hindi

Shri B. Das Gupfa: { beg to move:

“That the Demand under the
head Ministry of °‘Education be
reduced by Rs, 100.”

Fojlure to introduce free compulsory
Primary education throughout India

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Mimstry of Education be
reduced by Rs. 100"

Foulure to cope with the non-com-
pluance of Central directives regard-
1wy cducalional policrer to be pur-
sued by the State Governments

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Mmistry of Education be
reduced by Rs 100."

Nyed for more emphasis on the
Nat onal Discipline Scheme

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Mmnistry of Education be
reduced by Rs, 100.”

Need jor economy by cutting downw

unnecessary expenditure m the
administration

Shri Vasadevan Nair:
Myye:

“That the Demand under the
head Miuustry of Education be
reduced by Rs. 100.”

Nted for thorough enquiry into the
viwolation of the minority mghts in
the States granted under Article 30
of the Constitution
Shrl Vasadevan Nalr: I beg to

Mmyve:

“That the Demand under the

head Ministry of Education be
reduced by Rs 100.”

Ibeg Lo
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Need for establishing an effective
machinery for safeguarding the
minority rights granted under Arti-
cle 30 of the Constitution

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Ministry of Education be
reduced by Rs. 100.”

Failure to introduce integrated educa-
tional system in the country

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand wunder the
head Education be reduced to
Re. L7

;Failure to wtroduce free compulsory
primary education

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head Education be reduced to
Re 1"

Failure to wiroduce free and com-
pulsory pnmary education in Indw

Shri M. B. Thakore: | beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Failure to provide free and compul-
sory physical and military training
in colleges throughout India

' Shri M. B. Thakore: I beg to mova:
“That the Demand under the

head Education be reduced by
Rs. 100.”

“Workmg of the National Discipline
Scheme

Shri Vasudevan Nair:
imove:

" *That the Demand under the

head Education be reduced by
Ra. 100"

I beg to
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Working of Audio Visual Schemes

Shri Vasudevan Nair: I beg to
move:

“That the Demand under the
head Education be reduced by
Rs. 100"

Need for provading a school in New
Delhi for the Oriya speaking
children

Shri B. C. Mullick: I beg to move:

“That the Demand under the
head Education be_reduced by
Rs. 100.”

Need to estoblish Rural Institute for
Hagher Studies in Orizsa

Shri B. C. Mullick: I beg to maove:

“That the Demand under the
head Education be reduced by
Rs 100"

Need for greater Central assistance to
States

Shri Vasudevan Nair: 1 beg to
move:

“That the Demand under *the
head Education be reduced by
Rs. 100”

Need for more expenditure om
schemes for youth welfare

Shri Vasudevan Nair: 1 beg to
move
“That the Demand under the

head Education be reduced by
Rs. 100."

Need for more allotment for Univer
sity Grants Commission for the
Second Plan period

Shri Vasudevan Nair: I beg tu
move:

“That the Demand under the
head Education be reduced by
Rs. 100."
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Delagy in the change-over to three
yearz degree course in certain Cen-
tral Universities

Bhrl Vasadevan Nalr: I beg to
move

“That the Demand under the
head Education be reduced by
Rs 100"

Failure to smplement the promiscs
made to the Delhs Teachers Orgont-
sation

Shri Vasndevan Nair: I beg to
move

“That the Demand under the
head Education be reduced by
Rs 100"

Imposttion 0} Timd: m The hewd oY
Education on the non-Hind: speak-
tng peoplr

Shri B. Das Gupta: I beg to move

“That the Demand under the
head Educatipn be reduced by
Rs 100"

Need to make physical education com-
pulsory m all the stapes of educa-
tion

8hri B. Das Gupta. ] beg to move

“That the Demand under the
head Education be reduced by
Rs 100"

Need to make agricultural courses and
manual labour compulsory mn edu-
cational mstitutions

Shri B. Das Gupta: I beg to move-

“That the Demand under the
head Education be reduced by
Rs 100"

Need to promote and financially assst
voluntary organisafions working n
the field of pre-primary and bane
education

Shri B, Das Gupta: I beg to move:

“That the Demand wunder the
ll;aad Education be reduced by
s 100"

Failure to make adequate provision
for rural higher education

Shri B. Das Gupta:.] beg to move:

“That the Demand under the
haad Education be reduced by
Rs 100"

Need for smsmultaneous commencement

of school and college sesmons under
the Universities at a fived time of
the year, mn all the States

Shri B, Das Gupta: I beg to move:
“That the Demand under tac

head Education be reduced by
Rs 100"

Neef fre. axtennne. financal. nepstanca,

and encouragement to the voluntary
organisations for child welfare

Shri B. Das Gupta: I beg to move-

“That the Demand under the
head Education be reduced by
Rs 100"

Need to recognise and establish the
extra-terntoral jurisdwction of the
Un'versities under the States

Shri B Das Gupta: I beg to move

“That the Demand under the
head Education be reduced by
Rs 100"

Need to provide scope and facilities
for affiltatwon with the Cen'~ally-
admmustered Universshes for eau=-
cational mstitutions n any State

Shri B. Das Gupia: 1 beg to move:

“That the Demand under the
head Education be reducea by
Rs 100”

Need for ULberal financual assistance

and encouragement tn volustary
organisations for socual welfire

Shri B. Das Gupta: I beg to move:
“That the Demand under the

head Education be reduced by
Rs 100"



6763 Demands MARCH 1y, 1080

Fallure to produce suitable literaluve
and text books for basic eiucation

Shri B. Das Gupta: I beg to move:
“That the Demand under ‘e

head Education be reduced by
Rs. 100."

Failure to develop a proper system of
basic education

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Need to grant scholarchivs to the
Indian Students who are taking les-

sons mn the college of physical edu-
catwon in England

Shri Aurobindo Ghosal: I beg to
move:
“That the Demand under the

head Education be reductd by
Rs 100."

Nced for greater provision o grant
for the University Grants Commis-
non

Shri B, Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100."

Failure to develop and establish
uniform system ond standard of
Secondary education

Shri B, Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100."

Need to lessen the cost of education at
the secondary and higher stages

Shri B. Das Gupta: I beg to move:

“That the Demand wunder the
head Education be reduced by
Rs. 100"
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Need to replace the existing system
of education by baric education

Shri B, Das Gupta: 1 beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Failure to provide for the develop-
ment of Tribal languages

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100.”

Need to provide education in the
mother tongue for the mnon-Hindi
speaking population in a Nindé
speaking State

Shri B. Das Gupta: 1 beg to move:

“That the Demand under the
head Education be reduced by
Rs 100" *

Need for publication and sale of cheap
editions of Gandhian literature in
all State languages

Shri B. Das Gupta: 1 beg to move:

“That the Demand wunder the
head Education be reduced by
Rs. 100."

Need to introduce sanskrit as @ com-
pulsory subject in the secondary
stage of education all over India

Shri B. Das Gupta: I beg to move:

“That the Demand under the
head Education be reduced by
Rs. 100"

Failure to settle the dispute between
the authorities of the Banaras
Hindu University and the students

Shri M. B. Thakore: 1 beg to move:

“That the Demand under the
head Miscellane>us Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs. 100.”
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Ingdequate grants given to univer-
sities in the State of Bombay

Shri M. B. Thakore: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs. 100."

Grant of scholarships to students
belonging to Scheduled Castes and
other backward classes

Shri M. B. Thakore: I beg to move:

“That the Demand under the
thead Miscellaneous Departments
and other Expenditure under the
Mirnstry of Education be reduced
by Rs 100."

Deterioration sn the standard of edu-
cataon wn high schools and colleges
throughout Indwa

Shri M. B. Thakore: 1 beg to move:

“That the Demand under the
head Miscellaneous Depariments
and other Expenditure under the
Mimnstry of Education be reduced
by Rs 100"

Fauure to wintroduce Sanskrit as one
of the compulsory languages sn the
States throughout Indwa

Shri'M B Thakore: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Munistry of Education be reduced
by Rs. 100"

Detenoration in the standard of sports
in schools and colleges

Shri M B Thakore: I beg to move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Mistry of Education be reduced
by Rs. 100."

Indwcipline among students
Shri M. B. Thakore: I beg to move'

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs. 100"

PHALGUNA 26, 188 (SAKA)

for Graont. 6766

Nedd for starting children musenm

ghri Vasudevan Nalr: 1 beg 1o
mmn: .
“That the Demand under the
peed Miscellaneous , Departments
d other Expenditure under the
of Education be reduced
by Rs. 100"

wo'king of the Social Welfare Board

ghrl Vasudevan Nalr: [ beg to
moVe:

“That the Demand under the
pead Miscellanesus Departments
ghd other Expenditure under the
plinistry of Education be reduced
py Rs I00™

Fgilure to give employment to the
¢andidates after the completion of
fos:-bm education

phri B. C. Mullick: 1 beg to move:

“That the Demand under the
pead Miscellaneous Departments
gnd other Expenditure under the
phnistry of Educatiun be reduced
py Rs 100"

Netd to gwe grants for raising
galares of primary school teachers

ghri Aurobindo Ghosal: I beg to
moVe

“That the Demand under the
pead Miscellaneous Departments
gnd other Expenditure under the
plimistry of Education be reduced
py Rs 100"

Nefd to impart jree education to the
gcheduled Castes and Backwerd
(lasses

ghri Aurobindo Ghosal: I beg to
m?e
“That the Demand under the
pead M.uscellaneous Departments
'ncl other Expenditure under the

plinistry of Education be reduced
py Rs. 100"
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Need fer ntroduction of regional
languages as medium of Umwvernty
education

Shri Aurobindo Ghosal: I beg to
move:

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Minstry of Education be reduced
by Rs 100"

Need to gwe financual aid to authors
and publishers for publishing college
books in regional languages

Shri Aurobindo Ghomal: I beg to
move

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Minmstry of Education be reduced
by Rs 100"

Need to provde paper for text books
free of excise duty

Sbri Auwrcbindo Ghosal: I beg to
move

“That the Demand under the
head Miuscellaneous Departments
and other Expenditure under the
Minstry of Education be reduced
by Rs 100"

Need for a National Sports Stadium at
Calcutta

Skri Awrobindo Ghosal: I beg to
move:

“That the Demand under the
head Miuscellaneous Departments
and other Expenditure under the
Mnistry of Education be reduced
by Rs 100"

Dispute n the Banaras Hindu Unwver-
nty

Bbri Aurobinde Ghosal: I beg to
move-

“That the Demand wunder the
head Miscellaneous Departments

for Grants 6768

and other Expenditure under, the
Mimnstry of Education be reduced
by Rs 100"

Need to give grants to rural Unwersi-
tieg of West Bengal

Shri Aurobindo Ghosal: I beg to
move

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Lack of attention to the development
of sports and games

Shrl Vasudevan Nair: I beg to
move

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Lack of attention in preserving the
national archiwes effictently

Shri Vasudevan Nair: I beg ‘o
move.

“That the Demand under the
head Miscellaneous Departnrents
and other Expenditure under the
Ministry of Education be reduced
by Rs 100"

Need for msmplification of the proce-
dure for recemtnng grants by the

voluntary rural Organuations from
the Central Social Welfare Board

Shri B. Das Gapta: ] beg to move-

“That the Demand under the
head Miscellaneous Departments
and other Expenditure under the
Minmistry of Education be reduced
by Rs 100"

Mr. Deputy-Speaker: These cut
motions are now before the House, I
mght also inform the hon Members
that the Jist that I have got with me
of the chits that I have been receiving
since this morning has grown so big
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that I find it useless altogether 1
would not consult it, because I find
that I can’t pick up from this wi-vle
mass 1 will also request those hon
Members who get opportunities suul
ly to allow others to speak today
There are many hon Members who
want to speak on this subject, and let
those who have rare opportuni..es n
this House speak for the present

Now, Shrimati Jayaben Shah

dmft ot wr  (frene)

Faveaw wEed, forar e & oY W
fied &, wror &t Iy v fedt farer Y
g Tt | e, Aferdt st g
g & &N F o o g e F
IEW agw ¥ el & W age A
Mot et R g
I AT F AR §Y T AR §

o ag wAr &, WX I
wftade #aw W sen qer §
vafag o g o g mar § W
wiY WY TR IAe wEe o A W
o &

d ogd A oydw ¥
T wEdY | A TF WUAT ASAY
T § fe garh et oy dfew
TRy & alv g @ wifgw 1 W
T a8 gre &) v & S i g fewar
ifrggod g T INI®
ftr wr r, Ot fored grdt & fawr
AT W g qg Ten dw § s
W | g qw afew qdw W gy
i § 1 for® femmr § 0 g9 wrar &
I & ST I TR (AT FX
e & 1 vafere ag o age Wit wer
o mr § 1 st qg e Al e
T W W 9 firg aog g w1 | Afew
# oyt ac oy Wy Wl g fe W
Th woeTT STeadt R oY dfaw
& drc ot e wgdt § @ @ ¥
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8 it s awk g wifigd @ i
Fak wriee § wff T A &k T
v arawrlr vt wnfigw o

agt a% agew W} e & A
% gy | ¥ A 7 & qg wwr wEA g
f Oy W § fe oW awy oy ey
w¥ fere Y g2 wvaE sfere da
™ T B T T ww @ & W R
e &fer @ w ¢ & e W
e §, ) iy ®Y e wr @A g,
At N wAguad e v
& 1 o & I |t e & A wg &Y
A0 gra awg & Frew odan @Y &
o e e & A § ag e
i gfegn @ M T gy gn
s sfgg o

e W F of Qw W A ¢
T X IIEAQ oo W gt Y
oot rat §, € w2zw § gofer Y -
& ¥ gevar mar § 9% v of wifewr
@ o & f5 sew wer oqybew
T wifgd 1 & s Ak W s
i g fir 37 go ek Rz 7 Iy
T A safan O g e @
o k27 § gk Ot F v
& @ & s s v e ar Y AT
wrfgy 1| & At 7@ A AW 9% fae
77 & AR W Ty g g e ag
1 0% R wT Fa At § 1 g AT AR
e %7 G § e Y ER Aw & fag
frewn § Y aT gw S ww awt £
WX o 82 & wfew 7 o gedr &
q @ A vy whivdfer vanfaiage
# Fuiar & sfeart fifr & 1 W
ifer g & o @ fadaw §
FAET W g ¥ T ST
wifge 1 ot g2 avr § & srfor sy
w31 wwd T ¥ wvwar § WK
v Wt & 1 & wuwlt g e AT anr
TP AN W w7 Pl wife gt
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[sfr=fi vt wrg)
ST @ ey 11 & e e gz avd -2 & T fearw vy oy fom
wre g 7 1 § e vt #Y g T 21w g & Frenfeay @ vt 1gc
& ar @ & 1 A & sfy o & s Y sfers et § | & wwelt g e e
o fir gardy ot ¥ quer &Y ¥ TR ¥ e ¥ faww & goere g feww
#F aferw QT g e v Y e | fm T IR | Wk O W qhE
w1} AT T oy R gY Ay off gawey § Afer gt oyt & W A F oW
st i gy wifge | S ey firer Rewr T vy wrafeen fear arn wfgg o
# wor § g™ g &7 & wor wfew s duT A § W, O g 'R e
ey g & ak & g e @ AT AT Sfeny o W ag
*g ¢ | A g wiferg W Foorme S dix
duae ddw o Wiy §, ® ag qfesw
wifes & ar § oY a7 amy gl oY atur e @ ¢ e a et
wywa i dayfe R ad o

faagdr 7@ & 1 & gy frorer & A 9%
wgdt g faelt mear & A & 39 T w0
et | w@ gw Ay o< Faarfea & e
ar I e fran s T W ege &
iy fiferw w0 "mar @ § o
dyTmen eI A A TR
fe oifre =& g wfgy ®fr 2o
7 o &y i &, for o Tra § fo e
¥ faen @ g A &Y a0 g

THE
L33 A
4

14
P

137
ﬁig

ia
1311,
11334

g A% T WY ETA W g
¢, s secnfuer fad gy fafa-
& 9t s afaw T@ ¢ e
wrefie fox =g Wik qefafs-
o= & o ¥ qrftaw & fow & o
wifew &1 e @, I @y aw
g, s Wi gfrafafer &
wfar ®Y gevn agy qfeew § 1 7%
watie 9 fric & fe 9 @ oo
w1 T wigh & 1 aga & Aol
* gerw! & wwi ¥@ ¢ 1 F ag o
gt g fe X A F wr Arar €0
g SR AT A FT MR 7 W
gW dnt xfew agy ST ar s AT
w7 A | ¥y Avwen § oo
a® g9 AwAw &Ry ® T W,
T A% PR AW A dve Wi o
&t A 1 arely @ o' e A
wrie & arft i 1 ot o W
Xver feewmms & fefy F T a1
e wEe AT §, Wind W
IEw g foar okt | 3 A daAw
¥ W & ofr 2y qerdt oofte & ol &
fis grfrer & Faer wor oy w1 &
ag e e g s gt o farerdt
@ ¢, I ¥ feay deffoa &7
a8, fert Q¥ s Y e
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o &, forr & farg P sfheer ofir-
W g e @ o, g
el § s wmt ot aff frwwr ond &

AT WX Ao %71 1 AN v §,
TANY ATH FW OWTET AT W
S T I £t el B IW 7 A%
@ ¢, Fomwr oformm 1z @ 5 gt
farer &1 @ ST AR I3 9T § 1 W
fefafem vt @fsfafe & aga oF
# o 3, A oo Feufir 7 & Fr
N 5y A @, )@ @ Wi, w9
T vy ¥ a7 gy oA o @
¢ e wmr @ & dfew 3w
srafow g N A dar g &
wrar vt § e st ol off weer
aty s o L 7w § e @ o
QU F agy 59 ferweft i @
& Wt § o fawx @R &, ST
FTRwerr Wi d I ¥ qw
WgeR i

iz o aos ¥ cfer W
TGS Y AAY R W O g
406 (Al) LSD.—7.
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ag %7 Frerar mar § fs v oFerwd)
w fows T w1 wedie @ wg
o g oAt ¥ e A g R
F ST 7 qar wer, oY @ agw o
o7 1 WY o W2 ¥ g wvr @Y, TER
foay 59 7 59 o b § 1 SO
! o W W Over W g
wifgg, Afer firers w1 s @ s
T A w7 @, oY o 9 fewrs
T awar g ) ? w @ W forgw

s § W IEF Ty o arhw

8 ok T A &, N g

aft 7 ¥ w7 #F v gear § 1 Tow

& & a9 w9 w1 w7 W g g,

;igtn‘fm’tfwmﬁmmiw
A

g 7% drad Y gy w1 Ty
€, T 7T TEd § fin g St averg
1 UIRT F SurLT AW, KT g
off farforz w1 sl § 1 ot g A
fox £17 aft & & gw 34 QU a7
2 w5, TfeT fae ot fr & dar el
WY 3, TR FIX WA & g fear
w17 e | qi T Ay § fe wowre
o Wi ¥ g7 X F sy @
o gefargy ®F & wmaeqr @
@ § 1 g et & faew & wfrss,
et W qfadt & oy el
T 1 & wgAT TTEd £ ag wved Wi
gk vy o faaet & oo Tt
€ 1w I WY g @ W §
¥ fir w7 sreErt F it § o
F ot maddz & ara vl wiEt & A
7 w3t wmed § | & Wit § fr Swd
foar &1 Wit &t ¢ @i )
wifed @ ot § feare wov wfgd
ok W il feedt wifygg,
fora® arer 97 df o Nafew  frer
g | W X S ginm g
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6178 Demands MARCH 17, 10%
[sfret sraraer y)
oA o ff oF @, o seraw, fasw *r 1 worrelt ¥ Trew T W
X w & fag % aw v ot farere g ot § for for soowre & ey
Qw1 ; forr womet, Ty Sepfe, gamly we-
T owbm ¥ at & @ w mm?ﬂw!:nilwnm
we g § fe gud aga & gAgw
§T 99 @ Wo TATFA Wy

O <ot 7€ § 1 O fea AR g, N
Cedw §, 96 ga qar Y wwr § )
sy riw a1 off e Qe
&7 &TR %3F § | QYA §ABIT X1E A
wE ¥ qg v wwAT & ) T
wd qg § fr @i gafadt &t acs &
TG EW AT W § | A A ¥ a8
Mm@ g T HAF o 7
§§ sfeiw fear omd, w@ite
€ T 3§ w1 5y fme  w@rd

T TR ¥ At 7 o’ s
wafesdaT § | wfed sw ¥ ax &
¥ T gE A g WA F
fawre WA Tifigy e o=t 9 e e
*Y farer & arr sfee 1 oo forerr F
o are fasivar g wifga) s

& 37 § fe oiieew i dfe-
¥ faar wovr wanr fafree & A9
i:&nmmgfmq{%ﬂa‘r
TP & et §, ag i Afeww gy o
e & fawy § ¢t | wwfow 31 9
w1 Ow &t Frfry & A e wfgn
HI 3T Y Qe el ¥ A ca
fear g, ot v Shw a<g @ g

# W & wF g @ ok
oY W o § 1w e § 1§ e
RN dd ofr g, % o &
AT weTEy AT ST W g
&€ 1 1k Iy Frwda

Y drcaw fax (a¥mge) : Tr-
mn‘tw.m%mammqq
¢ O & @7 ¥ g ¥R A

T o g gfvafedy o faw fave
TETT £ &Y, T ey & ged frar
fear | sa¥ anr sl s o
oR gt arsafaw ot el ST
&t a1 fawre fvar o wer F
el o dow graad o &
fiwre &34 & T 39 freww farg 4
o7 7 frewa fer  fir ws g &
N Erd e foar QA iR,
7 aw o g e fae gy
wifgd o et wow A feer-
faearer & farer @V wifgd | ot &
VT BT T SMew €@ www
ST @G |

wRT W AREaw faen ®1 gy
€ % T 7 g Afrevr ® W
e amx §, v oy war Tar € f
W aw ¥ w2 g A & whg o aw
¥ T & Wi areet 1 whEn o
e foar & wrgl 1 S waw
wioATedl #f a9 @ ww (e & e
7g freww foar § fy pequ—ts aw
wivw & wivs o0 g: ¥ arg 7w &
& faafedt & wfrani she frges
foen % qdel oYX e T o Y 3
¥ a=dt w7 O fwr afc @ am Ay
TG wiww 4§ 47 grawrear ol i
w4 T wfww wiar | g s
fora & srerew & g o v e
& arfeas foonr gfrmo oo &
WTNTT X § §f wifid ik vei feg
a8 wivw wrowwar (r A g 5
Wi wrieer w frator @ ) vy g
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 wifees fedtd F wr ¢ B wifp
e earfr g § s TEd qTa
sfge w1 R W w
wodlt & qyd & fad ol et o7 am
e § | FRR it F aga & dur av
wTR aawt & fag gem ¥R gAY
wifger dare s wwer § Sfew
g} A § owr fe gy wwr s
et 4 o w1 § aEaw ¥ wwhw
gew i = dr geaw franfedt ¥ grdt
& oy & 1% Ferar 5o e Wy s
w orc faqy o7 ¥ framar srgar dic
sréar w€ fF 9y weg-uvg fagrt
¥ 3 qrewt 1 af T w1 qwa
ATAR B AIEE T TR W)
A F, I IO W gEw dATY
s WY T o3¢ ufuw ¥ wiws dav
a< §7T |

gt N wreafiw fowr @, 39
§ & T ¥ S W sqwedr @0
% wrsafaw wfawga Y a7 91, 9w
& o ww o7 fa=x fear wur ) st
fersr oY gard @ 9 7 ¥ ot faudt
freer &, ¥ gfafaft & o &
Fel-aIqT T T w6 A A
R W enfva o a8 & ) 7@l
93 farenm & @e-ATg g T WY F Q-
ot faerd ot & anfe agi & @
A A FA S AIRI @
T § ara f5 fedt v W9 F
% 1 A & o fom fawrfadi #
o wTr qa7 #Y &), 97 ®7 W g
o« apfem +ft § | 9 anfew Feid
st g€ & 99 ®Y W@ oA wwAw
£ fr xu ag % dt & & 39T -

for Grants 6778

% T § fe aeacrw egw earfa
WA W WY g sty o7 1y qu
B oo ) e siw W fe oy
faamdf agt & fedt wid S F ¥ A
A w5y W6} F wer g & v Wt
Fod ok gR W W W@ g
argd &, favafaareal & o wnd ¢,
& 3 & oy ¥ | dfew e g v
¢ fr gr sy qeeht @ & o3 A
gt dftw o g A R @ W
i A I GE y R e
¥ o & wid %) ok, ww  wk,
wag ¥ ar€, fog aow ¥ o DAY
Y St T AT AT @R A,
T, IR, AT, G o, AT U
T N T Ay § o« §
wafemm 1 A g § v @
W7 o< fndty ®9 ¥ s fean o et
arafas wedtaaw &g et g )

16 hrs.
ot a% garr famafraraay e
gy §, g7 7 @1 af w1 foalt

AW &@ W wifaw & ar ¢
W< 5 faga ®Y aeie & /Y v fear
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e
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[sfr ¥ e Tearg]
YT ¥ ¥ ouiq Tiw ST R
¥y fowr dweg & A ¥ W
erf w07 Tl gfafed view whm
! F 7T ¥ qA w0
T T Y goert #r W ¥ Wik
wgde faoredt Y Wi & @ Qv
¢ T W@ W@
t ok ox W W W wewr v
vy QT T A A AT Y
forer & & Wiz w0 T fare s
*t W& Wi @ WA v gfaied
wiza wfae o aew § fear swdw o
oY aTg ¥ @ FOT YT AT QA
¥ a7 asdz fruragt & wewwt 5
wErr gam, Oy Iwir o s g o
& wg wrgen § e orgr o gy I
TR ¥ TR T W §, W A
urfe #r § o 3@ #r wfenk ag @
fs agi 9T too ¥ ®Aw fewifede
w1 § 1w T Ay w1 ol B
o fiFar AT § A €@ w1 9% WA
g fr 5y frr A P @ Fely s
¥ ofcada FTT T8 W Y A g
Wifede ¥ g 90 & T T @
W § O a¥ wrim 99 A ag
ORI A A ST W 1 39 &
R oA T A § 1 A o R
g s & ¥ wfwwae & @ DoAT N
e e g | o T a
0 w9 ot § IR ag W e
w o § fs woifaae s &
feed & ax faurd foft w9 &
T T WF AT HX | W T 99 4y
o fr weolifede o 57 ¥ ax
B % af wfew somer gem o gE
Wl % wwr @ % fonfea
W ov g feft w3 & ufes
W OqIM | AW § W X
ol g ¥ fawe < faqr wrr
~ifgd |
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w ¥ & wreqw T wvw § o
wgt ow ®x & fowr ¥
ey w7 gew §, v § Wy fr o
arw O § 1 e gt @ smsafiee
T 9T forar & wreqw w7 qow § 0y
Tvg ¥ ey, P wrar fr § et

& o it ot wfigd ) gfvefedt & ddw

N ufw A aem g g war &
TE WA § | & oY o oY sew &
waw @ar g fow & & &1 @
fedr oy & ara o @ @ &
g 9 N W wfEd sy ¥
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¥ ww i@ s I wife wg agr € A W e §
ot gerd e ek & fmew F fardy fod & frewd & ax pt faw
w7 ¥ woer e wr for  dft W swrery ¥ o 4w w1 &Y war s fieg
& g O foer & gov ife o qerd gPrafedt # gaw agq wow § Wik
e wid vg ¥ gUTC %7 ¥aw fy ow W R
wgt aw furarfoa) o fe wfed= ol T & 7w w4 8
& vy §, X6 & a F fwd ey gx wfeerc X fegr o ) fow o
¢ s g7 2wl ¢ i v o fenfe) wifetw ara gor, ¥ ave fear wa,
& wumer o g el @ G wfew avw & € Wi af chawfa
O S5 QF QAT N o o Avaw ofew &t | o wer wfvdes &

fefafory ofta wor off § Wik 3w
e gE war e fem wag
16.10 hrs,

[SExrMATT RENU CEAKRAVARTTY in the

Chair)
W T # et # v s
IR PITC Te WX FUT WX Yo FTAX
frardf sfafe go, teuswe & ¥
A Y P To W guT WX we
< faurdt sfofeer gu, tewe-us
§yAm® % w¥ g oW w3
teyc=Y 8 ¥ & T To WY FAI AT
AT £ 3 g faand sftrfere fsd o o

et Faw o § B figg gfefedt
fafy g & guTT Y WK agy 9 TR
faw fowr w1 ammaor & @, W)
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) position of education 1 would
wepaTe gfere ¥ grr ewriver fivar o ﬂmmmﬁ. remarks mede
i enfwvl afer ¥, g&-r-uwh;num“:m that
Mmﬂ'ﬂ(mm%u} $,000 years ago when Europe was, la
wraw 7 earfay §7 WY, ard T .:;rknmlngilmweuﬁvmedh
ToEm e 9T W wg 9T wfewd ucation. But due to general neglect
education, the percen of

W @ wwEy wF uiEw fmt:ﬂwmd:wﬂp:nm
Qewwr 1 @ oFwR a petween 800 to 200 B.C. declined to
Wamtfeam e R gkt s To0p AD, and 15 per cont b the
¥ ¥@ ag gfaw & arar fedt o mtotngthhmh When British
ioxT & fea fY €1 awar ¥ l.htw“ “pereant. This picture
SENE S M not wholly a correct
it 7 ¥8 aE A TF SUTET I AN % ree.“l'tthnottme’to‘m that .
¢ 1 wifex agr w4 % gfew ® g xx:{me mm;kmm:hgm
weTarTe e far ot ? & qawa from 800 A.D. there was 8 continuous
g & agr ¥ gfew & goa @1 qa declint;. But that was not due to the

: = eral neglect of education but
wifgd W St famn gof w@ea 1 mmreluious‘;unt‘;:wwtw;

wreaTa faan w1, 77 % el ¥ g
O ST AT ¥ A el wY v
AT wifgd 1 Ay ofiregfer st §,
w F ®§ w2 7 s 39 § a¥ ary
wfey § WX W@ ¥T § 9T ¥ ang
safrdt #7 39 § o9 #Y Sifgw A T
¢ ¥ferarariR a8 e

¥ fgg afrfedy & wo § sawr
firrwedy ¥ &F | &0 wf o dfen
AT IFAIAE IR FE
X ) @ AR Y Y AR
wor wwar O ¥@ & oy qure 9
Y urrwwar § 1

Shri D. A. Kattl (Chikodi): We are

hiving today in the age of science, the
age of knowledge. The thnlling and
amazing scientific inventions made by
man are the greatest victorles of
human genius. Even man's God is
terrified at the scentific research
made by man But it must be remem-
bered that education is at the root of
all great human achievement, There-
fore, in a country like India where
we are educationally backward
education should be very jealously
guarded and must be raised to the
standard of the advanced countries of
the world
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geachings. The loss of Buddhism 1is

vhe greatest tragedy of this
country But now 1t 13 no |use
pwourning over the loss. It is not

jmportant to consider what we were
n the past. It is important to know
yvhat we agre today and what we wish
to be tomorrow. Now, undoubtedly
we are educationally advancing. At
jeast the percentage of literacy is on
the increase But more literacy will
pe of no use to grow strong and

wl OQur science, our arts, our
philosophy, our culture must advance
gnd the knowledge of all these things
st have their effect on the mind of
gtudents They should build the
¢haracter of the students. Should
pould their personality. Education 1%
pot merely filling an empty vessel, 8
yacant mind. Education must be able
10 broaden the vision, it must widen
the heart and it must heighten the
yoagination; it must help the man |
ia man to fully mature. This must



- 785 Demands  PHALGUNA 30, 1800 (SAKA)

i

g
ith
B8P
il

completely uprooted, must be exter-
minated. These evils are more fierce,
more dangerous than any foreign mili-
tary aggression. There is a fear of
being erumbled down from within and,
therefore, we must banish these evils.
How can we do it? We can do it
only by taking care of education.
Plato says that the evils of the
State or society are like the hydm
which get multiplied when they are
exterminated. The best course is to
Tha

w.

on a socialistic pattern, it will not be
possible to run this democracy success-
With these evils, we can never

How can we do it? According to
me, it can be done by intreducing a
study of Buddhism in all the schools
and colleges. It Is no use teaching

for Grente 6786

ternity; not that religion which teaches
hatred, ill-feeling and inequality. In
these circumstances, it is the funda-
mental duty of our Government tfo
take every possible care to spread
education and the right type of edu-
cation: not that education which is
turning out babus and babus of a
horrible kind. You must see that the
aim of education is fulfilled.

But, for this there is need to spend
more money. That, our Government
1s not doing. Our Government |is
famous as a spendthrift Government.
But, it is peculiarly a miser in res-
pect of education. Russia, America
and other countries are spending more
on education. Not because they are
rich countries, but because they feel
that without education, it will never
be possible for them to survive. That
i« why they are spending more on
education. Here, secondary import-
ance is given to it. A paltry amount
is spent on education which is the
backbone Not only that. Even the
Minister of Education is downgraded
here. This ix the importance we
attach to education After 10 years
struggle to improve education, what
are the resulls that we have got?
There is a fall in the standard and
there is indiscipline. The fall is to
such an extent and the standard i= so
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{Bhri D. A. Katti]

much lower that it causes surprise to
all, to every one. A student after
passing the Matriculation examination
is not able to write two or three sen-
tences correctly: “not to speak about
his knowledge of other things,

What are the reasons for thist We
bhave to detect the reasons and we
must remedy them if we want to im-
prove the students. According to me,
the reasons are undue interference of
the Munisters of Education in the
States, secondly, basic wducation,
thirdly, the worst condition of the
teachers, and fourthly, the innumer-
able and multi-farious extra activities
in the schools. These are some of the
most important reasons and we have
fo look into these reasons and see that
they are removed

So far as basic education is congern-
ed, I am wholly and entirely opposed
%0 this system of basic education. 1
consider it as a faulty system of edu-
cation. I consider it as mere waste of
money and energy and a spoiling of
the career of the students. I do not
understand in what way this basie
education, elementary knowledge of
carpentry or stitching, tailoring or
weaving or spinning will help the
students to earn their bread in their
after life. In what way does it help
to train the mind of the boy and train
his reasoning faculty, I do not under-
stand. It is made applicable to the
rural areas. It is not made applicable
to the urban areas. Those who are
rich, do not send their children to
the basic schools. They remove them
from there and send them to some
better school. In respect of the urban
areas, there is no question. Only it is
the lot of the rural people. Govern-
ment thinks that the rural people, peo-
ple living in the villages are only
eapable of being carpenters, weavers
and blacksmiths. It should not be
fmposed on them. You want to create
earpenters; you do not want thinkers
and scientists. I have nothing to say
about the study of crafts. You can
start some training centre and those

passing this B.A.,, if the student says
that Jawaharlal Nehru is the Secretary
of Rajendra Prasad and Discovery of
India iz a big mountain, what right
have we to condemn them and express
our wonder? Many such graduates
are there who say that Jawharlal
Nehru is the Secretary of Rajendra
Prasad and Discovery of India is a
big mountain in this country. This
is the knowledge that our graduates
have because of this, ‘This must be
done away with. I am opposed to the
three-year degree course. The Bombay
University has rejected it. I am op-
posed to basic education. These are
the things here.

While giving admissions to the
Engineering and Medical colleges, such
high standards are prescribed that it
has become in a round-about way the
monopoly of the privileged classes in
the present social order. I am opposed
to that also. Everybody who wants
to take Engineering, must be allowed
to go. A friend of mine had to spend
Rs. 3000 to get admission. I say that
basic education should be stopped. I
fear there is some dangerous policy
behind it. I must not be blamed for
that. Free compulsory education
should be given. Education is made
80 costly an affair that the poor peo-
ple are not able to take education.
Today, education is the birthright of
every individual. In the past, in the
name of religion, poor people were
denied this most precious right. Today
by making it costlier, it is denied to
them. Fortunately, a few Scheduled
Caste candidates get some facilities.
Some people do not like it. Even the
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month of November, why shou'd it
be delayed for four months? Tither
the Ministry of Education is not
functioning efficiently, or there must
be some mala fide intention behind it.
This is

getting it as of right, and
therefore I submit that this thing
be taken note of by the Minis-

ter, and he should see that monthly
payments are made to these students.

I was a student getting scholarship.
1 was getting it regularly, erery
month, but today according to my
Information, the students have left
the colleges and gone away. This is
how the Ministry of Education 1is
forcing the students to be deprived of
these facilities,

I had many other points to make,
but I cannot cover them. I thank
you and close with a request to the
Minister that he should see that In
future these scholarships are distri-
buted in time, monthly, and thu; help
our students who are poor and who
deserve such help,

Wt guEr W (seErer) -
oA off, wft gybew & faww 9
T30 T8 wgr T § | 3 49 ga9wE 9
g frdiew g W o Y W g )
¥ wr oy fowr of & eed e
et g

¥ s § fi foret e e
T 6 ol ¥ welt e T oY

wifay o ad | & | oW B v wor
wofy off Wt o et KA F v § )
& wa o) 37 et & gram & aifew
€ 1 e sredz W §, 9 | & TR
faegs gerrerd & fogre, ¥ Wk o
§ 1 37 ¥ 4 ¥ gernerd wedly R oix
wgr farar w1 w1 swew T g
W5 &% aiw w¢ frofodt » ofew
sfammard iwf s fe g
TF I 7 dfgw wardy | vl vy §
fe ow am § firew samy | afew
R & ary faenfadt ¥ qar woar §
fir dfge war gar § W frwer wr Qar
¢ 1 9% gz OF et Y oy o Fafeaer
@A &1 YT Frerr | vy & forey Ty
wT & art, O g8 S 2 o gt o,
he oy 2o G QY ok, o e v
& forg w1et oY 1 § o g Y Tafeow
vferg v § fis o wger o a1,
At ar sk gfafed ft —aig O
aff o, Y 3@ & Y O | wefow qw WY
fafaae wgy ooy @7 | 3@ & € R
qat s s @it sredz et N oy
g gt & 1 g ax faw drec ol
g w3 e @ ot §, 99 &Y
T T faF 9 § W i 99 o
@t o S H R g AR
e surar & WY g & ol § dix
w5 §19) ERAE o ¥ v
T g, sufeg ater st e far oy
& 1 =g g o &Y wwar § e oF &Y
® 937 q & Al § we T AT B g
dt oreft Y AR 0w Y 9% ¥ W A
< a=t & 7w & v v frad ol
Ty &1 Fag e s g g e ag
FHEIY IR § FeT W AT Afey |
7% qraTe § e g s g O
& & wear & fF g aw WY O W
AYTATET ¥ &, AT FORTC 7@ AR
W wew o1 WX qE @ WX ) ag Y
T ferwr sy o § e ¥ et WY
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[sfroneft e ofret]

wre de ¥ faelt §—eo qeEET U
frerdy 8, e F % egw ward &, Al
wY ey ot 2§, oy of e §
WX w9 WX o7 32 qrer oft Wl
A i o W e I gy |
2o qTde W § I #Y fafeaw w1 &%
iz dvd N Feearg forw wret §
WX 97 Anit w1 weAr sy o W
arrd, A avE AT e ow ¥
FoeTrY gw Wi T aw wwn ¥

e B W § O Wik am
ST K| {OR NER D I AR
g et , Wt e gt s e
wft 3 g s fear § v ol o A
oy & s gt e § v Qar A
o7 T § fiR oY @ W9A AW W WA
fiex e qfom am, R =,
ATE THA T TR A 4G A,
I N goerd a A@ W e
e fafrelt A Mo w2 @} E,
& oot ¥ g I | § w2 F A
o Wit § fin o wgw ast ¥ o
Wi feanit & Gavar s ¢, g7 IEY
<oy R § | Gy bt
#Y qree A § T § AT BargT Irdm
D o fafh
N urew T w1, for w1 W
ferirme Wl it s 9T
W el ward & g B s o
e fafreft oY arew & afed qw
T IR e R, e w2 §
s fisc i ffredy o oew & 9w
FHTET FT A8 G DY 7T 5
N Afgg +A§ 1 @ OXF 7 qr
T wgn g g, AT F e §
fo @ I *7 &nw @ g s o
aget § fev-or oF wwgw ¥ W Y,
oF o ¥ A ¥ o fowr & awr ¢,

for Grame o793

wal wooff ¥ famufe-for aue dwar
& 1 wre frar soft oft e sl Wk oY
Wiy w3, oY vy ¥ fs o ooy et
o e doer § -

T gy wfeat @ ey s et
® wt o far ¥ wifigg 1 oo W
wt o s W Y ? W Wt @
firer ¥ wifigy 7 ao¥r wed a¥, weld
arfioe ¥, o St & T i W, -
t}tfiﬂlmwmi-“‘!“*
STy W Y 7 qgt 9¢ 9y wer v
w et & of o fawr afr & oy
& ¢ & & #F o qief &f e e
W o gt §, 9 # & gh—eew
& 8, e e §—ef ormg g 4
TF SOTE 9ET & @ 91 W Ae-
efwe wt gu @ | qF W ¥ sunr
arfinaa wff € 1| wT9T v ¥ wraw
wrk fie Ameay & o & R o &
sreT &7 g | &Y g &y o B
e gut fr o o e o A =
¥ v g f frar sy« wg ww wp
@ 9 fir ot wor fored gt et amer
& JwwT g W e wH & 1 qE
6T W ¥ ;e Y ) 6@ ey
Tew ® 9% WiH ge¥ feay m fe
ag SR AT W fae w2 ? o TR
o %7 qre fear | wm IaR g O,
wefad wgdt o /v v & s o
qT g9 ISTAT & AfY €, I Ay W
7 gAY 1 I Tz Ju wr fw g ae
¥ @iy § Wi ay oW ST W
o TEEY FATRY FTT W FAwT A
wi § 1 cwfed smeat ot gk R A
HIT 77 @G §, WU ITHY ez faay w0
§ ot ag wit ¥ sfesw mft @, oF & v
wa § 1 oy Sew wF o sre o
w# Iuie § fe o o amofrr e
Qe ok o mrerr mif ¢ e §
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W T ¥ e et § o ok
e A Y 1 & Fwet f e o e
o sty iR gfrefedt 8, oa% am
ey gfrafidy §, fog gfmfedt &,
fow oyw ¢ oofe wenfe | v W
i T ¥ ey W fnar fr ot ¢
fie Tw Wt wrwET W @ T 6,
o g & % ey o § 1 o wwi
¥ fiear¥ ¥ v oy W A oy oy §
A1 for Trr ot oy §, oY few g @
w7 vy wwdt § f ar few g ¥ v
Felitg v and L e omagt & S oy
ST AP AR A § v ¥ G, 9
¥ @, oW F e 55wk ow
%8 ATCE ¥ AT AP HE | @
TR § W g AN Y W A ¥
AT A wTT FQ@ § N & awwer
Z e ag st & e g )

&3 o # ey v & b A
1€ wfgx Y g, fadiow ol g 1 S
T & et T ¥ s g s
5 o aed & fs feslt ox wfew @
wiws I feay ame Wi sy & s
el & fgelt W wom e | g
mmﬂmwgm#m;
feelt 8% oft X T o ) Wl g
e & ow e wgr IR § e o
fedr et et & forert oo, fa
et vt & o a fewr
&t @it wifew oY awrdr A T
R T a% | g W R v a2
WRAT s g 5 ow aw oy &
| F o et f at qw B
fedt wrt @ s 3w e & fot @
T ot W oo 4 ovd g o
mmﬂaﬁmmm
% f 7w #7 afew gav w7 " TR
TeaT § 1 @ A ¢ fir wror A% oy
e wY ot oft g o 8 1 et @
T wew ¥ e e § e g

‘PHALGUNA 26, 1880 (SAKA)
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fiedt &t wefodt wowar & W W
e ars v & o F @, W
RryATaT & ww F §Y fig a9 ¥ fewmit
qT wfar N 7 93, I rEr ¥
OF wow § w ot ) W ¥ MR
o ¥ frl % W W Wl
ft dfier € af wix IR wow
O WEAT °Y | WP AF IAHT AN
® @ w1 waw § g v afg ¥
wrr 14 o sy W § fe
fat & wax widofy ¥ wedi @ way Afewy
¥ gaY ¥ oft s spfiewer fsd or @ ¢
W T qoer qfese fear o @ &
W & Y v § 1 W 29t 9T I,
T F I WK I O W g W
W wit §g 7Y o AT dfl o
fet & o fadt o § Tt ww g7
@ weY qar ww oo f fieen
afews il A femr o d 1 g e
oY fie @ forey fgmiy of Wi gy
¥ foam 9 q@h W @ o,
IR T & o ok § Y g
A TwIAmeR I oD
WY, v i AfeT ¥ el ¥ o wfiew
e o v € €1 Ay g A
TR awei A feh wfen @,
TE SR W wE am ot €
Y I 9T a}@E W T¥F A g )
@ AT & ariar w7 § e Afew @
g £ €1 Y Y wfw & whw T
TATT RG 1

WG T ORI et &1 warer B,
T qT A FW ¥ w Fraw w et f
Tqag A *Y FAgr T & AT rfigd
WTER TN § o Y gy ot wwar @
A TewT = A foar @y
6T ¢ 1 g ar Ty s W g
# 7A0E & av gy & AT ey v
Ot ifed @ g faeh & et ¥ 7w
fermad i § fir @ aw<lf & s fanl
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[shwfr gy W A)
¥ ¥ wiF e we WX {, it § g
&T &% € v g qW & qw kT
fareer wefrarr g v § fie & et F
& I3 3 1 woard §, vt F fewr
T T g §, o WT AT T I
Zqge WY § | argET ¥ O EE W
firear any wrar § orgh o wf AT @
fwx wPw wt A @, fgm
¥ wWewr e ¥ wr AR
o feandt wer o2 @ fwd 91
oF e A vy e Rqe Q7 & O
At Sty Qv {0 @ W
et § fiw o Gt gree oY oY few ooy
IfFf Sy R eaT | T W
F wa ¥ g ewree wid @ I
waa e ww o fe A&
TR FIOA 7 36T $T A § | IR
syt § wf doww 9T N WK
O ¥ wvwr qqe R g ol AT WY
vt 7 am fe BT ar W 9
R | sefrorr ag guT s X FAR
w3 | TR R g A g e IR
arfaut Jwe, qeaT & FT T9T LT & WX
S T 9y feAres 9T qTAT O
WIT TR T A7 | W A Y
ag & & 3% mvar feer o wed wifae
& T4 Wt FgA it s g aTer ar vy
T E o | Wik R e &
€4 #1 R w3 feam § 1 oy 2fed fe
gart fawm soneft o7 feg @@ ¥ A
8 @ &1 W gy ST qar 6
*t W wfws § w1 § di ww N
TTHE! €Y Tk #1¢ sy A @ T

F (o woft wgiew & wger Tt
g T o oY wavy § Ao ag oY qydfew
€ R 7z @ ax Ot 97 sy § o
W AT ¥ wifiy &% fin gar aedt WY
WY § wedy faer fady | 2 ¥
i g fisar war den s QR
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q¢ o £t wra §, wiegw ¥ ek
firar ama ¢, € oy & &' QAT il
fis wodlf § ygT FAR & TOT ITEY
woi arafor TR 7 wé Y ae oy
¥ % g o wigdh g s srede A
grg § I aer Faell W
gUF AR & wifgw A arfr afgd
WY @ft ) W O & & WA g F
afl far o waT § oY v ¥ wR TN

e &t gft f wrfgd Wi g
WX X T §Y A FY T6A G WY
wR gw § ¥ A wifgd

Shri 8. L. Saksena (Maharajganj):
Madam Chairman, I have come here
today on this fifteenth day of my fast
to move my cut motion regarding the
deplorable handling of the Bangras
University affairs by the Ministry of
Education. The third demand of my
fast runs es follows:—

“The Vice-Chancellor and the
Registrar of the Baneras Hindu
University should be retired forth-
with, the autonomy of the Uni.
versity should be restored by re-
pealing the Banaras Hindu Univer-
sity (Amendment) Act, 1958, and
the status quo existing before the
passing of the Banaras Hindu Unij-
versity Ordinance in May, 1938
should be restored. A high-
power inquiry commttee elected
by the Parliament, either from
amongst its own members or from
outside should be appointed to
enquire into the events which
have occurred in the Banaras
Hindu University in the last one
year and those found gyilty should
be punished The twelve thou-
sand students of the Banaras Hindu
University are precious national
asset and the way they and their
teachers have been treated by the
police and by the Vice-chancelior
and by the Executive Council,
under his guidance, noeds
thorough enquiry.™.
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Todey, 1t 1s a fashion to complan
against indiscipline among the swu-
dents. Various causes are amigned
for this indiscipline, but the’ obvious
cause 18 generally overlooked. It
lies in the character and the qualifi-
cations of teachers, professors, princi-
pals and vice-chancellors who are ap-
pointed to preside over the destinues
of thousands of studenis

ly, therefore, the best talent in the
country is not attracted to the pro-
fession. If teachers of the proper
calibre, character and qualifications
were drawn. into this profession. ne-
turally the students would have been
much better behaved and cases of in-
discipline would have been rare. Gov-
ernment are very greatly to blame for
these low salanes of the teachers,
and for their deplorable conditions of
service. The  key, therefore,
to tackle the problem of student indi-
scipline lies in attracting to the teach-
ing profession men of the best talent
and character. The respons-bility of
the Government which determines
the pay-scales and conditions of ser-
vice of these teachers is, therefore,
:rieat for the present so-called indisei-
pline

But even where the pay-scales and
conditions of service of teachers are
reasonable and fair, appointments are
not made purely on merit; and
favouritism and nepotism have much
play. Therefore, undesirable and in-
competent people get entry into the
profession and the students naturally
become unmanageable,

The most vivid example of this

- favourtism and nepotism has occurred
in the appointment of the present vice-
chancellor of the Banaras Hindu Uni-
versity. It is well known that he was

: thrust upon the university, although
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he had secured the lowest number of
votes in the panel recommended by
the executive council of the university.
The Banaras Hindu University bas the
distinction of having had some of the
greatest sons of the motherland as its
vice-chancellors. The, founder of the
university, the late Mahamana Pandit
Madan Mohan Malviya, was its first
vice-chancellor, Another great Indian
Acharya Narendra Deo adorned that
office a few years back. And now,
these twelve thousand students of the
Banaras Hindu University have their
destinies governed by a person of the
qualification of the present vice-chan-
cellor whom nobody knows in the
country. What a fall! It was natural,
therefore, that some of the most
shameful things should happen under
his regime.

The report of the Mudaliar Enquiry
Committee, even if it be accepted that
it has not been written by the present
vice-chancellor  himself, certainly
proves that the vice-chancellor who
was the representative of the univer-
sity on the committee, did not do his
duty in placing before the committee
correct facts, and this led it into wild
findings which have brought an un-
deserved stigma on the students and
teachers of the Banaras Hindu Uni-
versity and have brought down
national prestige all over the world

The students’ demand that the vice-
chancellor, who was the representa-
tive of the university in the Mudaliar
Committee, should either substantiate
or refute the portion of the Mudaliar
Committee report regarding the moral
turpitude of the students or resign,
was eminently just and reasonable.
But the vice-chancellor has kept quiet.
The report was discussed threadbare
in Parliament and the vehement con-
demnation of it here forced even the
Minister to regret references in it to
eastern UP., to moral turpitude of
students and teachers and the like.
But all this regret does not seem to
have been genuine, for, the almost
universal demand for the removal of
the vice-chancellor and the registrar
hae not still been fulfilled. In fact, the
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vice-chancellor has been encouraged
to carry on his partisan activities of
wreaking vergeance against the
students and the teachers, whom he
thinks to be his opponents. ‘The
Ministry also seems to be very proud
of what it has done in the Banaras
Hindu University during the last one
year, and it wants to continue the
present policy. This is obvious from
the very first paragraph on page 34 of
the chapter on Higher education in the
Repart of the Ministry of Education
for the year 1058-59, which runs as
Tollows:

“On receipt of the report of the
Sanarag Hindu University Enquiry
Committee that revealed a very
disquieting state of affairs, the

President promulgated the
Banaras Hindu University
{Amendment) Ordinance, 1958.

The Ordinance was later repealed
by an Act of Parliament, which
was enacted with effect from the
20th September, 1958 as the
Banaras Hindu University
(Amendment) Act, 1958. Certain
reforms in the administration of
the University have been intro-
duced both under the Ordinance
and the Act, as an interim mea-
sure. The recommendations of the
Enquiry Committee are at present
under examination of the Minis-
tr,_y of Education, in consultation
with the University authorities, the
University Grants Commission, the
UP Government and others con-
cerned, and it is proposed to for-
mulate and ‘bring long-term
amendments to the Banaras Hindu
University Act before the Parlia-
ment during the course of the next
year.”

It is thus obvious that the Ministry
kas leammt nothing from all that has
happened in the university during the
Iast one year, and wants t0 go oh
implementing the recommendations of
waudaﬁumw
even ia future,
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After the events of October last
when sn unprovoked assault an the
students of the University was made
by a battalion of a thousand policemen
on the requisition of the Vice-Chancel-
jor, when the students were jathi-
charged, kicked, beaten and abused
and when their teachers were badly
manhandled =nd the University
was closed for good for months
together after expelling the stu-
dents from the hostels within 72
hours, I had thought wisdom and sense
would have dawned on the Viee-
Chancellor and on the Executive
Council which he controls, and on the
Ministry here. But that has not been
so. Instead, rustications and expul-
sions have continued. More than €0
students have been expelled or rusti-
cated. About the same number have
been expelled from the hostels. About
200 students have been severely fined,
even up to Rs. 50 per student. Tuto-
rial concessions and scholarships of
several students have been stopped
and the entire University is now like
a concentration camp where you can-
not enter freely. A permit is essen-
tial before any person can enter the
sacred premises of the BHU which is
all twenty-four hours guarded by
policemen with bayonets. How de-
moralising must be the influence of all
this on the character of the students
can better be imagined than described.

Besides the students who demon-
strated against him for the remarks
against their character in the Mudaliar
Report, the teachers from Eastern UP
and Bihar are the main victims against
whom the Vice-Chancellor is bent up-
on wreaking his vengeance. Nobody
knows what the Screening Committee
is doing and which are the cases which
have been referred to it. But apart
from this most detestable Screening
Committee, the Vice-Chancellor is
determined to harass and mortity and
dismiss his opponents in every possi-
ble way. The Librarian of the Uni-

been levelled against a dozen of pro-
fessors coming from Eastern UP and
Bihar, simply with s view to haras
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them. An old professor who ig blind
but whose distinguished teaching has
m‘medammhudnoemm

department during the last ten
yoars of his blindness, has been asked
to appear betore a Medical Board even
though he is not yet even 50 years of

. Obviously because he comes from
Eurn'ﬂ.?. The present nominated
Executive Council of the University is
an outrsge on democracy. Most of the
mmbmmnkeammhndlords.
and its decizions are generally
decisions aof the Vicc-chl.nedlor
himself. The students are set to spy
upon and to complain against fellow
students and teachers, and the whole
atmosphere in the University is one
of terror, victimisation, insecurity and
suspenge, which is fatal to academic
ife,

I warn the Government that this
state of affairs must end. The people
of India and particularly of U.P. and
Bihar, will not tolerate the continu-
ance of this state of affairs. The pre-
sent Vice-Chancellor and the Regis-
trar of the University should be re-
tired forthwith, as they are at the
bottom of the whole tragedy.

Mr. Chairman: The hon. Member is
a senior Member of the House. He
should not be reading entirely from
the text. He should look up from
time to time.

Shri Radhelal Vyas (Ujjain): It
may be taken as read.

8Shri 8. L. Saksena: The mutonomy
of the University should be restored
and the BHU (Amendment) Act 1858
should be repesled. A High Power
Committee elected by Parliament
should inquire into the happenings in
BHU during the last one year. The
police should be removed forthwith
from the premises of the BHU and an
air of normalcy should be restored
therein forthwith.

This is the minimum that will heal
the wounds inflicted upon the people
and on the student comamunity of India
by the way the affairs of BHU bave
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been handled in the Iast one year by
the present Education Ministry. If
my warning goes unheeded, the conge-
qmmwm:mbehupy. The peo~
ple of UP and Bihar will not remain
silent witnesses of all these atrocities,
and will not allow the University,
built and nurtured by one of the great-
est sons of the motherland to be ruin-
ed in this manner. 1 know there are
powerful persons entrenched in the
seats of power who are determined to
wreak their vengeance against the
BHU and who want to feed fat the
ancient grudge they bear it. I warm
them that in this land of democracy,
peaple shall remain sovereign and
those who defy the wishes of the
people, shall tarnish their own repu-
tation and be thoroughly exposed.

With these words, I support my cut
motion against the Demand for Grant
of the Education Ministry in regard
1o the handling of the affairs of the
BHU by the Education Ministry dur-
ing the last one year.

Shrl Ganapathy (Tiruchendur):
Madam Chairman, let me first of all
thank you for the opportunity given
me to participate in this debate. In
supporting the Demands of this Minis-
try, T wish to lay stress on the agri-
cultural atmosphere in which the
students can be trained up through our
school curriculum.

Before coming to this, it must be
said to the credit of this Ministry that
financial assistance has been to volun-
tary organisations in the field of pre-

the community and this formulates
good habits in children before they are
put to school at the age of six. Therec-
fore, this must be encouraged. 50 per

have not utilised this amount. This is-
because a lump sum is provided in the
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budget. Neither the State Government
nar the public would understand the
purpose for which these amounts have
been allotted. It has been commented
by the Estimates Committee that this
amount should be separately ear-
marked for pre-primary and basic
education. In spite of this recom-
mendation, the Ministry has not se-
parately earmarked this sum in this
year's budget also. Therefore, some
of the States have not utilised this
grant. I request the hon. Minister to
keep this recommendation in view and
give direction to the States to make
use of this sum for the advancement
«of pre-primary education.

Qasmning 40 Franin 40 Yo St i
the Centrally-aided scheme in educa-
tion, it is significant that more and
‘more amounts are allotted year after
year. Let me confine myself to ele-
mentary education only. There is a
budget provision of Rs. 10} crores this
year. Last year, it was Rs. 7 and odd
crores. This is an apparent indica-
tion of our Government’s interest in
eradieating illiteracy by an earlier
date than expected. Because of the
-appreciable amount of increased bud-
get, many more schools could be
converted into basic schools.

In the primary and post-primary
basic schools, crafts, primarily spin-
-ning and weaving, are taught. Both in
basic and non-basic schools, agricul-
ture, fruit and vegetable gardening are
taught as an integral part of the school
curriculum, but when the students
come out of the schools, we find they
are of no use either to the parents or
1o themselves or to the improvement
of agriculture. So a re-thinking in the
matter of imparting useful education
should be attempted even at the lower
level also. By this psychological
change both in teachers and students,
a sense of self-reliance and seif-de-
pendence should be instilled in their
minds so that they can live in the
willage life and contribute to our com-
munity development activities instead
of being scared away after white- col-
1ared joba
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reduced to Rs. 4'8 lakhs in 1958-59,
in this year's budget.

cultural knowledge and effect Increas-
ea agricultursl prohucfion, tne pre-
sent decision of the Education Depart-
ment to discontinue this scheme can-
not be said to be a wise step. The
Centre must pull up the States and
find out the real causes which stand
in the way of the implementation
of this scheme. It is not enough to
allot money alone but the efficiency
should be judged in terms of imple-
mentation of this scheme.

Therefore, inasmuch as several high
schools have come up in the rural
parts, the scheme should be continued
30 that the benefit of the emphasis on
agriculture and knowledge of the latest
technique would be made available to
the rural areas.

It is a matter of pride to inform this
hon. House that free mid-day mesls
are provided for poor children in the
schools in Madras State. There is &
pioneer scheme for the schools in full
swing and as a result of this, more
children are attracted to schools and
as a result more teachers are (m-
ployed. It is gratitving to note that
the Centre gives 50 per cent of ‘he
galary of the additional teachers
employed.

17 hrs.

With the objective of expanding
primary educstion in the rural areas,
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from the year of appoimntment
Still, 1 have got my own doubts whe-
ther the Government could employ all
the trgined teachers withm the Plan
period

I have some experience uaving
eerved as 28 Member of the Selectiun
Commuttee of training schools in my
district of Tirunelveli In 1958 alone,
nearly a thousand students have come
out as trained teachers Not evehr 20
per cent of them have been abscrbed
this year in the schools because of the
teacher-pupil ratio now in force n
Madras, 1¢ 1 35 At this rate, in 1858,
another 1000 people wil] come out aad
still another 1000 m 1960 Thus, with-
mn three years 1t wall mount upto 30,000
in Madras State and still more withun
the Plan period Is it possible by such
a scheme to employ all the tramed
teachers within the Plan period?

Single tcacher schools have been
opened and I am afraid even if we
introduce compulsory f{free primary
education, only 20 per cent of them
tould be employed By and large,
these tramned unemployed people have
become a3 menace and burden to thewr
parents and also to society So, some
planning is required to cmploy at
least three-fourths of the existing
trained people, and the Centre must
come forward with a swtable scheme
allotting more funds to our State and,
if necessary, directing the relaxation
of the teacher-pupl ratio

In this connection I would request

. the Government to re-examune the
pattern of tramning in the basic

schools g0 that, after such a traiming

for two years, we can have these

people engaged 1n  some useful
occupation during the unemployed

408 (Al YA o
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of the primary school teachers who
are discontented in the villages

With regard to scholarships, I am
glad to find that the amount 1n the
revised budget 1s retained this year
also This 15 not sufficient This
amount must be ear-marked separate-
ly for the Scheduled Castes and
Scheduled Tribes and the Backward
Communties Otherwise, one will
be hit at the cost of the other

The award of scholarships to the
Scheduled Castes, the Scheduled
Tnbes and the Backward com-
munities alone i1s not enough There
18 8 growing tendency in the country
to call every one a member of the
backward community, in order to avail
of this concession The list of Back-
ward Communities » increasing from
vear to year There must be a proper
check to avoid this abuse by rich men
and business people By this unilateral
concession we are creating a separate
class, giving room for a new set of
Backward communities Even now,
or before only 10 per cent or more
of the caste Hindus are having higher
education What are we to do with
the remaming 90 per cent of the
people” Therefore, 1t ., just and pro-
per that equal facilities must be
afforded to the deserving poor children
without consideration of caste or
creed Government must come for-
ward with a new formula to solve this
problem

Lastly, I congratulate this Mimstry
for having recognised the children of
political sufferers also to enjoy this
concession In this connection, I
would request the Ministry to give all
the facihities and educational con-
cessions as well as admission to higher
educational institutions and recrwt-
ments to posts to the children of
political sufferers as well as the re-
patnates from Ceylon, who may be
given treatment on a par with the
Scheduled Caste people
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Mr. Chatrman: Raja thmd-ro Raja Mahonira Pratap: Now, coming
Pratap. The hon. Member may take to Education, Madam, this s my
only ten minttes because there are special subject. When I was only 21
some other members who want to years. old, I gave away § villages and
participate. I would like to accommo- started the Prem Maha Vidyalaya at
date at least another two before I Brindaban which is still going on. I
call upon the hon. Minister. - am still the Governor of the Higher
Secon School and the Prem Maha
Vidyalaya Technical Institute, Prem
Raja Mahendra Pratap (Mathura): Nagar, Mathura.
three special subjects, '
mﬁ:mm and external I have specially devoted years to

affairs. I must make it clear that I this subject of education. That was
am not speaking English and I am not the only original institute in those
an adopted son of Macauiay. I am an days—in 1909 and 1910, where I intro-
adopted son of God and I speak the duced this new system that every

1 student should study for three hours
world federation hnm_e and no Snd with his for =

hours. And, 1 dWd not lollow the

British curriculum. I adopted a new
' Mr. Chairman: In Parliament one  CUrficulum and we finished the school
can spesk only either in English or in course in 7 years and devoted 3
Hindi. There is no world federation years for mechanical engineering.
language. Out of these two the hon. That was long ago in 1908.

Member should choose. When I came back to India 12 years
ago, 1 said that that was not enough
that we make some mechanical en-

Raja Mahendra Pratap: f I would gineers only for the Tatas, the Birlas
have spoken on the General Budget and the Dalmias. We should s0 edu-

I would have said that there should cate the people that they learn to iive

be only one tax. Why tax this and together and work for the country,

tax that? Take even 15 annas in the for society and for mankind. ‘That
rupee but take one tax. These are was my idea and that is my idea.

our people; this is our Government;

whatever you need tax once I would

have spoken like that. I say to our hon. Minister that he

has not yet decided what is the object .
of our education. We only make
some people to run this Government
or to run some institution or some
factory. It should not be the object. *
I say that we should have the aim of

Raja Mahendra Pratap: building a happy human society. 3o,
been allowed to speak on l;x:e:n‘:: what I say is this In every school
Affairs, I would have said that world am: :;llege tl;:re '?::r 3:" f;"“d"
federation is the only remedy; speak g S & Sty -
not of the East, speak not of the West,  oog e 2 qur Sy only for 3 Bours
speak not of the North or speak not :I:zd “!?:tori:: .Io.;'; mwﬂl study
of the South. Speak only of world .0 for 10 or 12 or 15
federation and that world federation

. years. After that they are not
will remove all the difficulties of all .
bt sent away to seek some jobs; they re-

main here and they become the joint ¢
. proprietors of all the school property.
Mr. Chairman: Now, let us come to Madam, since you are a communist,
the Ministry of Education. you should appreciate this, We creste

Mr. Chairman: Now, let us come to
the Education Ministry.
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may tell you for your information that
in 1946, on the 13th of August, when
Mehatma Gandhi held his prayer
meeting at Sheo Gaon he asked me to
pray according to the Religion of Love
and he did not pray himself. When
our hon. President heard my prayer
of the Religion of Love, he said: if
these ideas spread in our country,
then there will be no war, o
struggle, no quarrel.

Shri 8. M. Banerjee
What 15 the prayer?

(Kanpur):

Raja Mahendra Pratap: That will
take a long time; if 1 can get half
an hour, 1 will recite it.

Mr. Chairman: Please do not stand
by these interruptions; you may con-
tinue.

Shri 8. M. Banerjee; At least some
portions.

Raja Mahendra Pratap: I will recite
it.

W13 | XaT e, WeATE, TET,
R LU R LA L £
i g, NFgE A, e AT
o g ¥ free g, A fraT @,
woEfeE kTR T F W
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e e A g i gmaft o @ &
firedr §1 o w0 F o Qe sppewey vl
wrfge, ¥y o fgear-gae WY gt &
i@ty

¢ RRd Sy, W WY &
waT 7 g ¥ o gy alr A
wnferRawar & 2 & 7 R g,
T THw R, T gt 9
7 g 0w ANF, 7 I97 TET WX
qEd-TrEt, ¥ f ¥ e e
war fesgw fraee o | s, s,
W, A A RA T AT @ 1 7
oo w1, TN o faena e
#Y a7 w¢ A IH T

1 say that it is really very necessary
that our society should be made moral.
Pcople are not paying sufficient atten-
tion to my movements. I have the
movement of the World Federation,
the Aryan Federation, the Religion of
Love, the martial race union, unity of
religions. 1 have many institutions.
My friends here in Parliament do not
know anything about them. If they
meet me I will explain how we c¢an
make m soctety all to work for all,
to make all happy. We can make the
society frictionless. But we are here
creating more and more struggle; we
are not aiming at a frictionless society.
An engineer always tries to remove
friction from his machine but from
this great Indian nation we are not
removing friction. We are creating
more and more friction; parties, reli-
gions, castes and professions fight I
want a frictionless society where all
should work for all to make all
happy.

Shri Supakar (Sambalpur): I vas
listening to the speech of Shrimati
Subadhra Joshi and when she spoke
about the character of Hindi 1 was a
little surprised that only that \type
of Hindi should remain in India which
is understandable by all the children
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of thic part of the country. But the
question is whether the Hindi that is
going to evplue, the Hindi that s
ultimately going to become the
Raghtrabhasha of the country should
contain a larger percentage of words
of Arabic and Perslap origin or whe-
ther it should contain a larger per-
centage of Sanskritic origin. If we
go in for the former category, them it
is quite certain that it will not be
understood by the larger majority of
pedple in India, especially South of
the Vindhyas. 1 do not want to enter
inta that controversy. But in that
connection, 1 would pinpoint the
attention of the hon. Minister to the
recommendation of the Sanskrit Com-
mission which has been practicelly put
into the National Archives of India
before ft is mature for consideration

the Government have not made wup
their minds as to which of the re-
commendations ought to be put into
practice. In page 102 of the annual
‘report of the Ministry it is said:

“In pursuance of the recommend-
ation of the Commission the ques-
tion of setting up a Central San-
skrit Board to advise the Govern-
ment in the matter of promotion
of Sanskrit is under consideration.”

Last year the Government paid
Rs. 1,88,000 for the promotion of San-
skrit but that has been reduced in the
meantime to Rs. 1,25000. How this
amount has been spent is stated on
page 101:

“Under this scheme a sum of
Rs. 25,000 has been given to the
Central Council of Sanskrit
Edueation, Hyderabad for estab-
lishing a traditiona) Sanskrit
College near Hyderabad. A sum
of Rs. 1 lakh has been given, to the
Sanskrit Dictionary Department,
Deccan College, Poona, towards
the preparation of a Sanskrit

MARCH 17, 1080
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dictionary on histatical principles
‘dum, the current year”

eloquent speech
on this subject, but
pained when our hon, friend Shri
Nair interrupted him and asked how
many Sanskrit books are written these
days. I would put a question to Shri
Nair. Since the total number of
books written in English in India
far out-numbers the number of
books written in  other languages,
should we therefore hold that the
other Indian languages or mother
tongues should never be entouraged,
and neither should Hindi be encourag-
ed 50 long as we are not able to
produce sufficient number of books
which will out-number the books
produced in English?

1722 hrs,
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(MR. DePuTY-SPEAKER in the Chair]

To my mind, if we have 14 langu-
ages as the mother tongues of different
parts of the country, Sanskrit gives
inspiration and all the languages are
derived from Sanskrit. Therefore, ¥
would rather prefer to call Sanskrit
our grand-mother tongue, and 1 would
ask Mr. Nair whether he would l:ke
to fight with his own grand-mother
and take credit for having vanquished
her.

Shri C. K. Nair:  She should he
given her proper and respectable
place in the house.

Shri Supakar: Sanskrit is not a
lahguage which is out to compete with
the other langusges of India, but it
deserves to be fostered, promoted and
encouraged. Unless we foster it, we
will have to face the consequences.
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Our ancient lore 13 fastly vanishing
Tha literature and the different people
with the historical materials in this
isnguage which needy discovery and
re-discovery are going beyond our
gnips, because the persons whd are
at present well verned m Sansknt
are fmt going out of this world
Therefore, I draw the attention of the
hon Minster specially to the recom-
mendations of the Commission re-
garding research and developmeni of
those branches in Sansknt which have
not been properly spotlighted and no
syfficient research has been carred
on And, Re 1,25000 a year, 1 would
, submut, will be of little help :n that
direction

1 am glad to note that the All India
Radio has taken more kindly to
Sanskrit, and it has been popularising
this language by gmiving certain
programmes of Sanskrit drama and
other things But that eredit does not
go to the Ministry of Education

Now, Sir, I shall come to tne in-
crease In expenditure in the Minis-
try which has resulted in the bifurca-
tion of the Ministry since last yea1
Last vear it was only the Mustry
of Education and Cultural Affairs to-
gethei, but this year we have to vote
for the Mumstiy of Education and the
Ministry of Cultural Affairg will come
at a later date Last year the admun.
istration had an expenditure of
Rs 6882 lakhe and within the course
of eight months the expenditure of
the administration has gone wupto
Rs 8875 lakhs But I would submut
that, in spite of all this, we need an
explanation from the hon Mimster
as to how guch an enormous increase
of Rs 20 lakhs has come about within
the last few months In this con-
nection, I would draw the attention of
the hon Mimster to the slowncss of
the Ministry and show how slowly it
moves 1 shall, first of all, draw
his attention to the necesmity of hav-
ing free and compulsory education for
which a target has been fizxed by the
Planning Commission. The Planning
Commission has said that we should
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be ready, that 15 t0 say, we should
have fulfilled our aim in regard to
compulsory and free primary edu-
cation by 1065-86 In this matter
what have our Government done®
They have <et up the All-India
Council of Elementary* Education It
158 said that the Council was set up—
1 am referring to page 11 of the
Annual Report—n June, 1957 to pre-
pare programmes for the mntroduction
of free and compulsory elementary
education, but 1t has held two meet-
mgs so far, one on 10th gnd 1ith
March, 1958 and the other on 10th
and 11th October, 1858 If it proceeds
at this rate, I am afraid we shall
never be able to achieve or target by
1985-66, because, 1t 13 just six years
only from now, when 1065 ariives
So, unless we are very active from
now on, we shall not be able to achueve
the target that 18 set by the Planning
Commassion

In this connection, 1t 15 also sug-
gested by the Planning Commission
that before 1980-81 we should have 50
per cent of all the boys and girls of
the age-group 6 to 11 in the schools
in all the States, but we find that
manv of the States like Bihar, Orissa,
Uttar Pradesh Madhya Pradesh and
Rajasthan and small territories like
the Andaman and Nicobar Islands
can never hope to reach that per-
centage by that time What are the
Government doing in this matter? I
am afraxd that so long as this match-
ing contribution principle 15 adhered
to, the poorer States will never rme
up to even 50 per cent bv the target
date fixed

About the slowness of the Mirustry
regarding the development of sports,
Shr1 Vasudevan Nair has referzed
to that, and so I shall not take
any time about it Regarding scholar-
shipe for foreygn studies, I shall make
a brief reference The Estimates
Commuttee’s report regarding this
matter 18 very revesling In the year
1953-56 there was 130 scholarships
availlable for forelgn studies in
Germany and 477 persons apphed for
the scholarshups But the peTsons
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who were sent to Germany to avail
of that echolarship were only 16 in
the post-graduaste and sbout 17 for
the second category. About 100
scholarships llpud

Mr. Deputy-Speaker: The hon.
Member should conclude now.

Shri Supakar: In spite of the re-
commendation of the Estimate Com-
mittee last year, we are told that 18
TCM schplarships lapsed this year
also. If we see the way in which the
Ministry is progressing, I do not find
any hope for the Minmstry m spite of
the fact that education is the main
responsibility of the States and that
the Centre has to do only that much—
only very little is left for it to do.

Ch. Ranbir S8ingh (Rohtak): Sir, the
Opposition Members are given more
opportunities.

Shrli C. K. Nair: I want to :emove
a misunderstanding which has been
created. 1 never meant any disres-
pect for our great and ancient San-
skrit. On the other hand, I have got
the greatest admiration for it. It is a
great repository of all our ancient
learning, philosophy, grammar and
what not. But, can it take the place
of one of the modern languages in
this scientific age? That was my
point.

Mr. Deputy-Speaker: Shri M. R.
Krishna might take a few minutes. 1
am sorry, 1 cannot accommodate Bhr:
Das Gupta. After that, I will call
the Minister.

Shri M. B. Krishna (Karimnagar-
Reserved-Sch. Castes): It is an ad-
mitted fact that education is the very
key for the national progress and

’ prosperity. But the way in which
the Education Ministry often changes
the educational pattern makes one to
feel that they are not definite about

, ¥as purpose for which they want the
poiile in this country to be educated.
We been speaking about the
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Départment have decided to start
Mylti-purpose high schools which, I
€4], is almost similar to the technical
Sthools in the foreign countries. But
ONe thing is certain. A In the technical
Schools they lay great emphasis on
thy technical courses and the students
Who come out from the technical
schools are confident enough to do
thy work in which they had training.
Byt in the multi-purpose high schools
Slice the courses are started from
thy oth class, even though the boy
QUglifies from the multi-purpose high
School, he will not have that con-

ce to take up any work in which
he has trained.

Further, in this country everyone

ows that education is very poor
&ng every State has yet to do a lot in
thy field of education. The Edu-
C8ijon Departments in the Siates as
Wé]] a5 in the Centre will have to de-
Pend largely on the private parties
10 start educational institutions. But
th way in which the Government
8f4ists oy encoursges the private
Plties to conduct educational courses

rather very slow and not really cn-

M4mber, and that was catering to the
Dosds of the Scheduled Caste com-
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muntties. Even though that was the
mummmﬂmwﬁh?‘
get any assistance whatsoever, sither
#rom the Btate Government or from
the Central Government. This is the
way in which even our multi-purpose
schools are functioning.

The equipments in the multi-purpose
schools are very costly. The Govern-
ment has got a plan to convert all
the existing schools nto multi-pur-

:
?
&
|
1

into multi-purpose schools

1 understand that even today the
differences between the State Govemrn-
ments and the Central Government on
the point of education, particularly the
time that has to be devoted for the
aeademic studies and for the technical
studies has not been decided and

States But, there are still many
States which have not fully taken
advanta of this multi-purpose

"

Mr. Deputy-Speaker: He may come
to his most important points, because
1 am going to call the hon. Minister

|

i
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the Sports Council would expect will
have a clear view about this.

One last pomnt that I would ke to
stress 1s,

Mr Depaty-Speaker: He has already
had his Jast pomt.

Mr. Deputy-Speaker: Really?

Shri M. R, Krishna: The Education
Ministry is giving scholarships to
Scheduied Caste students. It has
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deflutely deserves a scholarship or
not. Therefore, I would request the
Education Minustry to give this res-
ponsibility to the various States instead
of having the Scholarship Board
at the Centre and delaying payment
of scholarstup to the student 1n States

Ch Ranbir Singh: There are omy
20 runutes The Minister may reply
tomorrow

Mr. Deputy-Speaker: Tomorrow's
programme will be disturbed then
Therefore, I have to call the hon
Minister

At TF AOE I A1 AT
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m ?
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AT AgE wY 4T Ag) faay mar ¥
3 TN T A ghosde o 13

The Minister of Education (Dr. K.
L. Shrimali). Mr Deputy-Speaker, in
the first instance, I should like to
thank the hon Members who have
perticipeted . this debate. They
have made very valuable suggestions
and I would like to assure the House
that the Munustry will give full con-
sideration to all the suggestions that
they have made
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In making an apprasal of the werk
of the Education Ministry, it would
bave been better if we had Kept in
mind the constitutional provisions As
far as the Government of India is
concerned, 1t has a very limuted res-
ponsilality The Government of Indla
is concerned mainly with the main-
tenance of standards and research in
the Universities But, for elementary
education as well as secondary educa-
tion, the responsibility is entirely
with the State Governments Dur-
INng recent yefrs, a welcome develop-
ment has taken place that the Manis-
try of Education is taking greater and
greater responsibility for this subject!
It has formulated policies and
programmes m consultation with
the State Governments, and 1 am glad
to say that in a large measure the
Minmstry has succeeded in implement-
ing the various programmes  and
polhicies which were put before us by
the various commussions, as a  result
of which we now find that the
national pattern of education is gra-
dually emerging

Several hon Members huve ex-
pressed great concern about the slow
progress of elementary education I
share the concern of thie Houwe, be-
cause free and compulsory elementay
education 15 not only a direcuive m
the Constitution, but without bulding
up this base, many of our plans of
development will not matemaus. We
must built up schools before we build
up factories because we shall need
men to run these factories

In spite of various hmitations, con-
siderable progress, has been made in
the fleld of elementary education. The
House will remember that in 1857 the
Government of India, m collaboration
with the State Governments, had
undertaken an all-India survey of ele-
mentary education to identify and
enumerate every distinct habitation
and to delimit the school areas to be
served by the existing schools in the
, middle and bhigh school
and to suggest suitable lotations
new schools § am giad o tell

§

f
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the House that the survey i3 now
over, and the State reports and the

sapygeys
e
fiegl
g
Esgﬁgf

g Es
geesd
it

recommendations regarding the loca-

In the expansion of elementary
education we have to face two big
problems. One is with regard to
girls education and the other with
regard to the slow progress in States
which are economically backward.

The House 1s aware that a, far as
women's education is concerncd, the
Government of India had appo:nted
a Women's Education Committee.
This Commitee focussed our attention
on the fact that the education of
girls 1s lagging very much brhind that
of the boys

In 1956-57 out of 553 per cent of
children 1n the age group six to
eleven attending primary schools,
only 17'8 per cent were girls How,
if we are to realise our target of free
and compulsory education for the
age group of six to eleven by the
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of Education has decided that they
can make use of our share, even if
they cannot find their contribution,
This will enable those State, alsgp to
participate in the scheme, which could
not find the matching contribution.

The House will also be glad to know .
that the Ministry has decided 10 in-
clude mid-day maepls to girls as being
eligible for Central assistance wunder
their scheme to expand education of
girls

The Ministry has also given asswt-
ance to the States for separate secon-
dary schools for girle with hostels
attached to them. If the State Gov-
ernments include such schools in their
development programme, they ' are
eligible to get 50 per cent, financial
assistance The University Grants
Commassion has recently taken an
important decition, which, I  hope,
would greatly promote girls’ edu-
cation and the setting up of  girls’
hostels. The University Grants Com-
mission has agreed to meet 75
per cent of the expenditure
for the construction of hostels at
women's colleges In this way the
House will see that the Ministry  of
Education 1s determined to ciose this
gap which exmts between boys edu-
cation and girls’ education.

Another interesting and notable
development which has taken place
during recent years s with regard
to the provision of mid-day meais. I
consider the programme of ‘mid-day
meals as an integral part of our
scheme of free and compulscry edu-
cation, because compulgion has no
meaning for those children who are
famished and who are sem:-starved.

The House would be glad to know
that a beginming has already been
made in this direction. During 1909-
60, six States, namely, Bihar, Jammu
and Kashmir, Kerals, Madras, Mysore



6823 Demands MARCR 17, 1909

[Dr. K. L. Shrimali)
Amindivl Islands and Pondicherry
have included the scheme of mid-day
metls for elementiry school children
' in their development programme. The
Government of India will meet 50
of the expenditure in-
curred on this scheme. In this con-
nection, the State of Madras has done
commendable work, and I hope other
also soon emulate their
example, and local co-operation and
voluntary effort will be forthcoming

children in the sage group 6-—11 in the
States of Jammu and Kashmur,
Bihar

get. The differences are s0 great that
unless special assistance is given to
those States which are backward,
economically, I do not think it would
be possible to realise our targets.

Shri Vasudevan Nair: But the
advanced States have their own pro-
blems also.
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is also taken into mocount in mak.
ing this allocation. The backward
States will considerably benefit
through our scheme of relief
for the educated unemployed and
the scheme in relation to girls’
education. We are ulso trying to
get the approval of the Planning
Commission for an allocation of
additional 40,000 teachers under this
scheme of relief to the educated un~
employed, and if we get their ap-
proval during the current year, it is
our intention to place these teachers
at the disposal of the backward
States. In this way, we want to
bridge this gap. The Ministry has
also under consideration a proposal
to assist the States in undertaking a
big programme of teachers’ training.
to provide teachers to be utilised in
the Third Five Year Plan,

It will thus be seen that a stage is
being set for the devdlopment and
introduction of free and compulsory
education. We shall need about Rs.
300 crores in the Third Five Year
Plan, and if this amount is avail-
able, we shall be able to reach our
target.

In the past, we have given a great
deal of attention to the improve-
ment of science studies in colleges
and universities, but very little
has been done to lay the foun-
dations in the elementary schools.
For this purpose, the Ministry



schools prove to be better, certainly
everybody will automatically send his
children to the schools; there need not
be any compulsion an Ministers for
thatt You cannot compel anybody,
under the Constitution, to send his
children to a particular school.

Now, in connection with this, I
propose to carry out a nation-wide
campaign {o orient all elementary
schools towards the basic pattern.
Short training courses are expected
to be organised at ° the tehsil and
taluka leve] for this purpose. A
minimum programme of basic educa-
tion has been drawn up, both for the
rural and urban schools, and it is
hoped that during the next two or
three years all elementary schools will
be oriented towards the basic pattern.

ing pay-scales need no revision at pre-
sent. The extent of the improvement
of the pay-scales varies from State to
State; and in , some cases it is as
much as 50 per cent above the ori-
ginal pay-scales. The total contribu-
tion which the Central Government
is making towards this scheme has
been gradually incressing. In 1956-57
the Central assistance was Rs, 77
lakhs; in 1957-58, it rose to Rs. 196
lakhs, whereas in 1858-590 the Central
grant will amount to approximetely
Rs. 235 lakhs. As in all schemes of

any means satisfled that the pay-
scales are adequate and it will be our
continuous endeavour to raise their
economic and social status as alw
their professiona] efficiency.

With regard to secondary education,
some reference was made. I would
only briefly say that in the Second
Plan our targets for the conversion
of high schools into higher secondary
schools and muti-purpose ichools is
nearly reached. In fact, in the case
of higher secondary schools it has
been surpassed.

In the Second Plan there was =
provision for the establishment of $37
multi-purpose schools and for the
conversion of 1140 high into higher
secondary schools. The latest infor-
mation available from th

%
§
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ing the targets hid dowm in the
Second Five Year Plan.

.

In order to establish greater
co-ordinatioi  between the Centrsl
Government and the State Govern-
ments, Wwe have reconstituted the
All India Council of BSecondary
Education and we are setting up a
separate Directorate. And, if the State
CGovernments also collaborate, I also
Propose 1o set up regional centres so
that there may be greater collabora-
tion between the BStates and the
Centre, so far as the schemes of re-
organisation are concerned. We do
not want to do anythigg which is not
accepted by the State Governments
and I do hope that with their good-
awill and co-operation we may be able
{0 move forward in this direction.

There was one lady Member, 1
think, Shrimati Subhadra Joshi, who
said that Government shouid take
over all private institutions, that
there was no need to have private
institutions I expect that her experi-
ence of private institutions has been so
bad that she was led to given an
advice of despair (Interruption). Of
course, private nstitutions which
inculcate the poison of communalism
or casteism should certainly be curbed.
But, it is our policy to encourage pri-
wvate enterprise in education as much
as possible In fact, my Ministry is
setting up an Advisory Committee
to advise the Government regarding
financial assistance to certain selected
important national institutions which
were started as part of the national
movement and which continue to
make significant contribution to
educational reconstruction.

The sources of private charity are
drying up and Government are an-
xious to enswre that these important
institutions are not allowed to lan-

courage them so that they might

submit that the University Grants
Commission is fully seized of the pro-
blem and is already taking steps
to reduce the number in the
universiies and colleges. It is also
suggesting to them that they might
set up some kind of selection tesis
or some kind of criterion by which
they may be able to select only
those students for the universities
and colleges who are likely to derive
benefit from higher education. At
present, as they pointed out, there
15 great wastage and 650-60 per
cent are failures. This must be ar-
rested

18 brs.

Mr. Deputy-Speaker: Normally, we
ought to have taken up the half an
hour discussion at this moment I
think there i1s some margin tomorrow
at the end of the discussion relating
to the Law Ministry and we can ‘take
up that item tomorrow if hon. Mem-
bers do not have any objection. This
can be completed today.

Shri Warior (Trichur): For how
long shall we sit?

Mr. Deputy-Speaker: As soon as
he finishes, we disperse. Anyway
1t would be before 6.30.

Dr. K. L. Bhrimali: I would not
detain the House very long. The Cen-
tral Advisory Board of Education
accepted at its last meeting in Madras
the principle that the University edu-
cation should be provided for those
who are intellectually fit for it and
likely to benefit from it. With our
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‘D, Erishnpgwaml: What dows it
A .

Shel Warlor: Sir, the Minister was
pleased 10 say that the number in
the universities wil] be reduced. , But
wiless the Government has a scheme
to recognise the lower examinations
or lower qualifications sufficient for
employment, how can this craze for
degrees be stopped? Has the Gov-
ernment considered that question
also?

Pr. K. L. Shrimali: I am not going
inte the details. The hon. Member
is aware that the Government has
taken various measures to reorganise
secondary education. The time has
come when the Universities should
put some restriction on: admissions
and fix some kind of criterion or
admission test for judging the
students’ capacity for university
education. The mere passing of a
Higher Secondary examination cannot
be considered an adeguate qualifica-
tion for university education,

The University Grants Commission
is mainly concerned with the im-
provement of standards and they
cannot obviously put up with a situa-
tion in which the measures taken
by them for improving the wvarious
amenities and the whole apparatus
of higher education, are neutralised
by the invading tide of numbers,
leaving the situation exactly what it
was before such efforts commenced
and perhaps a little worse The
Commission has, therefore, been ud-
vising the colleges to reduce the
numbers so that normally they should
have not more than 1000 students
and, in special cases where adequate
facilities are available, the number
may go up to 1500.

Another problem which nas been
of great concern to the Government
s with regard to the educated un-
employed. A number of measures on
different fronts will have to be taken
to find suitable avenues and jobs for
the educated unemployed. In order
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that this problem may bé tackled
properly, the need is to

‘make a scientific study of the output

of educated persons and the employ-
ment opportunities that are, or may
become, available in the near future.
A rationa] relationship between the
output of our educational effort and
the needs of national economy will
have to be established in order to
avoid the present imbalance and its
recurrence With this end in view
the Ministry proposes t{o carry =
survey of the distribution of high
school students and graduates in in-
dustry and other professions and to
assess the future demand and supply
of educated person at all levels so
that, broadly, enrolments in schools
and colleges may be regulated accord-
ing to the requirements of natinnal

economy

Sir, before I go over to other
points, I should at this stage like to
answer some of the criticisms which
were made by Dr. Ram Subhag Singh
and some other hon. friends on this
side with regard to the Banaras
Hmdu University. The affairs of the
Banaras Hindu University have been
fully debated in this House, not once-
but several times. The Visitor
appointed a committee. That com-
mittee made an enquiry The report
was fully discussed in this House and
the Act was amended. After the
Act was passed the Visitor appoirted
an executive committee of § persons,
and out of these 9 persont 4 of themx
are distinguished Members of Patlia-
ment, people who have risen to the
highest position in public ife and
whose integrity and whose character-
would inspire confidence in every-
body. Among the Members are:
Pandit H. N. Kunzru, Patanjli
Shastri, Shri Khosla, Professor Wadia,
people who have risen to the highest
position in public life. The Univer-
sity is now being administered by this.
executive council,

An Hon. Member: That is known.

Dr. K. L. Shrisaall: If it had been
known, the points should not have
been raised.



very happy that the police
stay in the University.
most unfortunate thing, and if
were in my power I would like 1o
withdraw the police from there to-
day: But I would like hon. Members

-

to realise that it is the executive
«<ouncil that is functioning.
Shrl P. N. Singh: We want to

Xknow the present posilion.

Dr. K. L. Shrimal: I will answer
‘the point raised by the hon. Member.
But this is a position which I think
should be appreciated hy the House
“The police was called by the execu-
tive council. The police is staving
there at the instance of the executive
<council. What is the Government to
do? On the one hand jou say that
Government are interfcring and on
the other hand, whey Government
withhold its hands you say that Gov-
<rnment should go and take action
immediately.

Shri Vasudevan Nair: You should
use your good offices.

Dr. K. L. Shrimali: With
40 bonds....

regard

Shri P. N, Siagh: The police is re-
maining in the areag for the last six
months. Is it required still there?

Dr K. L. Shrimall: In my opinion
% should be removed. But who is to
act, is the question.

Shri Waror: The reason
have been given in some other way.
* /
Mr. Deputy-Speaker: Has the hen,
Member any information,

Shri Warlor: There was a guestion
in this House.

Dr. K. L. Shrimali: If there is any
information in this connection, 1
would make further enquiries and I
would let the House know about the
actual position. Ax far as my infor-
mation goes, I can only get this infor-
mation from the Vice-Chanceller, and
he says that not a single boy has been
fined in connection with my wisit to
the University.

Shri P. N. Bingh: 1 want to inform
the Minister that certain  students
have been fined in that connection.
If the Ministry is ready for enquiry,
we can give the names of those atu-
dents who have been fined.

Dr. K. L, Shrimall: We shall be
very glad to have this information. I
shall then ascertain further from the
university. I am glad that the hon.
Member says he will give me the
names. They may have asked for ex-
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ment are concerned, as a
policy, we would Like to stick to the
international termunology as far as
possible and translations will be made
wherever necessarv, and where they
fit 1n with thr general programme

Seth Govind Das: That was the
only pomnt of dispute I want to
know whether the policy of the Gov-
ernment m this respect had been
finalised, whether the scienufic ter-
minology is going to be taken from
Sanuknit or the present terminology
18 going to cxist That 1s the man
question

Drz. E L Shrimali: The Government
have got to go by the Constitution
The Constitutional directives are very
clear—that we have to lean on
Sansknit for thus purpose  Therefore,
there 1s no question

Seth Govind Das: But that 15 not
being followed

Dr. K. L Shrimali: In fact, the
complaint 18 be:ng made that we are
using too much of Sanskritised words

Shri Hem Barus: It 1s better not to
transiate the techmical and scientific
terms into Hindi or any other langu-
age In the English language also,
it i8 not done like that
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Dy, X. L Shrimali: But Seth Govind
would not agree to that That is
the giMeulty.

R¢th Govind Dad: There is no in-
‘égunoml screntific termunclogy 1
(o]

Br K. L. Shrimali: Measures are
alsy under consideration for establish-
Ing s Hind: Directorate which would
be gble to concentrate on the various

es ntensively and increase the
tempo of work.

Shri Braj Raj Singh- And employ
CeMain persons

Dr. K L Shrimali: If the hon Mem-
bey wants to attach motives to every-
thing that the Ministry does, I have
Nothing to say

Shri Braj Raj Singh' That has been
the action

Mr. Deputy-Speaker. Order, order
Let the hon Minister proceed

br. K. L. Shrimali: After all these
facts which we have pelated, 1f the
hop, Member stll thunks that the
Minsstry 1s doing nothung, 4 am scrry
I have nothing to say The Govern-
ment 1s gaving high priority to the
T4ning of Hindi teachers n its
scheme of propagation of Hind: and
It has decided to set up tramming col-
Jeges 1n non-Hindi-speaking States at
theyr request and to meet the full
€Xpenditure out of the Central funds

It has also been decided to  re-
Ofganise the Akhil Bharatiya Hind:
Parishad Mahavidyalaya, Agre, to pro-
Vide facilities for research and ad-
Vinced traiming of Hindi  teachers
Thys Institute for Hindi will function
More or less on the same lines as the
Central Institute of Enghsh which

hay glreadv started its work this
Sepy

Mv hon friend Dr M 8 Aney
SPoke at great length about the im-
Portance and value of Sanskrit
studies Sanskrit 15 the repomtory of
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our cultural heritage, and though it
has not been possible for the Central
Advisory Board of Education to make
Sarckrit a compulsory subject, the
[{YL amlms:oﬂmmmmom

snsmiury gl SIsmuBodax pIvog
p?'uﬁcn of the Sanskrit Commission is

under examination. We are in con-
sultation with the universities, the
University Grants Commission and
the State Governments. As far as
the Ministry of Education is concern-
ed, we are already proposing to set
up a Central Board of Sanskrit short-
ty, to advise the Government on
matters of policy pertaining to the

and development of
Sanskrit.

Shxi Supakar: How long will it
take?

Dr. K. L. Shrimali I hope to an-
nounce the composition of this Board
within a few days.

Some reference was made with
regard to development of sports As
the House is aware, Government had
appointed ‘some committee sometime
back to inquire into the reasons for
the uneatisfactory performance of
Indian competitors in the Olympic and
Asian Games and suggest measures to
bring about an improvement. The
Government are in general agree-
ment with the recommendations made
by this Committee, We have also re-
constituted the Sports Counsil and
we will take further steps to - im-
plement the recommendations of this
Committee. Government has no in-
tention to interfere with or to en-
croach upon or to usurp the functions
or the authority of the Natinnal Sports
Federation, but Government will cer-
tainly withhold grants if the associa-
tions ignore the advice of this council.

I think it was my friend, Shri
Vasudevan Nair who spoke about the
need for instituting  compulsory
national service. For some time past
the Government have been examining
how best a scheme of national serviee
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can be organised in order io improve
the standards of discipline and give
our educated young men snd women
an opportunity to sssociate themselves
with the important projects of national
reconstruction that are going on
under the Plan. This question was a
subject of symposium on the 3bth
annual meeting of the Inter-University
Board and the 8th Quinquennial Con-
ference of the Universities, 1 pro-
pose to place this matter before the
next meeting of the Education Minis-
ters. While it is generally agreed
that such a service will be highly
useful. there is difference of opinton

with regard to compulsion. The
Government will take into  account
all aspects of the question betore

formulating a scheme which would
mobilise the creative energies of
the youth for nation-building aetivit-
ies,

There are various other important
steps which the Ministry is taking
in the field of social education and
the education and employmen: of the
handicapped. But it is not my inten-
tion to detain the Housé any longer

Then a point was made with regard
to the increase in administrative ex-
penditure. The admunistrative ex-
penditure has gone up ‘'rom
Rs. 46,43,000 to Rs. 59,43,000 merely
due to Rs, 8 lakhs for the additional
staff for the Hindi terminology section
where we are trying to intensify 'he
work in Hindi.

Shri Supakar: I have no intention
fo interrupt the hon. Minister. But
if the demands of the M:nistry of
Education and Cultural Affairs are
put together the cost is Rs. 88 lakhs
this year whereas the cost last year
was Rs. 68 lakhs.

Dr. K L. Shrimali: I cannot say
about the Ministry of Cultural Affairs.
But certain developmenty have taken
Place in the Education Ministry which
require additiona) expenditure, In-
cluding the provision of Rs. 1 lakn
for two bureaus. Then, of course,
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normal increments have taken place
with regard to salaries.

The House will thus see that the
Ministry is making efforts on  all
fronts to provide an educational sys-
tem which will meet the requirements
of a dymamic society like ours. It
is a stupendous task and has very
few parallels in the history. Our
progreas is by no means spectaculwr
but considering the limited resources
at our disposal the achievement is
not in any way insignificant. There
is no need for complacency but there
is no need for despondency either. The
new developments that are  taking
place in our educational system clear-
ly indicate that it s responsive to
new social changes. In the past, edu-
cation has not received higher prior-
ity. But there is a growing con-
sciousness that it is only through more
and better education that we can
improve the quality of our citizens.
During the next few years we nay,
therefore, hope for more intensive
and concentrated effort for the de-
velopment and improvement of edu-
cation. I have nothing more to say.

Shri Braj Raj Singh: May I sk a
question? It is reported that the
Prime Minster stated at a mecting of
the Congress workers at Bombay
that education at all stages rhall be
free by the end of the Third Plan.
The Education Minister has hcen
saying that by the end of the Third
Plan, he may be able t!o give free
compulsory education up to the stage
of 11 years only. What is the exact
position now? That report so far has
not been contradicated by the Gov-
ernment or by the Education Minis-
try itself.

408 (Al) LSD.—9.
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Dr. K. L. Shrimali: I have not got
the Prime Minister’s speech with me,
But, as far as we are concerned, we
propose to make provision if funds are
available for free and compulsory
education by the end of the Third
Plan for the age group 6 to 11.

Mr. Deputy-Speaker: Are any cut
motions pressed?

Some Hon. Members: Nonc.
All the cut motions were, by leave,
withdrawn,

Mr. Deputy-Speaker: The question

*That the respective sums
exceeding the amounts shown
the fourth column of the order
paper, be granted to the Presi-
dent, to complete the sums neces-
sary to defray the charges that
will come in course of payment
during the year ending the 3lst
day of March, 1960, in respect of
the heads of demands entered in
the second column thereof against
Demands Nos. 13 to 15 and 110
relating to the Ministry of Edu-
cation.”

not
in

The wmotion was adopted.
18.23 hrs.

The Lok Sabha then adjourned il
Eleven of the Clock on Wednesday,
March 18, 1959/Phalpuna 27, 1880
(Saka).
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DAILY DIGEST
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CoLumNs WRITTEN ANSWERS TO

ORAL ANSWERS TO QUBS-

TIONS.

5Q.
No
1291,

1292.
1293.

1294,
I2358.
1296,
1297.
2398,

1300,
1301,

1304.

1307.

1309
1310,

1313

1314,
1316.
1318,

1319
1321.

1333

6581—6623

Mhl;onofﬂomh
Khagagpur Section
Barth tremors

Second bridge on the

i 6581~R2
6583—86
Yamuna

6586-87

Study of nunor irnga-

tion schemes in Chine 658891
Central Institute of Study
and Research in Com-
maunyty Development
Purchase of shups
Extenston of postal fa-
cilines

6591—93
659395

. 6612-13
Procurement of paddy  6613-14
Goods traun collision  6614-15
Raza and Buland Sugar

Factonies, Rampur 6615—18
Dethi-Agra Road 661819
Street lhghtng on the

road to Mmar  6619-20

Rajasthan Canal Project 6620—23

WRITTEN ANSWERS TO

QUESTIONS

sQ
No
1290
1299.
1302
1303
1305
1306

662365

Power Projects in Hima-
chal Pradesh

6523
Tungabhadra High Level
Canzl 6623~24
Development of Agarnala 6624
Sale of books and news-
Elpen on  Rulway
aons 6625
Settlement operation n
Masupur . 6625
Rourkela-Talcher Ryl
Line 6626

QUESTIONS—contd.
5.Q. Subject
No.

1308. Daulat Committee Re-
port on Bhakra Project
1311. Ghiding Centres
1312. Works Committee
1315. Deaths due to heart
failure .
accident on
-Bhagalpur Line
Fertihizers

Barl bhicatton  and
lm;luxuenm*m

1317.

1320
1323,

1324. Power Units at Bhakrs
Uso.
No

l’uuue:n gmdel on

Bombay-Delhi  ar-con-
dinoned train service

Hindustan Shipyard

Indan Airlines Corpora-
non

Lady Hardinge Hospatal
New Delhi

Rice Mills 1n Punjab

Indian Agnculrural
Research Institute

Public Call Offices on
Rulway

iR EEFEE L

Elecinfication of Siations
on Ralways

Purchase of Khadt by
Central Raslway

Rice exported from
Pumab

Food production n
Himachal Pradeth
Foraigners employed at
Madras Ml

010
w11,
aor2

2013.
3014
30158,
2016
3017

Goshalas 1n Punjab
Over-bndge at Una
Blectnatv in Onssa
Bridge at Batanin
Sheds for at
Railway &m
Foodgrains
Sale of Chulka Lake Fish
oint water scheme
] - supply

2018.
2019,

Corumws

6626~27
6627
6627-28

6628
6629
6629

é629-30
6630

6630-31

6631
6631-32

6632

6632-33
6633

6633
6633-34
6634
6634-35
6635
6636

6636
6636
6637
6637
6637-38

6638
6638~39
6639

663940
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WRITTEN ANSWERS TO WRITTEN ANSWERS TO
QUESTIONB-—contd, QUESTIONS—eonid.
U.SQ. Subdject Covusaws U-:-Q- Subject Covusaxs
No. 0.
aor. Railwey quastess " 6640 2053. Wild and m:fy cattle , 665859
2022. Construction of roads in 2054. Purchase m""
2033, amenities at 2055. between Asam
Railwsy Swtions 6642 . and SIhou:'n. . 6660
2034, T.B. patients . 6642 2056, Reservation for Sche-
2025, Denal College Amritsar 664343 2087, Aeddm?m - Baciia '
2026, Railway stores . ) 6643 Station . . . 6661
2027. Purchase of ships from 2058. Foodgraing . . 666162
Japan . . 664344 Buckingham Canal
2028. °T.B. isclation beds Godd s 6662
B 3 2060, Scheduled Castes and
2029, 5 over rivers in ched Sctndulegla'grihesmﬁu
2030. Plant protecuon in 2061. Telephone ounnectlinl il:l :
Delhi C 6645 Madras Swute, . 6663
2031. Scooters in Delhi 5645-46 2062. Swff in the Ministry of
2033. Central Road Fund 6646 Food and Agriculiure 6664~65
2033. Kuradhia Irrigation Pro- 2063. Theft of coper wire . 6665
. ject in Orissa . B 6647
sy Klesiger lsdiset Do MOTION FOR An;om
parcment . _ 6647 MENT . 6665— 67
. Tophon v tapp T iAo
2036. Books for Indian patients adjournment motion given
in Delhi Hosputals . 6648 notice of ll:hy Shri v-lp‘:yee
2037. Road trany regarding the situation aris-
2038. P. & T. Offce nmum; - ing outofthe Tepotted P
T m Tanakpur 6649 ::’:g: :{nlhedww“ 1 Air
2039. Overhauling fmlme: on
N. Railway 6650 PAPER LAID ON THE TABLE 6668
2040. Power Projects in Bom— A copy of the Dethi Develop-
bay Siate . . 6650 Mt Authonity
2041, Grow MoreFdelm blnhed in Noufica-
paign in Tripura 665051 3:‘ 7h IS"R.Ol i3 d"::‘:
2043. Road transport 6651-52 laid on the Tab) ”'under
2043. Derailment neerll- Section s8 of the Delhi
wnganj . . 6652 Development Act, 1957.
W44 dengert  Bem Makshi 665253 STATEMENT BY MINISTER 6668-69
Shrimati Renu  Chakravartry
s, Sy e n Urar oo S peion roing
: the t
2046. Posts of Heads of Hind! Minister ";?um on the
Sections on Railways . 6653-54 18th February, 1959 ahowt
2047. Assam Land Revenue Chinakuri mune disaster,
Regulations 6654 wﬂgqutgbﬂinme}roﬂm
2048. Machine for puuﬁn‘ made a
cheap electricity 665455 smatement in regard therets
2049, Judisn tmmt forlt:::. &f DEMANDS FOR GRANTS 6670683
CIIE 6655~36 (i; Further d;nuuuion on
2050. Rats 665657 ;
retpect oflheM.im of
3051, mem External Affsirs :..'éu,
6657 ded. ‘The Demands were
2052, Kowh dhpeulq . 6857-58

voted in full
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Cortaams CoLUMNS
DEMANDS FOR GRANTS—consd. AGENDA FOR WEDNESDAY,
18, 19
wmm“ Demands T R s

the Mmutn m:l-

Discussion on Demands for
cluded The Dmnd.l Grants in respect of the Mi-
were voted o full nistry of jaw



